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LOK SABHA DEBATES

‘LOK SABHA

Thursday, February 27, 1992/Phalguna 8,
1913 (Saka)

The Lok Sabha met at
Eleven of the Clock

[MR. SPEAKER in the Chai)
. ORAL ANSWERS TO QUESTIONS
[Translation]
h Bomb Blast In Srinagar
*‘41. DR. RAMESH _CHAND
T TOMAR:

SHRIMATI  BHAVNA
CHIKHLIA: |

Will the Minister of HOME AFFAIRS be
pleased to state:

(a) the numbar of persons killed and
injured in the bomb blast at the police Head-
qurters in Srinagar recently ;

(b) the number of security personnel
suspended and the number of militants ar-
rested in this connection;

(c) whether involvement of any foreign
country is suspected in this case;

(d) whether any Committee has been
" appointed to inquire into the incident;

(o) if s0, the details thereot; and

(f) the remedial steps being taken to
prevent such incidents?

[English]

THE MINISTER OF HOME AFFAIRS
(SHRIS.B. CHAVAN): (a)to (f). A statement
is laid on the Table of the House.

STATEMENT

On 24th January, 1992 in abomb explo-
sion and the resultant fire at Police Head-
quarters at Srinagar, one constable died
while DGP, Jammu and Kashmir, Additional
DGP BSF, IG CRPF, IG Jammu and Ka-
shmir Police, DIG Kashmir Range, Jammu

..8nd Kashmir Police and another constable
sustained splinter and bum injuries. A case
under FIR 10/92 Dated 24/01/92 has been
registered at Police Station Shaheed Gunj,
Dist. Srinagar. The case has been entrusted
to the Central Bureau of Investigation. No
suspensionor arrests haveso farbeen made.

Government has dlready stepped up
prassure on the terrorists and vigil on the
border. Intelligence operations have been
further intensified.

[Translation)

DR. RAMESH CHAND TOMAR: Sir,
yesterday the Hon. Home Minister hac¢
brought a resolution for extension of Presi-
dent's Rule in Jammu and Kashmir. Furihe;
he said that the situation in Kashmir is very
bad, incidents of terrorism have increased
and elections cannot be held as dread still
persists among the general public. In a re-
port submitted on July 3, 1990 the Govemor
has stated that some employees of the State
Government are helping the terrorists. | would
like 10 know as to what steps are being taken
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to identify the State Government employees
who are in connivance with terrorists? How
many such employees have been identified
tit now and what action has been taken
against them?

[English]

SHRI S.B. CHAVAN: Sir, so far as the
State Government employees are con-
" cemed, it b atact that there has been a otal
annihilation and we are trying our ievel best
to win them over. But, at the same time |
cannot rule out the possibility of some em-
ployees being involved in some kind of activ-
ty, which is highly objectionable. | would not
be able to give exactly the figure. But some

of the officers have been dismissed under

Article 311.

[Translation]

DR. RAMESH CHAND TOMAR: Sir, my
second supplementary is with regard to the
growing terrorism and separatism in Ka-
shmir. The root cause of the problem is
Article 370. It would be necessary to delete
" Article 370from the Constitution to check the
growth of terrorism and separatism. May |
know from the Hon. Home Minister ihe time
by which the Government will abrogate Ar-
ticle 370? :

MR. SPEAKER: How is it related to
that?

(Interruptions)

SHRIMATIBHAVANA CHIKHLIA: Sir, |
would like to know from the Hon. Home
Minister as to why the Government gives a
stereotyped reply after every incident of ter-
rorism that the matter has been handed over
to the C.B.1. May | know as to what compen-
sation has been given to the next-of-kin of
officers and staff killed or injured inthe bomb
explosion at police headquarters?

SHRI S.B. CHAVAN: Sir, one constable
was killed in that incident. His next-of-kin
have been given Rs. 1.25 lakhs as compen-
sation. The Officers of the rank of D.G and
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LG. and those belonging to the para-military
forces who were killed there, have not been

. given any compensation.

SHRI HARI KISHORE SINGH: Sir, is it
true that the army and sectirly agencies in
Kashmir were deployed in providing security
1o a meaningless yatra? Is it true that as a
result of it, negligence was shown in provid-
ing- protection to security personnel that led
to this incident?

SHRI S.B. CHAVAN: Sir, it is true that
he D.1.G. of the area where the incident took
place was away inJammu for 4 days to make
security arrangements. After his return all
officers were busy with security arrange-
ments fo\r/(tm ‘Ekta Yatra' on the 26th.

1
whether the Government has made an esti-
mate of the extent of danger posed by the
‘Ekta Yatra' to national unity. How much

expenditure has been incurred by the Gov-
emment on the ‘Ekta Yatra? v

[English]

MR. SPEAKER: | do not think it arises
out of this question.

[Transtation)

SHRI SURAJ MANDAL: The Hon. Min-
ister said that the incident is being looked
into by the C.B.1. The report submitted by the
C.B.1. on the basis of evidence collected till
now states that the orderly was invoived in
the incident. Further he said that a week ago
26 persons of S.1. level were suspended.
What does he have to say about that?

SHRI S.B. CHAVAN: Sk, the investiga-
tion has been handed over to the C.B.I, The
case was registered on the 7th and investi-
gations are being conducted actively. During
this period it would not be proper to discuss
this matier in the House nor would it be
appropriste 10 express one’s opinion at this
stage of the investigation.
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[English)
LPG Agencles
. -
*42. SHBL _ NARAINISINGH

CHAUDHRI
SHRI_DHARAMPAL SINGH

MALIK:
i ——

Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) the number of LPG agencies allotted
in Delhi, Haryana and Himachal Pradesh,

PHALGUNA 8, 1913 (SAKA)
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" separately during each of the last three
years;

(b) whether it is proposed to allot more
LPG agencies in Haryana; and

(c) if so, the number thereof and the
places identified?

THEMINISTER OF PETROLEUM AND
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) 44 LPG distributorships have
been allotted in Delhi, Haryana and Hima-
chal Pradesh during the last three years as
below:-

88-89 89-90 90-91 Total

Delhi 7 12 . s 24
Haryana ’ 8 3 4 15

. Himachal Pradesh 1 3 1 - 5
16 18 10 44

(b) and (c). LPG Distributorships are
opened indifferent places including in Haray-
ana as per the Markating Plan avallablllty of
the proclucts etc.

[ Translation]

SHRINARAIN SINGH CHAUDHRI: The
Hon. Minister has stated in reply to part (b)
and (c) that distributorships are opened as
perthe Marketing Plan and availability of the
products. | would like to know as to which
tactors are taken into account while prepar-
ing the Marketing Plan and whether priority
in allotment of gas agencies is giver to
districts where bottling plants of gas compa-
nies are located?

(English] -
SHR!I B. SHANK . Mr.
Speaker, preparing the marketing

plan-th-hat.marksthgplanmpmarodln
1987 - the mairi consideration is of the availa-
bility of the product. That is the first thing

required. Then comes the demand of the
product. Today the population targeted for
the demand is mostly urbanised population.
Then comes the ability - whether the given
agencyss viable in view of these conditions

[Translation]

SHRINARAIN SINGH CHAUDHRI: Mr.
Speaker, Sir, the Hon. Minister has men
tioned about the viability and for that he has
menioned the population also. | would like tc
know the requirement of population on whict
the agency is allotted and whether the
Govarnment proposes to allot agency in
rural areas with the populanon of more than
25, 000?

[English]

D: Six, as per

. SHRIB. SHANKARANAN
the marketing plan, the population was fixed

at 20,000 for the minimum requirement of
the population and the demand of the LPG

cylinders depending upon the various cities
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has been fixed. For Bombay the figure is
8000, but for Delhi-Calcutta-Madras it is
6,5000, for cities with over 2 lakhs to 40 lakhs
population it is 6000, for towns with over 10
lakhs upto 20 lakh population it is 5,000 and
for towns upto 10 lakh population it is 4,000.

¥ the demand goes below this requirement,
‘it is supposed that the unit will not be viable.

SHRIDHARAMPAL SINGHMALIK: Sir,
the Minister has given a very vague reply
with regard to parts (b) and (c) of the main
question. Actually | have asked specifically
the number and places which have been
identified by the Department for opening
LPG agencies in Haryanabecause there are
so many applications pending with the
Department and in the light of the ...

MR. SPEAKER: Please con.e to the
question.

SHRIDHARAMPAL SINGH MALIK: He
should have replied to the question of how
many people had given representation and
whether any number of places have been
identified or not. But it has not been replied.
So, Sir, | want to know that in the light of the
increasing demand for the LPG connec-
tions, whether the Government has set up a
Committee toformulate new rules and guide-
lines for allotment of LPG agencies; i so, the
composition of this committee and the terms
of reference of the Committee and whether
the Committee has submitted its reporttothe
Government and if so, the sallont feaures
thersof.

yana?

| SOMNATH CHATTERJEE: It is
mledsbuyﬂﬁsﬁr

£ L
SHRI B. SHANKARANAND: Sir, | can
inform mber that as per the

information that | have, the locagions in
Haryana which have been found feasible for
opening LPG distributorship are (1) Fari-
dabad, (2) Hissar (3) Hadal (4) Shahbad (5)
Jind, and (6) Mandi Dabwali.

FEBRUARY 27, 1992
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Regarding the question with regard to
the Committes going in to the the various
aspects, | say, Sir, that we have not ap-

_pointed any such Committee. So, the ques-

tion of getting any report from that?? arise.
[Translation)

SHRI RAJNATH SONKAR SHASTRI:
Mr. Speaker, Sir, normally itis e
department that in the allotment of gas
agencies or of petrol pumps, priority is given
to Scheduled Castes and Scheduled Tribes.
Itis also stated that 22.5 per cent reservation
on the lines of reservation in jobs is also
there. | would like to know from the Hon.
Minister the number of gas agencies allotted
to Scheduled Castes and Scheduled Tribes
out of the 44 gas agencies distributed in
Haryana anc out of the gas agencies being
distributed during the current year and
whether new agencies will be distributed
after clearing the backlog of previous years
in allotment of gas agencies and petrol

pumps?
[English)

SHR! B. SHANKARANAND: Of course,
| fully endorse the view expressed by tho
Hon. Member that there should be reserva-
tion for the Scheduled Castes and Sched-
uled Tribes and there is no doubt about it. |
would say that such reservation is main-
tained and if there is any difficulty | will come
before the House for the support of the
House in solving those problems. With re-
gard to the specific question, | do not have
this information readily available with me
and | will furnish the information to the Hon.
Member.

[ Translation)

SHRIRAJANATH SONKAR SHASTRI:
Mr. Speaker, Sir, out of these 44 how many
are from among the Scheduled castes and
Scheduled Tribes? My question has notbeen

replied fo.
MR. SPEAKER: The Hon. Minister has



9 Oral Answers

assured to provide information in writing to

[English] -

SHRIRAM VILAS PASWAN: There are
already reservations.

SHRIB. SHANKARANAND: The reser-
vation is to be mai.*ained and we will see
that it is maintained.

~SHRIMATLMALINI-BHATTACHAR-
AYA: | would iike to know from the Minister,
through you, Sir, whether on 3rd November,
1987, a letter was issued by this Ministry
regarding certain guidelines about the allot-
ment of LPG dealershiup and whether in
those guidelines it was said that certain
preferences would be given to co-operative
societies. | also want to know whether cases
of violation of this guideline have beenbrought
to the notice of the Ministry in the Eastern
Zone by the office of the Chief Minister of
West Bengal and what steps have been
taken by the Ministry in this regard.

MR. SPEAKER: The question is very
limited. But then the Minister is on his legs.
So, | have no objection.

SHRI B. SHANKARANAND: Though
the question is not directly related to the
main question, | wish to inform the House

that there have been reservations for the_

cooperative societies. There are two types
of co-operative societies. One is the mem-
bers of a particular co-operative society who
are professionals or otherwise belonging to
the same society a3 proposed or professed
by the co-operative society and the oher is
the consumer co-operative society which
has its own vehicle sn that the purpose is
served by having such an agency. In this
regard, a reference was made by the West
Bengal Chiul Minister and | am looking into
the matter.

[ Transiation)

+DR. LAXMINARAYAN PANDEYA: Mr.
Speaker, Sir; :

PHALGUNA 8, 1913 (SAKA)
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Hon. Minister that tha norms laid down by the
Government for allotment of gas agencies
are violated again and again and they are not
followed. Although the market survey re-
ports favour that gas agency should be allot-
ted for a population of 20,000, but it takes
years for the allotment of gas agency after
that report. The main reason for the delay is
callousness. Will the Government make an
effact for the immediate allotment of gas
agencies after the presentation of favour-
able report?

' [English]

SHRI B. SHANKARANAND: This is a
suggestion for action.

[ Translation]

HRI KRIS| RI:
Mr. Speaker, Sir, | would like to know from

the Hon. Minister the names of places in
Himachal Pradesh where surveys have been
conducted for the aliotment of gas agencies
and petrol pumps. To what extent the re-
served quotafor gas agencies is being given
to Scheduled Castes and Scheduled Tibes
in Haryana and Himachal Pradesh? The
Hon. Minister is requested to provide details
thereof.

[English).

SHRI B. SHANKARANAND: Sir, at the
moment | would not be able to give definite
figures, but | will submit to the House that we
would trv tn maintain tha SC/ST rasarva-
tions, -

Relations with independent Republics
of Erstwhile Sovist Unilon

R

°43. SHBIPM_SAYEED:
SHRI E. AHAMED:

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a) whether the Govemment have ac-
corded recognition to all the independent
Republics of the erstwhile Soviet Union;
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(b) if so, the steps taken to estaﬁlish
diplomatic relations with them;

(c)whothariisémposodbemwludm.,‘,

any Agreement or Treaty with these Repub-
lics for maintaining friendship and bilateral
and multilateral co-operation in trade and
other sphres; and -

(d) i 50, the details thereof?

THE MINISTER OF STATE IN THE'
MINISTRY OF EXTERNAL AFFAIRS (SHRI
EDUARDO FALEIRO):

(a) Yes, Sir.

(b) Diplomatic relations continue to ex-
istwith Russia and havé already been estab-
lished with Estonia, Latvia, Lithuania, Ukraine
and Kazakhstan. The process of establish-
ment of diplomatic relations with the other
Republics is underway.

(c) and (d) Agreements/Treaties would
be signed with each of the independent
Republics of the erstwhile USSR after bilat-
eral consultations taking into account com-
plementarity of interests and the need for
development of co-operation in diverse and
specific areas for mutual benefit. Some
agreements have already been signed with
Uzabekistan and Kazakhstan. Discussions
are underway for conclusion of such agree-
ments with other Republics such as Russia,
Ukraine, Kirghizstan, Turkmenistan, Azer-

haijan and Tadjikistan, as necessary.

SHRI P.M. SAYEED: Mr. Speaker, Sir,
according to the reply, we are yet to establish

our diplomatic relationship, in nine Repub-
lics.

Ukraine is very important to us strategi-
cially as we all know. | would ke to know
whether trade and technical agreement with
these Republics, particularly Ukraine and
Russia is already there or not. By what time,
with thase nine Republics we will establish
our diplomatic relationship? .

|

SHRIEDUARDO FALEIRO: Asthe Hon.

FEBRUARY 27, 1992
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Member knows very well, one thing is estab-
lishment of diplomatic relationship. The other
thing is actual opening of mission in the
particular country or republic. Diplomatic
relations with all the Republics have already

" been established. Opening of missions is
- underway. Some missions have physically

been opened. In some Missions personnel
have already been deployed. in some Mis-
sions Ambassadors have been appointed.

These are structural adjustments that have
to be made. But diplomatic relation with each
and every Republic has already boen estab-
lished. Inthese where we have notyet opened
the missions physically, our Ambassador in
Moscow is concurrently accredited.

So, thosemallstruauraladwstmm
irnhopmoass

SHRI P.M. SAYEED: lam not finding
fault with the Minister. But the answer he has
given is different from what he has just now
stated. In the answer, he said, it has been
established with six Republics jnduding
Russia.

Since Pakistan is particularly trying to
infiltrate into these Islamic Republics and
tryingtocreate misunderstanding about india,
| want to know, what spacific action the
Government of India, is trying to take to
combat it and to establish our tested friend-
ship with the erstwhile Soviet Union? What s
the result or reaction of the visit of the
Kazakhstan President to india?

SHRI EDUARDO FALEIRO : Sir, we
are inferested in relation with each ana every
one of the republics of the erstwhile Soviet
Union. But the Hon. Memb.ar is right, in view
of the historical context, in view of the geo-
graphical position, we will be particularly
interested and keen in having close relation-
ship with the Central Asian Republics.

| am happy to say and the House is
aware that even before the proposed new
Union Treaty was to be signed, much before
the dissolution of the Soviet Union, the first
visk of the President of Uzbekistan made
outside Uzbekistan was india. k shows the
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interest of those countries in India. At this
point of time. as of today, our Minister of
State for Civil Supplies is in Azerbaijan. He
will open our mission there; he will sign a
series of agreements. So, we will have avery
close relationship with them. We always
have it. We maintain it.

Inthe course of the next few months, we
expect practically all the heads of States or
Governments of the Central Asian Repub-
lics visit here and therefore to formalise and
finalise the relationship in all the spheres of
activity which are of mutual interest.

As far as the visit of President of
Kazakhstan, Mr. Nazarbayev is concemned,
he has signed a very comprehensive agree-
ment here with our own Prim Minister. | am
happy to say that from all accounts, it was a
very successful visit.

SHRI E. AHAMED: Apart from Paki-
stan, countries such as Iran, Turky and Saudi
Arabia have been exerting themselves to
have contact with these Republics. ¥ neces-
sary, we India should develop our contact
notonly on Government-to-Government level
but also on to-people level by effec-
tively utilising the historical and cultural links
which we have with these Repubilics. Butthe
Hon. Minister has replied...

MR. SPEAKER: Please put the ques-
tion. There are many Hon. Members who
want to ask questions. Come 1o the question
please, without any preamble.

SHRI E. AHAMED: That is right. | would
like to know what measures or steps that this
Govemment propose to take to tabish cul-
tural relationship based on historic and cul-
turallinks that India has with these Republics
and may lknow whetherthe Government will
spell out the policy they propose to take on
this matter? :

SHRI EDUARDO FALEIRO : As in the
case of the Central Asian Republics, so in
the case of every country, in addition 1o
Govemmentto Government contact, people

PHALGUNA 8, 1913 (SAKA)
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to people contacts are very much welcome
and, in fact, they are very much necessary.
In this context, we cncourage people to
people contact as far as our relations with
Central Asian Republics are concerned.

lam happy to inform the House, through
you, that very recently a delegation of non- -
officials consisting of Members of this House
and, infact, led by a very senior Member who
was also a former Minister in the Ministry of
External Affairs visited Central Asian Re-
publics and that is just an indication of the
process of encouragement by this Govern-
ment of people to people contact.

\1

SHRIMATIGEETA MUKHERIEE: May
I know, through you, from the Hon. Minister
of External Affairs whether he is aware, while
trying to establish contacts with the Mission,
of the very sad plight of the Indian students
who areinthese Republics? If so, what steps
are being taken to rescue them and to bring
them back within the limit of funds which they
can bear?

MR. SPEAKER: It is a little off the mark
but the Hon. Minister will reply.

SHRIMATI GEETA MUKHERJEE:
Many students are suffering It is a very
serious affair.

SHRI EDUARDO FALEIRO: kt is true it
is abit away from the question and | may say
here that we are awarethat there are 4,000
Indian students in the Soviet Union Most ot
them, the vast majority of them, have gone
there, not through the Government, but
through private origanisations and founda-
tions and so on. They are in great difficulties
now.

SHRI ANNA 'JOSHI: Are they in large

SHRI EDUARDO FALEIRO: Out of
4,000 may be 100 under Government or
officials sponsored schemes That much.
They are in difficulties there, in view of the
problem in the Soviet Union. What we have
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done is, for their maintenance there, we
have permitted an allowance of 50 dollars
per month which is quite sufficient in the
present situation in the Soviet Union be-
cause they are paying in rouble. They have
to deposit equivalent rupees in India by their
parents. As far as their coming back is con-
cemed, if they want to come back, they are
welcome. Even for their holidays, we have
allowed PTA from the parents to be paid in
rupees.(Interruptions) We havedone allthese
things. We are monitoring fully. We are tak-
ing care in every respect. Any other sugges-
tions for the welfare of our people there will
be welcome.

[Translation]__)) S»»

SARI RAEI RAY: Mr. Speaker, Sir, |
wou e to know from the Hon. Minister
about the thing people are very much con-
cemed is that so far USSR used to exercise
its veto power in favour of India in Security
CouncilwheneverKashmirissue was raised,
whether the Government has discussed the
issue with the republics with which our rela-
tions have been established after the disso-
lution of Russia.

(b) Secondly, | would like to submit

something in regard to defence. We are-

concerned about the provision of energy to
‘Mig’ aeroplanes. Which are the republics
with which the matter has been discussed
and what has been the outcome thereof?

[English)

SHRI EDUARDO FALEIRO: As the
House is aware, early this month there was
the first summit level meeting of Security
Council ever in the history of Security Coun-
cil. Onthatoccasion, opportunity was availed
of, for a meeting between our Prime Minister
and President Yeltsin. President Yeltsin
categorically asserted that the old position of
the erstwhile Soviet Union which is a consis-

- tent position, remains as far as Kashmir
issue is concerned.

As for the questions of Defence and
thereof, | am sure the Defence Minister will

FEBRUARY 27, 1992
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[N

SHRI RAM_KAPSE: While replying to
the question, there is a mention about new
agreements and trade agreements. But |
would like to know what happened to the
apreements which were entered into with
the erstwhile Soviet Union. What happened
to those trade agreements?

MR. SPEAKER: That part of the ques-
tion has been replied. He has already replied
to that. | think the Minister has already re-
plied to that. He has referred to the talk
between our Prime Minister and Mr. Yeltsin.

(Imampﬂbhs)

SHRI ANBARASU ERA: Mr. Speaker,
Sir, although | am happy tc leam that our
Hon. External Affairs Minister has taken some
steps to lodge our Indian students in the
Office of the Ambassador in Moscow, yes-
terday | received some call....

MR. SPEAKER: That is disallowed.

SHRI ANBARASU ERA: This is my
supplementary. itis not a welcoming feature
to bring them back like this.

MR. SPEAKER: You cannot do like this.
Please come to the point.

SHRI ANBARASU ERA: If they bring
them back, they should be provided some
seats in our Medical Colleges.

MR. SPEAKER: He has already replied
to that. Your question is disallowed. Now, we
take up the next question No. 44

SHRI ANBARASU ERA: This is an
important question. it concerns the life of
40000 students.

MR. SPEAKER: Mr. Minister, please

help him later. Other questions are equally
important.

(Interruptions)
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Visits by Secretary of State and Foreign
Secrstary qf Brijain..

+
*44. SHRIGEORGE FERNANDES:
AR

PATEL:
Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a) whether the Secretary of State and
the Foreign Secretary of Britain had visited
India recently;

(b) if so, the issues discussed withthem;

(c) whether terrorism in Punjab and
Kashmir and Indo-Pak relations also figured
in the talks; and

(d) if so, the outcome thereof?”

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(EDUARDO FALEIRO): (a) The British
Secretary of State for Foreign and Common-
wealth Affairs Mr. Douglas Hurd visited India
from January 15 to 18, 1992. The British
Secretary of State for Home Affairs also
visited India from January 3 1o 5, 1992.

(b) Greater co-operation in tackling ter-
rorism, institutionalisation of a regular politi-
cal dialogue, enhancing trade and economic
co-operation and other bilateral issues were
discussed with them. In addition, there was
an exchange of views on regional and global
issues. "

(c) and (d). Yes Sir, The British side
showed understanding of our position on
these issues, and have agreed to strengthen
their co-operation with India in tackling ter-
rorism.

[Transiation]

SHRI GEORGE FERNANDES:. Mr.
Speaker, Sir, the Government have stated
that talks were held with both the Hon. Min-
isters to curb terrorism in the country. | think
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that the matter was discussed with them
because even the Government of North Ire-

- land and also Britain have been facing the

same problem. While, on our side, Mr.
Speaker, Sir, the Hon. Minister of Defence
has stated that talks have been initiated with
Israel also to check terrorism. Keeping in
viewthe negotiations being held with various
Governments and the claim made by the
Govemment today that the matter has been
settled with the Government of United King-
dom, | would like to know from the Hon.
Minister whether the talks-with the Govern-
mentof Israel are being held simultaneously
or separately. What concrete co-operation is
proposed to be offered? | do not think that
either Israel or England wanttotake any help
from us. What type of concrete help do you
want? Do you want to seek their advice or
are you inviting their teams here.

[English]

SHRIEDUARDO FALEIRO: itis a matter
of concem both for India and for Britain - as
the Hon. Member has aiready pointed out-as
far as the question of terrorism is concerned.
It is not only a matter of concem for both the
countries but it is a global matter. The ques.-
tion of terrorism is a global matter. in fact,
when we tak about human rights, we do not

talk about the human rights of the people
killed bv terrorists, innocent citizens whose
life is aestroyed by them. As far as the
practical action on the ground is concemed,

_ today our team is in London in the process of

negotiating Extradition Treaty which will
facilitate in the extradition of the fugitive
offenders who commit such crimes in india
andthen take refuge in Britain. This is number
one. Also, another Treaty is negotiated which
is the Treaty of Confiscation of Fund which
are obtained or utilised for terrorism or drug-
trafficking or for currency deals and similar
offences. So, this is in the process. This is
what is being done on the ground.

[Translation)
SHRI GEORGE FERNANDES: Mr.

Speaker, Sir, the Hon. Minister of Defence is
holding taks with the Govermnment of Israel.
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Do they have proper co-ordination.

[English]

MR. SPEAKER: | am not allowing that
partofit. Please come to the second supple-
mentary.

[Transiatin]

SHRI GEORGE FERNANDES: Mr.
Speaker, Sir, an Indian delegation compris-
ing of perhaps some of the political leaders,
some retired military generals and a serving
LA.S. Officer have gone on a visit to En-
galand for the last several days and have
been holding discussion on the matter with
the leaders of that country. | would like to
know whether the delegation has been sent
there in the context of outcome of the talks
held between the visiting Ministers and their
counter parts here?

[Enghish]

SHRI EDUARDO FALEIRO: As far as
India and Britain is concerned, there has
always been and not now, people coming,
going and talking to each other. That is inthe
nature of things and natural. This question
pertains to the visit of the Secretary of State
Mr. Douglas Hurd and not even to Mr. Baker.
So, I really do not have the information at the
moment. | do not know about what delega-
tion the Hon. Moﬂ'bor'istakingabout.

4.

SHRI SHRAVAN KUMAR PATEL: At
the outset, | would like to congratulate the
Hon. Prime Minister and the Foreign Minis-
ters for the sea change in the British attitude
. towards india ever since the new Govern-
ment took over. May | know whether the
Govemnment have urged upon the British
Minister, the Home Secretary Mr. Kenneth
Baker and the Secretary of State for Foreign
Affairs Mr. Hurd to persuade Paki-
stan bﬁ waging a proxy was in the
Punjab Jammu and Kashmir against
india? ¥ s0, what was their response and
what steps have been taken by Britain to
impress upon the Pakistan to stop the proxy
war? )
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SHRI EDUARDO FALEIRO: The Brit-
ish Government has already taken up very
clearly with Pakistan the need of that Gov-
emment to stop aiding and abeting terrorism
in India. It is not just the British Government,
in fact, the entire European community has
taker up this matter. That is how the things
stand at this point of time.

SHRI INDRAJIT GUPTA: | would like
know whether it is a fact that during the
discussions that our Government represen-
tatives had with Mr. Douglas Hurd, whether
he has any point of time suggested that
India’s human rights record in Kashmir is
going by default as far as intemational fora
are concerned and whether he had given a
friendly suggestions that the Government of
India should pay some attention to this
question and try to see that our humanrights
record is properly projected so that one-
sided propaganda against us is not carried
on.

SHRI EDUARDO FALEIRO: | may re-
spectfully submit that our human rights rec-
ord is second to none and it is unblemished.
We have a Parliament, we have afree press,
we have an independent judiciary. This was
conveyed to the British as has been con-
veyed to all the Governments who come in
contact with us as when this question is
raised.

SHRI AN UDHURL:

Government people have
here and they have expressed heir support
onour stand in Jammu and Kashmir. | would
like to know from the Hon. Minister whether
this has encouraged us to seek some assis-
tance from the five permanent Security
Council Members on our stand on Jammu
and Kashmir and whether this action fo seek
assistance from the five permanent Security
Council Members does not send any wrong
signals that we too are seeking to interna-
tionalise the issue.

SHRI EDUARDO FALEIRO: We have
informed about the situation not just to the
five Security Council Members but 1o most
Governments-large, big and small. There is
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nothing particularly linked tothe five Security
Council Members. (Interruptions)

SHRI SUDARSAN RAYCHAUDHURI:
Have we asked the five permanent Security
Council Members?

SHRIEDUARDO FALEIRO: There was
some meeting called at the official levels.
That is true. These are the questions of the
programme at the ministerial level which the
Hon. Minister has clarified. (Iintemuptions)
There is nothing in particular. We have told
this to so many people.

Agrhuhnlwm .

. ASIM the Minister
of AGRICULTURE be pleased to state:

PHALGUNA 8, 1913 (SAKA)
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(a) the annual growth rate of agriculture
and animal husbandry in eastern and other

regions of the country during the last three
years; and

(b)the reasons for variation inthe growth
rates of different regions?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPALLY RAMACHANDRAN): (a) and
(b). A Statement is laid on the Table of the
Sabha.

STATEMENT

(a) The annual growth rate of crop pro-
duction during 1988-89 to 1990-91 for the
various regions including eastern region of
the country are given below:-

Regwnmcompoundgmmmolcmppmductbnduﬂm 1988-89 1o 1990-91 with

1987-88 base
Pomntparamum
Crops Eastern Northemn Western Sounthem  Al-India
Foodgrains  6.48 6.7 11.04 3.38 7.14
Oilseeds - 1.44 1185 22.41 1.66 11.29
Fibres 9.13 6.83 25.38 15.85 12.98
" Sugarcane ,io.91 4.47 16.63 548 7.31

Growth rates of production in Animal  as the rest of the country are given in the
Husbandry Sector in easter region as well  following Table:-

Growth Rate during 1988-89 1o 1990-91 in the production of Animal Husbandry Sector

% per annum
Mik Egg Wool
Growth rate 439 253 . 2m
in eastern region
Growthrate inthe  5.04 8550 0.42

rest of the country
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- (b) Thereasonsforvariationinthegrowth

rates of different regions are differences in

agro-climatic conditions, soil fertility, socio-

economic conditions including size of hold-
ings, percentage of imrigated area, fertiliser
consumption per hectare, infrastructure
development such as transport and market
and state of technology.

DR. ASIM BALA : The question is di-
rectly to the Government. How does the
Government propose in thé Eighth Plan to
tap the growth potential of agriculture and
animal husbandry in the Eastern, North-

- Eastern India and in Sikkim, Assam, Manipur,
Mizoram, Arunchal in particular? How much
budgetary allocation is provided for the agri-
culture and animal husbandry, research anc
development in North-East and Eastern
regions?

THE MINISTER OF AGRICULTURE

(SHRI BALRAM JAKHAR): The question of
the Hon. Member relates to the State Gov-
emments. Agriculture is State subject. We
are cc-ordinating certain things. We have
certain programmes for them and | can point
out them here. We have got the Department
of Agriculture (Co-operation), Government
of India, implementing the crop production
programmes in the States of Bihar, Orissa,
Woest Bengal and North-Eastern States with
aview fo increasing the productivity. And for
that, we have got special food grains produc-
tion programme for wheat, maize and mil-
lets. Second oneis an integrated programme
for rice development. Third one is assis-
tance to small and marginal farmers for
constructing shallow tube-wells and dug
waells. Then there is another thing. We have
got a number of districts selected under
these programmes in these Eastern States
like in Assam-18, Bihar-39, West Bengal-15
and so on. In that way we tried to help them.
And not only this, we also tried to help onthe
dairy front, animal husbandry and also for
egg production.

DR. ASIM BALA : Would you please
state the number of indigenous seeds devel-
oped by yaur scientists which are most suit-
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able for the climate? And what is the outfiow
of agro-scientists to other countries every
year? Also, please state the fertiliser import
bill for the last three years. These are the
three questions which | had put into one
question. At least, he should answer for one
question.

MR. SPEAKER: i the Hon. Minister has
the information '

SHRI BALRAM JAKHAR: | can answer
aboutthe Teriilisers. About the use of fertiiis-

~ eors, Iwould like to say that it is very very low.

In Assaim itis only 6 Kgs per hectare and that
is very very low and it is the same in other
States also. In Bihar also it is vzry low and it
is about 50 Kgs.

DR. ASIM BALA: What about the vari-
ety of seeds developed by the scientists? |
wanted o know about it for that particular
climate.

SHRiIBALRAM JAKHAR: We are trying
to develop seeds according to the regional
requirements.

DR. ASIM BALA: In your answaer you
have mentioned about the agro-climatic
conditions. But what about the development
of variety of seeds for climatic conditions?

SHRI BALRAM JAKHAR: We have
given all these details in the answer.

DR. ASIM BALA: | have gone through
your answer. But...(interruptions)

MR. SPRAKER: Please sit down. Every
minute, you cannot ask like this.

SHRI BALRAM JAKHAR: | wanted to
say certain other things. Regarding certain
availability of things to the farmers, we have
to educate them. We must make inputs
available at the appropriate centres. That is
what we are trying to do. | am going to have

~ some dialogue with the State Governments

so that we can increase that sort of a thing
and come up to the levels with the rest of the

country.
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‘ SHRI PAT-_
T 1 know from the Hon. Minis-
hr.thmuohyouSw whaether it is a fact that
there is adecline inthe growth rate of agricul-
ture and dairy products in Orissa. If so, what
is the stand taken by the Government to
‘restore the growth rate?

MR. SPEAKER: This is aquestion about
Ali-india whereas you are putting a question
about Orissa. It the Hon. Minister has the

.information with him, he cangive itotherwise
he can give it in writing.

SHRI BALRAMJAKHAR: We are trying
to bring every Statd up to the level which is

required and is the need of the country. We .

are trying to do that.
[ Transtation]

SHAIVIBENDRASINGH;Mr. Speskar,
Sir, State Governments formulate their
annual plans 30 asto bring their States at par
with other States, in terms of growth rate.
You mentioned the name of Bihar and some
other States, but no reference has been
made 1o Eastemn Uttar Pradesh which is
geographically and climatically similar to
Bhhar...

MR. SPEAKER: Virendra Singhji, the
main question is conceming the entire coun-
w Please ask some questions in that con-

IR e o

MR. SPEAKER: Thank you for giving
me this geographical information but you
?l-uombhquuﬁm.

"~ . SHRIVIRENDRA SINGH: Mr. Speaker,
Sis, sastem Uttar Pradesh is the worid's
most productive region in terma of agricul-
ture but the growth rate of agriculture is very
low. Therefore, | would ke to submit to the
Hon. Minister of Agriculture that the Govern-
ment should give a serious thought 1o agri-
cultural development in eastern Uttar
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. Pradesh and the matter should be taken up

for discussion in the House. | request you 10
certainly see to it that this is done.

SHRI BALRAMJAKHAR: Mr. Speaker,
Sir, with all humility, | would like to tell the

. Hon. Member that it is my eamest prayer that

eastemn Uttar Pradesh also comes at par
with that State which has performed a mir-
acle. Why is your State lagging behind? Let
italso comeforward. Ask your State Govern-
ment to do some concrate work.

[Engfish]

EHOF. UMMAREDDY VENKATES-
W : As per the statement made by the
Minister, the growth rates in foodgrains and
oil seed production are the lowest in the
southem region, in comparison to all the
other regions. This is mostly due to the
frequent cyciones and ficods that are re-
ceived in that area. | would likke to know
whether the Government is coming up with
any programme to minimise the losses inthe
southem parts of india during the floods and
cyclones and also to rescue the farming
community from the losses that are sus-
tained.

MR. SPEAKER: This is not pertinent. |
am going to disaliow it. | am warmning you;
please come to the point.

SHRI UMMAREDDY VENKATES-
WARLU: | would like to know whether the
Govermnment is coming up with a proposel o
bemanaﬁomloluodmuehsuﬂmh
Andhra Pradesh.

MR. SPEAKER: Not allowed.
(Interruptions)
Price of Petrolsum Products

*46. SHRIBHUWAN CHANDRA KHAN-
DURI: Wil The Winater o PETROCEUM—
AND NATURAL GAS be pleased to state:

(a) the present price break-up of crude
oil, kerosene, petrol and diesel in terms of
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landing cost customs duty and cost of refin-
ing;

(b) the comparative prices of these

products during the last three years; and

(c)lﬁon-pspmpondtobotakon,b
containg these prices?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHR!
KRISHAN KUMAR): (a) 1o (c). A statement is
laid on the Table of the House.

FEBRUARY 27, 1982
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STATEMENT

The landed cost of crude oil varies from
source fo source and from time to time, and
the refining cost of kerosene, petrol & disse!
varies from refinery to refinery depending on
the configuration of the refinery and the type
of crude processed. The customs duty is
indicated in Annexure-| and details regard-
ing prices are contained in Annexure Il.

Any change in the prices of petroleum
products is made by the Government keep-
ing in view supplies, growth in demand and
mo—ocmomtchctou
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[ Transiation)

SHRI BHUWAN CHANDRA KHAN-
DURL: Mr. Speaker, Sir, what | wanted to
know from the Hon. Minister was the price
we have to pay for crude oil, the cost of
refinuing and the sale price? The Hon. Min-
istor has given a confusing answer in re-
sponss 1o the first part of my question. He
has said....

NMIR. SPEAKER: No, Mr. Khanduri, you
pbmmkmpplumntayquestbm,ifmy.
You need not repeat the answer here.

SHRI BHUWAN CHANDRA KHAN-
DURI: Mr. Speaker, Sir, itis mentioned inthe
stztemnent that the landed cost of crude oil
varias from source to source and the refining
cost varies from refinery to refinery. | would
ke you to give me information pertaining to
landing cost, refining cost and sale price.

[English]

Wmm
of petroleum products have already been
given in the main answer. First we determine
the pooled FOB price of curde oil. The ele-
ments incliuded in the price build up, if the
Hon. Member wants fo know, are; ocean
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nland freigit, marine inland insurance, ocean
laws, wharfage, cusioms duty, etc. To the
pocied FOB price of crude oil, the refining
cost and retum on capital are added. To the
ex-refinery price; customs, excise duty, fill-
ing, bottiing charges, marketing, E&F sur-
charge eic. are added to determine the final
price.

SHRI BHUWAN CHANDRA KHAN-
DURI: | am asking the cost of per kilolitre of
the curde and the cost of per-kilolitre of oil
refined. lyoucamdguen.lmllroadtout
from the CAG's report.

(Interruptions)

MR. SPEAKER: You have to ask a
question; you do not have to reply. Please
ask the question.

(Interruptions)

THEMINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B. SHANKAR-
ANAND): Perhaps the Hon. Member wants
to know the refining cost at each refinery. |
cangive thefigures for the benefitof the Hon.
Member and fo the benefit of this House.
These are refining cost at each refinery per
metric tonne.

- BPCL, Bombay
maoutbay
HPCqum

" MAL, Madras
CRL, Cochin

- 10C, Guwahati
10C, Barauni
10C, Gujarat

SETRET

4

109.66
-81.88
112.08

9210
11037
21188
12482

63.00

10C, Gujarat refining cost is the lowest in the country.

SHRI BHUWAN CHANDRA KHAN-
mmmmmmum (inter-
ruptions) .

MR. SPEAKER: R cannot go on ke
this. You have 10 ask a pointed question. He

» will reply to &
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{internuptions)

MR SPEAKER: We are not going carry
on mathematical calculations here. He is
giving the information, let us find out from
m. -

{inferuptions)

Wtwm
. There are 12 refineries in this

country and itis my duty to inform the House,

the cost of refining at each refinery.

I0C, Haidia .Rs. 12323
I0C, Mathura - Rs. 8755
10C, Digaboi .Rs.  367.05
BRPL, Bongaigaon  .Rs. 18642

Sir, it can be seen from this that the cost has
been the highest in Digboi; then comes the
cost at Guwahati and then, Bongaigaon. |
would again say that the refining cost is the
lowest in Gujarat. (interruptions)

SHRI BHUWAN CHANDRA KHAN-
DURI: Sir, hwantto inform the House through

you that the cost of Motor spiit today is ke <

this: 19.87 is the percentage of the crude
cost, 2.1S per cent is the cost of refining and
the balance of about 78 per cent is of excise
duty, customs, etc. So, the cost of petroleum
is unnecessarily increased.

of petroleum and other tems of crude as a
‘proft centre’? i R is 30, is the Government
aware, that about 87 per cent of the petro-
loum products are used by the Government
and semi-Govemment organisations and
only sbout five 1o seven per cent is con-
sumed by the private owners? How can the
Govemment beneft by this mere book ad-
justment of about 80 15 85 per cent from one
Department 10 another Department?

MR. SPEAKER: What is your question?

SHRI BHUWAN CHANDRA KHAN-
DUR: | would say thet the pricing of petro-
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leum products is illogical and the price of
petroleum products should be
reduced. (interruptions)

MR. SPEAKER: We do not have 1
terrorise anybody here; we have © ask
questions.

(Interruptions)

SHRI B. SHANKARANAND: Sir, he is
just observing. He is not putting a question;
hohasiustmadoeonahmm

MR. SPEAKER: lshal give you one
more chance to put a pointed question.

(interruptions)

* SHRI BHUWAN CHANDRA KHAN-
DURI: Will the Governmient reduce its profit-
making from the petroleum products in view
of the cost of crude and the cost of produc-
tion?

MR. SPEAKER: Would you ke 10 re-
duce your profit and make petrol less expen-
sive for the people?

SHRIB. SHANKARANAND: We arenot
making profits on this.

IRSPEAKER.Ywanmdtmre&
sonable profits.

SHRIP.C. THOMAS: Si. in view of the
escalating costs in the refinery as weil as
otherwise, will the Government think of intro-
ducing competition in the field, by bringing
outother agencies like private agencies alea?

MR. SPEAKER: | thirk, it is 100 big 2
question to be answered here.
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(a)the numberof farmers covered under
the Comprehensive Crop Insurance Scheme
during 1990-91 and 1991-92, State-wise;
and

(b) the amount of premium collected
and compensation paid to the farmers dur-
ing the above period, State-wise?

FEBRUARY 27, 1992
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THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPALLY RAMCHANDRAN): (a) and
(b). A Siatement indicating the number of
farmers covered, premium collected and
compensation paid under the Comprehen-
sive Crop Insurance Scheme (CCIS) during
1990-91 and 1991-82, State-wise is laid on
the Table of the Sabha.
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SHRI DATTATRAYA BANDARU: Mr.
Spealcer, Sir, it has been mentioned in the
answer that the fotal number of farmers
covered under the Comprehensive- Crop
Insurance Scheme is 39 lakh. The total farm-
ersinthe country is a ftamily of 10 crore. Does
the Minister propose 1o increase because a
_large number of farmers are not covered
under the schemn? Is there any new pro-
posal or a new nom. 10 be included 1o have
more number of farmers forthis crop scheme?

Secondly, there are some crops ke
tobacco, sugarcane and cotton which are
very capital intensive crops. These are not
included in the scheme. Does the Minister
propose 10 inciude these corps also?

THE MINISTER OF AGRICULTUR
E(SHRI BALRAM JAKHAR): M. Speaker,
S, this is not a compulsory scheme. This is
voluntary. But | want that more and more
farmers should be having use of t because
it is something which has to be ensured. For
the future planning, that is the problem now.

| am having a meeting with eminent
farmers from alfi over the country on the 17th
of March and | am trying %0 evoive. As you
might be remembering, last time during the
session, | had appealed tothis august House
i any Hon. Member had got some viable
form of any plan. This is the most difficult
aspect: how to compensaie and how to
minimise the losses. Let us sse, we may
make R viable. Premium is there and indem-
nity is also there. R is somaething which has to
be done. I has ic be a joolproof method.
Otherwise we will be falling. We have 10 s9e
how much area is covered, how many crops
are covered and how many States are cov-
ored. All these things are under considera-
tion.

{would ke 1o have the co-operation and
guidance of this august House, from any
Member who is interested init, logive RtIome
by the 17th of March because | am having &
conlerence on that day.

SHRIDATTATRAYA BANDARU: What
is the criterion t0 astimate the loss of the
croplis k district-wise or the mandal-wise or
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village-wise? A large area is given underthe
criterion. So, a iarge number of farmers do
not come under the coverage of the foss. |
May | request the Hon. Minister t0 have the
criterion on survey number basis?

MR. SPEAKER: Wil he have on the
basis of survey numbers? R is very good

. Question

SHRIBALARAMJAIHAR: The scheme
is a very restricted one. k covers the loanee
upio Rs. 10,000 and the ratio is 100% of the
sum unsured 20% is the premium. One is
given by the insurance man whio gets it done
and the other half is shared by the Central
Govemment and the State Government. And
with that, we have got how much is the
percentage, how much is the recovery and
how much loss is incurred in crop. Then, the
overal picture is got by the State Govern-
ment and it is restricted by the state Govermn-
ment. That is howwe do &. :

[ Transtation]

SHRIMATIRITA VERMA: Mr. Speaker,
specified any time kmit within which insur-
ance claims are seltied. | am raising this
matter because our farmaers are not wealthy
enough to wait for an indefinlle period forthe
settiement of their claims. Therelore, | would
ke 10 know from the Hon. Minister whether
the Government has fixed any time frame
within which insurance claims would be
seitied. Secondly, it appears from the Hon.
Minister's reply 10 the second part of the
question that the cases of settiement com-
pared to cases gf insurance claims is 00

eapecially in States ke Bhar. At

" present, settlement of a Cisim consumes 100

much time. | would iike to know the stepsthe
Govemment intends ic take, ¢ speediy
‘sefile insurance claims.

SHRIBALARAMJAKHAR: Mr. Speaker,
Sk, & takes time as relevent procedures are

essary, 8s in the case of Gujerst. (intermp-
Sions)
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SHRIMATIRITA VERMA: Mr. Speaker,

Sir, formation of Committees is a delaying -

tactic.(Interruptions)

SHRIBALARAMJAKHAR: Mr. Speaker,
Sir, claims are settled after considering all
pros and cons. Committees are formed
wherever necessary. {Interruptions)

WRITTEN ANSWERS TO QUESTlONS

[English]

Bordey Area Development Programme
in Rajasthan

¥

*48. SHRIGJRDHARILAL BHARGAVA:
Will the Minister of HOME AFFAIRS be

pleased to state:

(a) whether the Border Area Develop-
ment Programme in Rajasthan has been
suspended since 1986-87;

(b) if so, whether this programme is still
in progress in other States:

(c) whether the Govarrment of Rajast-
han have submittec some projects under
this Prgoramme to the Union Government
for approval; and

{d) ¥ so, the details thereof and the
-»action taken thereon?

THE MINISTER OF HOME AFFAIRS
(SHRIS.B. CHAVANY): (a)and (b). The Border
Area Deveiopment programme was taken
up during 1986-87 in Rajasthan, Gujarat and
Punjeb. Since 1987-88 the Government
reorianted the Programme so as to confine it
1o education sector only.

(é’ﬂomproiomhavcbnnwbwi—’

ted by the Government of Rajasthan to this
ministry under the Programme.

FEBRUARY 27, 1992
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(d) Question does not arise.

[ Traniation]
Development of Barren and Wastsiand

*49. SHRIBAM TAHAL CH-
OUDHARY:

SHRI DHARMANNA MON-
DAYYA SADUL:

Will be the Minister of AGRICULTURE
be pleased to state:

(a) the area of barren and wasteland in
the country, State-Wise; and

(b) the steps taken by the Government
to make them cultivable?

THE MINISTER OF AGRICULTURE :
(DR. BALRAM JAKHAR)(a) A Statement is
attached.

(b) Land is a State subject and produc-
tive use including cultivation falls under the
purview of the State Government and sub-
ject 10 policies and guidelines laid down by
them for this purpose. For sustainable use ,
land resoures are to be used as per capabil-
ity and suitability. The approach is therefore
to render barren land and wastelands pro-
ductive, not necessarily for production of
agricultural crops. Presently Governmentdo
not have any specilic programme exclu-
sively for reclamation of barran land.

National Was telands Deveiopment Bord
(NWDB) in the Ministery uf Enviroment and
Forests is the nodal agency to bring under
productive use, wastelands in the country
through a massive programms of afforesta-
tion and tree planting. For the development
of wastelands, NWDB is implemanting the
following programmes:-

() integrated Wastelands Dewgiopment
Projects Scheme.
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(ii) Fuelwood/Fodder Projects Scheme.
(iii) Decentralised people’s Nurseries
Scheme. )

(iv) Margin Money Assistance
Scheme.

(v) Raising of Minor Forest Produce
including Medicinal Plants Scheme.

Written Answers 46

The enhancement of the capability of
such land is also addressed in the Central/
State Sector programmes of Soil Conserva-
tion and Watershed Development such as
(a) Centrally Sponsored Scheme of Soil
Conservation in the Catchments of River
Valley projects, (b) National Watershed
Development project for-Rainfed Areas, (c)
Centrally Sponsored Scheme of Integrated
Watershed Management in the Catchment
of Flood Prone Rivers, (d) Centrally Spon-

(vi) Seed Development Scheme. sored Scheme of Reclamatio of Alkali Soils
in the States of Uttar Pradesh, Punjab and
(vii) Arial Seedling Scheme. Haryana and (¢) EEC Assisted projects of
Reclamation of Ravinous Areas in Uttar
(viii) Grants-in-Aid Scheme (for Volun-  Pradesh and Integrated Watershed Man-
tary Agencies). agement in Gujarat.
STATEMENT

Details of Statewise (i) Barren & unculturable lands and Wastelands in India

(Area in thousand ha.)
Sl Name of the Barren & uncul- Wastelands Remarak
No. State/U.T. turbie land* (Estimated)**
’ (as on 1988-89)
1. Andhra Pradesh . 2259 11416 As per 9 fold
land use class-
2. Amnunchal Pradesh 48 - fication, barren
. & unculturable
3. Assam 1541 1730 lands are repor-
ted together as
4. Bihar 1016 5458 in Column No. 3.
5. Goa 13 -
6. Gujarat 2676 7836
7. Hayana 185 2478
8. Himachal Pradesh 191 1958
9. Jamu & Kashmir 279 1565
10. Kamataka 800 9165
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| (Area in thousand ha.)

SL  Nameofthe Bamen&uncul  Wastelands Remarak

No. Statet.T. turble fand” (Estimated)™
: (as on 1988-89)

11.  Kerala n 1279

12.  Madhya Pradesh 2208 20142

13.  Msharashtra 1699 14401

14.  Manipur 141,9. 1438

15. Meghalaya 142 1918

16. Mizoram 201 -

17.  Nagaland - 1386

18. Orissa 450 6384

19. Punjab 72 1230

20.. namm 2802 19934

21.  Skkim 173 281

22, TamiNadu 513 4401

23. Tripwra - 973

24.  Utar Pradesh 1060 8081

25. West Bengal 187 2538

26. Andamen & Nicobar Islands 2

27.  Chandigarh .

28. Dadra & Nagar Haveli -

29. Deman & Diu 2 3604

0. Debi 10

31. Lakshadweep



PHALGUNA 8, 1913 {SAKA) Written Answers ~ 50

. ‘{Amhmu)
Sl Name of the Barren & uncul- Wastelands Remarak
No. State/U.T. turble land* (Estimated)™*
(as on 1988-89) - ,
32. Pndicherry - J
Total 19989 129574

*Ministry of Agriculture, New Dethi (Dte. of Economic & Statitics).
“*Ministry of Environment & Forests (National Wastelands Development Boarsd).
The above estimate is not based on a country-wise survey of all wastelands in the country.

[Eng#ish)

(a) the number of persons whose
extradition has been sought from UK
during the !ast one year:

() whether the Govemment proposs to
finalise an agreement with Uk on extradition
and confiscation of property of those found
involved in terrorisit activities and drug trai-
ficking: :

(©) ¥ 50, the salient faatures thereot:
and

(d) the time be which the agreement is
Wkely to be effective?

A THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI' MADAVSINH SOLANK) (a)
Nl .

() Yes Sir, Negotiations are currently
underway with UK for finulisation of an Ex-
trdtion Treaty and an Agresment concem-
ing the Tracing. Restraint & Confiscation of
the Procesds & instruments of Crime (in-

cluding crimes involving currency transfers)
& Terrorist funds.

{c) and (d). The salient features can be
given only after the finalisation of the agree-
ments mentioned above. They will be brougit
into force after they are signed and related
formalities completed on both sides.

'Regatiiation of Sri Lankan Refugess

*51.  SHRIR JEEVARATHINAM:
SHRTKH. MUNIVAPPA:
o TR T
Will the Minister of EXSTERNAL
AFFAIRS be pleased 1 state:

(a) the steps takeg by the Government
umwasuumm

p)hmmdohhm
90 far;

i (c)hhohyuhbhhw
hmanilﬂlbhw

mmwmuu
incurred by the Government in this regand;

(o) whether the Government have inki-
sted any talks with the Government of Sri
Lanka regarding the securily arrangements
for refugees on their return %0 Sti Lanka; and

() ¥ 20, the resulls theseof?
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THE MINISTER OF EXTERNAL AF-
FAIRS (SHIR MADHAVSINH SOLANI): (a)
and (b). During the visit of the Sri Lankan
foreign Minister to Delhi from 5th 1o 7th
January 1992, the Sri Lanka Government
conveyed that it was in a position to take
back Sri Lankan refugees presently in india.
It was then decided to commence the re-
verse flow of refugees to Sri Lanka from
amongst those who are resident in refugee
camps in Indian. based on their willingness
to return. In consultation and agreement with
the SriLanka, authorities, the reverse move-
ment of refugees commenced from the 20th
of January, 1992. Between 20th of January
and 21st of February,. 3538 Sri Lankan
refugees have been repatriated to Sri Lanka.

(c)and (d). The repatriation of SriLankan
refugees back to their homeland is an ongo-
ing process and is dependent on a variety of
factors both in Sri Lanka and in India. As
such, &t is not possible to indicate at this
stage the time by which the repatriation will
be compieted. For the same reasen, it is not
possible to estimate at present the expendi-
ture to be incurred by Government in this
regard.

(o) and (f). Yes, Sir. The repatriation of
Sri Lankan refugees is based on assurances
received from Sri Lanka Government re-
garding the safety, security and agpropriste
arangements for the rehabilkation of the
tiairesettioment peocess has gone smoothly
oo far.

[ Transiation}
Tmonapdol.mdm

52 SHRIMRUTYUNJAYA
_NAYAK:
SHRI CHITTA BASU: _

Wil the minister of HOME AFFAIRS 1o
be pleased 1o state:

FEBRUARY 27, 1992
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(8) when was the last round of taks heid
between the Union Govemnment and Bodo
leaders on the issue of Bodoland;

(b) the outome thereof;

(c) whether some Bodo leaders have
threatened to resume their agitation if the
Govemment fails to rresolvethe issue within
a specified time-frame; and

(d) if so, tha reaction of the Govemment
thereto?

THE MINISTER OF HOME AFFAIRS
(SHR1 S.B. CHAVAN): (a) The latest round
of discussions between the Central and the
State Government and the All Bodo Stu-
dents Union and the Bodo Peopies Action
Committes was held on 7th Jenuary, 92.

(b)to (d). Thesa discussions have heiped
in appreciation of the requirement of the
Three Member Experts Committes to have
certain information based on the census
held in 1991 for preparing their repont. The
information required by the Commottee has
been provided and it is now to submit s
report in March, 1992.

Ban on DBC by indla oli Corperatien

°53  SHRI GOVINDA CHANDRA
MUNDA:
SHRI MUMTAZ ANSARI.

« Wil the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether the Indian Oil Corporation
has imposed a ban on the issue of
W(DBC)'&MM;

(b) if so, the reasons therefor; and

(c) the time by which this taciiity is likely
10 be restored?
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THE MINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B. SHANKAR-
_ ANAND): (2) No, Sk.

" (b) and (c). Do not arise.

Fondamentale Stes

list States
U

‘s4.  SH w
SHRI smmm.nem

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:

{a) whether concern has recently been
expressed about the imminent possibility of
formation of an Islamic Confederation of
Fundamentalist States some of them having
nuclear capability;

(b) it so, what are the likely implicatioins -

involived for security of india; and

(c) the reaction of the Government in
regard thereto?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRIMADHAVSINH SOLANKI): (8)
Yes, Sir. There have been reports about
such concem having expressed.

®) and (c). Government keeps a con-
stant watch on the evolving security environ-
ment for india regically and giobally and will
defend its national intrgpe under all circum-
stancee.

[ Transiation)

PetroVDises! Retall Outists in Rajest- _
o

*55. SHRIMATI KRISHNENDRA KAUR

(DEEPA): Wili the Minister of PETROLEUM
AND NATURAL GAS be leased 1o state:

(a) the number of petroldiesel retail
outlets opened so far in Rajasthan;

(b) whether the Government propose to
open new petrol/diesel retail outlets in Ra-
jasthan during1992; and

{c) i so, the locations thereof?

THE MINISTER OF PETROLEOMAND
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) As on 1-1-1992, there were 894
petrol/diesel retail outlets in Rajasthan.

(®) and (c). Petrol/diegel retail outiets
are opened in different places including in
Rajasthan as perthe Marketing Plans, availa-
bity o the products, etc

Economic Criterla for Bacipuaed

*56. SHRIRAM VILAS PASWAN:

SHRI KAMLA MISHRA
MADHUKAR:

Will the Minister of WELFARE be
pleased ©© state:

(a) whether the Government have fixed
any aconomic criteria for socially and educa-
tionally backward clasees and sconomically
weaker sections as directed by the Supfeme
Court;

() i 80, the details thereof; and

(c) ¥ not, the reasons therefor?

THE MINISTER OF WELEARE (SHRI
SITARAM KESRY): (a) No, Sir.

(b) Does not arise.

{c) The Peime Minister had written on
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29.10.91 to the Chief Ministers of State/
Govemors/ 1. Govemors, seeking theirviews
" on the sconomic criteria which should be
adoptedforproviding preference tothe poorer
tionally Backward Sections of Peopie who
are not covered by any of the existing
schemes of reservation, while implementing
the policy of reservation in civit services and
posts under the Government of india to be

The Supreme Court was informed on
31.10.91 that on receipt of the views of the
State Governments/UT Administrations, it
was proposed o convene a conference ot
‘Chief Ministers/Governors.Lt. Governors to
digcuss the issues further. Government also
mbhﬂMﬁth
poliedpcﬁu.ﬂn(:ounmmm»
formed that after undertaking these consul-
taticns and evolving, if possible, a national
consensus on this subject, Government
'would take a final decision on the stonomic
csiteria refeired to in the Offece Memoran-

dum of 25.9.1981 pentaining to the subject.

Govemment had hoped to take a final
decision in this regard by 26.1.92 . However,
i has not been possible 10 adheretothistime
-schedule because a number of replies are

-still awalied 1o the Prime Minister's letter of
29.10.91 insple of several reminders issued
1 the delalting State Governments.

On this important issue, it is desirableto
procsed with caution and aiter due delbers-
tion, taking into account the views expressed
by the State Government and Union Ter-
301y Administrations. Accordingly, the mat-
-$o¢ is being pursued with the State Govemn-
-ment vigorously. & will be government's
‘endeswour 10 evoive, ¥ possible, a natiional
consensus on the subject 20 as %0 promote

sacial- justios -in.an stmosphers of social
‘haswony .and peace.

" FEBRUARY 27, 1992

*S7. SHRIMATISHEELA . °
GAUTAM:
smniuesumm

Wik the Minister of AGRICULTURE be
pleased the state: v

(a) whether the Govemment proposs to

open Acricultural Enginesring Colleges in -
various parts of the counry;

{b) ¥ so, the locations identified so fas,
State-wise; and

(c) ¥ not, the reasons therefor?

THE MINISTER OF AGRICULTURE
(DR. BALRAM JHAKAR): (a)to (c). Sir, there
are 18 Agricultural Engineering Colisges in -
the country. These colleges are producing
necessaty manpowsr in the discipiine of
agricultural engineering. Governmentof india
does not propase 10 open any new agricul-
tural engineering colleges.

|English]

{(a) whether the Union Government are
aware of infiltration of terrorists into our ter-
ritory afer getting training in camps across

the border;
{®) i 50, the details thereof;

() the number of such infltrators killed
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and ammunition recovered fromthem during
the last one year, month-wise;

(d) the steps being taken to prevent
such infiltration;

(e) whether the Union Govt. have taken
up the issue with the Government of Paki-
stan; and

(f) is so, the response thereto?

THE MINISTER OF HOME AFFAIRS
(SHR1S.B. CHAVAN): (2) and (b). Yes, >ir.
Training is being imparted in a number of
places.

(c) and (d). A Statement is laid on the
Table of the House.

(e) adn (f). The matter has been taken
'up with the Gowt. of Pakistan from time to
time but the response was not encouraging.

STATEMENT
Arms & Ammunition recovered and
number of infiltrators killed and
apprehended during 1997
Ak47Rifle - 29
Ak-56 Rifle 153 |
Pistol ' 146
Revolver 22
Magazine assorted 966
Rockets 16
Pis/Rif cleaning kit 7
) Explosoves 3715Kg

PHALGUNA 8, 1913 (SAKA)
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Amn assorted 97998
Gelatin 7 Kg.
Charger Clip 82
Time Pencil 7
Remote Control 1
Rifle other bore 1
Clening kit 10
AK-74 Rifle 18
SIR 1
Detonators 424
Hand Grenade 126
Projectile Grenade 7
Grenade launching 3
Cordex 261.5 Mts.
SMG 2
Gun 5
Mag assorted 120
GPMG 5
303 Rifle 2
Safty Fuze 92
ELC Detonators 2
* Bomb/Shelr 1
Grand Total: 1,00,280
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Intruders on the border
killed Apprehended
Punjab 128 | 12929
Rajasthan 84 2332
- J&K 36 173
TOTAL 248 1
Terrorists on the border
killed Apprehended
Punjab
17 8
Rajasthan i5 10
J&K W7 6
TOTAL 49 24

Steps taken to prevent Infilttatign.

Government have taken é number of
steps to deal with the situation which include
the following:

(i) Increase in the strength of BSF ic-
gether with more Border out Pgsts so as to
reduce the gaps between BOPs.

(i) The number of patrols and Nakas
has been increasec.

(iii) 550 OP towers havs been erected.

(iv) Border patrolling has been intensifid
through foot patrcls, mounted patrole and
mechanized patrols.

(v) Troops de;:leyed on the berders
have -been issued Night Vision devices,
Binoculars, Hand held Search Lights ate. for
better observation.

{vi) Fencing in Punjab Border for 356
Kms. and in Rajasthan border for 171.5
Kms. have been completec.

{vii) Flood lighting has been provided in
Punjab Sector for 382 Kms. approx. and in
Rajasthan Sector for 237 Kms.

(viii) Army is deployed a< 2 Second Line
of Interception ori the Detch-cum-Bund in
Puniab. ,

Import of Coude Oll from Russia
- —— E———

*59. - SHRI ANBARASLLERA:

SHABI SANAT KUMAR
MANDAL: .

Will the minister of PETRQLEUM AND
NATURAL GAS be pleased 1o state:

(a) the quantily of crude oil imported
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from the erstwhile USSR during each of the
last three years;

(b) whether the Republic of Russia
has suspended the supply of crude oil to
India;

(c) if so, the reaction oi the Govern-
ment thereto: and

(¢! the sieps proposed‘to be taken to
deai with the sistuation ?

THE MIN!STER OF PETROLEUMAND
NATURAL GAS /SHRi B. SHANKAR-
ANAND): {a) Tne quantity of crude oil im-
ported from the erstwhile USSR during 1289,
1990 and 1991 was 4.652, 4.109 and 3.163
million tonnes respectively.

{0) to (d). In tarms of the Trade Protocoi
signed with the Russian Federation there is
a provision for the import of 4,0 MMT crude

PHALGUNA 8, 1913 (SAKA)
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SHRI JEEW/ N SHARMA:

Will the Minister of HOME AFFAIRS
be pleased to state:

(a) the number of bomb blast that took
place in Delhi-during 1991 and 1992 so far
and the type of bombs used in each case;

{b) the number of persons killed/
injured, incident-wise;

(c) the details of compensation paid io
the victims;

(d) the number ot terscrists arrested in
Delhi during the 2bcva pariod and tha
number of those convicted; and

{e} the measures iaken to deal with
terrorism in Dethi ?

THE MINISTER OF HOME AFFAIRS

oil during 1992. 4 (SHRI S.E. CHAVANY: {a) and (b). 17 inci-
” dents of bomb-blasts have taken place in
‘Bomb Blasts in Delhi Delhi during 1995 and upto 24th February,
1992. The typs f Somb used and the num-
*60. SHKRIMATI HER- berof personskilled/iniured, are given below
JEE: - case-wise.
SINc. Place of Type of Persons Persons
ccecurrance Bomb killsd injured
and date of
incident
(1 (@) {4) ()
1991
1. American Improvised -
Air lines Explosjve
(i7.1.91) Device
2. Behind PHQ ~do- - 5

Building
(22.1.91)
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SiNo.

Place of
occurrance
_ and date of

incident

Type of Persons
Bomb killed

Persons

injured

M

@

® @

()

3.

12.

12,

Tis Hazari
Court
(22.1.91)

Opp. LNJP
Hospital
{25.1.91)

 Jubilee
Cinema
(17.1.9%)

Nirula
Restaurant
(18.3.91)

Mochan Singh
Place .
(22.3.91)

Shani 3azar
Khyala
{23.3.91)

Palika Parking
(26.4.91)

Atternpts on the
life of

Sh. Jagdish
Tytler

(18.4.91)

 Trilok Puri
(6.6.91)
Device

1G.1. Airport
(25.6.92)

Fuse Bomb -

Fuse Bomb -~

Improvised ) 15
Explosive
Device

Fuse Bomb

Chinese 2
stick grenade

#gg

13
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SLNo.  Place of Type 'of Persons Persons

ouTurrance Bomb killed injured
and date of
incident )
(1 @ () @) ()
13. Rallway track ~do— - -
Pat .
(15:7.at)
14. Behirwd Red Fort ~do- 4 44
(22.12.91)
15. Area Samaj Road ~do- 1 1
(30.12.91})
1992
1. Mall Road ~do—- 1 32
(29.1.92)
2. Kamia Nagar CFSL result - 1
in Police vehicle
(Alwyn Nissan) awaited
(8.2.92)

(c) Ex-gratia relief amounting to Rs.
12.5 lakhs has already been disbursed to
the next of the kin of the deceased.
Besides, an amount of Rs. 10.05 lakhs
has been disbured to those in juired.

(d) The number of terrorists arrested
in Dethi during the last three years and
those convicted is as follows:—

Year Arrestad Convicted

1989 16 1
1990 21 -
1991 2 -
1902 11 -

(e) The steps ‘aken to curb terrorist
activities in the Capital include formation of
Anti-Terrorist Cell in each Police District;
deployment of armed pickets at vuinerable/
strategic points; intensive mobile patrolling;
distribution of educative literature agongst
the people to make them more vigilant;
deployment of spotters; displaying of photos
of known terrorists at public places; station-
ing of PCR vehicles at strategic places; and

T'a&/‘?;'l'siuomu
481. SHRI BHAGEY GOBARDHAN:

Will the Minister of WELFARE e pleased

10 state:
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(a) the number of persons in Orissa
belonging to Scheduled Castes and Sched-
uled Tribes living below poverty line;

. ; the steps being taken under the
Poverty Alleviation Programmes to improve
their social and economic conditions; and

(c) the time bound programme thereof ?

THE MINISTER OF WELFARE (SHRI
SITSARAM KESRI): (a) According to
11983-84 date, 54.90 percent and 40.30
percent of Scheduied Caste population in
rural areas and urban areas, respectively,
are estimated to beliving below THE poverty
line in rural areas and urban areas respec-
tively.

(b) and (c). Through the strategy of
Social Compeonent plan, Tribal Sut Plan,
Special Central Assistance and other
schems, development programmes for the
benefit of SCs/STs are being implemented
both by the Centrgl and State Govemments.

Accounts

e ST o

462. DR. SUDHIR BAY: Wil the

Winister of AGRICULTURE be pleased to
state:

(a) whether the accounts of Coopera-
tive Education Fund administered by the
Registrar of Cooperative Societies, Delhi
have been audited annually;

()} i so, the details thereof;

{c) if not, the reasons therefor;

{d) the total accumuiated amount of the

Fund at the end of each co—oprative years
during the last three years;

{e) whether any complaints of misuse of
the fund have been received; and
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{f) if so, the action taken by the Govern-
ment thereon ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERAION IN THE MNISTERY OF
AGRICULTURE (SHRI MULLAPPALLY
RAMACHANDRAM): (a) to (c). Yes, Sir.
Audit has been compleied up to March,
1989. For the subsequent years auditors
have already been appointed.

(d) At the end of last three years the
accumulated funds were as follows: —

March, 1989 - Rs. 22,52,000/-
March,1990 - Rs.30,42,000/-
March,1981 - Rs. 39,71,000/-
(e) No, Sir.
{f) Does not arise.
“Transiaio)
Scheduled Castea/Scheduled Tribes

463 SHR! CHINMAYANAND SWAMI:

Will the Minister 6T WELFARE be-plessedio
state: -

(a) the number of persons belonging to
the Scheduled Castes/Scheduled Tribles
proposed to be provided with employment
by the Scheduled Castes/Scheduled Tribes
Finace Development Corporation during
1992 and the funds allocated therefor; and

{b) the States in which this Corporation
is functioning ? ‘

THE MINISTERF OF WELFASRE
(SHRI SITARAM KESRI) (a) No direct
employment is provided by NSFDC to SCs/
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STs. The schemes sanctioned by NSFDC
do generate employment.

(b) The Corporation can coverthe entire
country. No schemes have been received
from Chandigarh, Sikkim, Lakshadweep,
Daman and Diu, Dadra and Nagar Havsli,
Arunachal Pradesh and Nagaland so far.

[English)
Pakistan TV's Propaganda War

464. SHRI MANIKRAO HODLYA
GAVIT: Wilr'the Minister of EXTERNAL

AFFAIRS be pleased to state:

(a) whether attention of the Govern-
ment has been drawn to the news item
captioned “Pakistan TV's Propaganda War”
appearing in the ‘Observer Political’ dated
December 31,1991;

(b) i so, the reaction ot the Governmsnt
thereto?

THE MINISTER OF EXTERNAL AF-

FAIRS (SHR! MADHAVSINH SOLANKI) (a)
Yes, Sir. '

(b) Government have on several occa-
sions asked Pakistan to desist from hostile
propaganda which violates the Simla Agree-
ment and universally accepted norms of
intrer~state couduct. Government have and
will continue to take appropriate measusres
to set the record straight and to project the
correct picture regarding the situation in
Jammu & Kasmir and elsewhers in India.

Loen from Aslan Development Bank by
ONGC

465. SHRI SU Bl: Will the Min-
ister of PETROLEUM AND NATURAL GAS -

be pleased to state:
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(a) the amount of loan borrowed by the

. ONGC from tha Asian Development Bank;

and
(b) the terms and conditions thereof?

THE MINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) and (b). US $ 267 million forthe
Gandhar Field Development Project. The
terms and conditions include the ordinary
loan operatioin regulations and some other
conditions such as decisions on gas pricing,
fourth round of bidding etc.

[ Translation]
Shortage of DMS Ghee in Delhi

466. SHRINAWAL KISHORE RAI: Wili
the Minister of AGRICULTURE be pleased
to state:

(a) whether there is an acute shoutage
of milk and milk products particularly DMS
Chee in Dalhi;

(b} if sc, ther reasor:s therafor;. and

(c) the steps taken by the Goverament
in this regard?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION IN THE, MINISTERY OF
AGRICULTURE (SHR! MULLAPPALLY
RAMACHANDRAN): (a) and (b). Suply cf
liquid milk by DMS, Mother Dairy and other
agencies is reasonably adequate. Produc-
tion of DMS Ghee had to be curtailed during
5991 due to reduced availability of iresh
milk. .

(c) PMS has diversified the sources to
augment supplies of fresh milk.
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Treaties and Agreements between India
1-and Erstwhile Soviet Uniof

467.SHRIDEBIPROS :Wilithe
Ministerof AFFAIRS be pleased
to state:

(a) the Treaties and Agreements en-
tered into batween India and the erstwhile
Soviet Union during the lastthree years; and

(b) the present position of these Trea-
ties and Agreements vis-a vis the new sov-
ereign State of the Commonwealth of Inde-
‘pendent States (CIS)?

"THE MINISTER OF EXTERNAL
ASFFAIRS (SHRI MADHAVSINH
SOLANKI): (a)The following Treaties and
Agreements were entered into between India
and the erstwhile Soviet Union during the
last three years.

B Agreement on setting up of

Vindhyachal - Bina ~ Nagda

Power Transrnissjon System.
(12.9.1989)

2. Agreement on setting up of

Thermal Power Projects
"Maithon”, Kayamkulam® and
*Manglre”. (12.9.1989)
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s (b) On December 21,1991 the member
states of the Commonwealth of Independent
States declared at Alma—Ata that they guar-
antee, in accordance with their constitutional
procedures, the fulfilment of international
obligations, stemming from the Treaties and
Agreements of the former USSR.

Plantation ot Frult bearing Trees”_

468. SHRI BHAGWAN SHANKAR
RAWAT: Willthe Minister of AGRICULTURE
be pleased to state the amount utilised by
each State Government/Union Tetritory out

~ of the funds all ocated for plantation of fruit

bearing tree during 1989-90 and 1990-91?

THE ‘MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION IN THE MINISTRY OF
AGRICULTURE (SHRI MULLAPPALLY
RAMACHANDRAN): The Government of
India had no Schemse for Plantation of Fruit
Bearing Trees quring 1989-90. The Govern-
mentof India areimplementing two Schemes

‘since 1990-1 for the plantaion of fruit bear-

ing trees:~

(i) Establishment of Nutritional Gardens
in Rural Areas; and

(ii) Cent:al Sector Scheme on integrated
Deveiopmentof Tropicaland Arid Zone Fruits.

A Statement showing State/Union Ter-
3 Agresment on Cooperationin  ritory wise release and wtilisation of funds
the field of informa-  during 1990-91 underthe above Schemesis
tion.(23.7.1590) laid on the Table of the Sabha.
o : " STATEMENT
State/Union Territory wise Release and Report Received so far Utiksation of

Funds during 1990-91 for plantation of Fruit Trees under various

Government of Gonial
Sl No. Name of the State/UT Amount (Rs. in lakhs,
released Amount Utilised
1. Andhra Pradesh’ 7.110 . 0750
2. Bihar '

4.030 -
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SL No. Name of the State/UT  Amount (Rs. in lakhs)
roloased  Amount Utilised
3 Goa 0298, | -
4 Gujarat 4030 -
5 . Faryana 1.910 0.800
6. Kamataka - 5.200 2688
7 Kerala 0.298 -
8 . Madhya Pradesh 4.030 -
9 Maharashtra 9.810 - 4750
-10. Orissa _ 5.110 2.875
11. Tamil Nadu 11.030 9.698
12. Uttar Pradesh o 22435 15.303
13. West Begal 1.920 -
14. Punjab . 2134 2.124
15. Jammu & Kashmir 1125 -
16. Rajasthan - 2.388 2318
17. Arunachal Pradesh 0513 1.020
18. Assam 0513 -
19. Meghalaya : 0513 -
20. . Manipur 0513 -
21, . Mizoram 0513 -
22, Nagaland 1.026 : -
2. Sikkim 0533 -
24, Tripura 1.026 -
Total: ' 87.968 42326

NOTE: The above information indicates position as per reports reseived frol
Govemnment. The funds aliocated for 1990-91 have been revalidated for use in 19¢
onder to facilitale full utilisation of amuiurns sllocsted.
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[Translation)

- Allotment of Out of Turn Petrol/Diessl
~Retall Outlets and LPG Agonelos
Blhar
469. SHRI LALIT ORAON: Will ihe
Minister of PETROLEUM AND NATURAL-
GAS be pleased to state:

(a) the details of petrol/diesel retail out-
lots and LPG agencies sanctioned out of turn
in Bihar during the last three years; and

(b) the criteria adopted therefor ?

MINISTER OF PETROLEUM AND
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) 2 petrol/diese! retail outlets and
41 GCdistributorships were $enctioned from
1988-89 to 1990-91 under the discretion
nary powers of Government in Bihar.

(b) Discretionary allocation are made by
Government on opmoosnonate g@unds
I

[Translation]

Exploration of Natural Gas in Coasta)
Ragion of Bay of Bangal

470. SHRIPWIS TIRKEY: Will the Min-
ister of PETROLEUM AND NATURAL GAS
be pleased to state:

(a) whether deposits of ail and natural
gas.are available in huge quantity in South
24 Pargana, North 24 Pargana, Nadia and
Murshidabad districts of West Bengal and
coastal region of the Bay of Bengal;

(b) if so, the steps being taken for the
exploration and diilling of oil and gas;

(c) whether the Government propose to
give contract to some provate companies;
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(d) i so, the details of conditions laid
down in this regard; and

(e) the estimated expenditure likely to
be incurred thereon?

MINISTER OF PETROLEUM AND
NATURAL GAS (SHR! B. SHANKAR-
ANAND): (a) No oil and gas has been dis-
covered in these areas.

(b) Does not arise.

(c) to (e) Under the Fourth Round of
bidding 2 onshore and 3 offshore blocks
have been offered in West Bengal basin.
The last date of receipt cf bids is 15th April,
1992,

" Prime Ministez’s Visit to Forel&n
- '~ Countries

471. SHBI VILAS MUTTEMWAR: Will
the Minister of EXTERNAL AFFAIRS be
plaased to staie

ek

- (a) the foreign countries visited by the
Prime Mirister during the last two months;
and ‘

(b) the objective and the outcome ot
each such visit?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRIMADHAVSINH SOLANKI): (a)
During the months of December, 1991 and
January, 1992, Prims Minister visited
Colombo (Sti Lanka), New York (United
States).

(b} The objective of the visit to Colombo
on 21 December, 1991 was to attend the
Sxith Meeting of the Haads of State/Govemn-
mentofthe member countries of south Asian
Association for Regional Cooperation
(SAARC). The outcome of the visit is re-
flacted in the Colombo Daclaration which
was adopted by the Heads of State/Govern-
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ment. Copies of this have been placed inthe
Parliament Library. .
The objective of the visit to New York
was to attend the Security Council Meeting
at the® Summit level on 31 January 1992.
Prime’ Minister not only articulated India’s
views on issues under consideration but
also utilized the opportunity for important
"bilateral meetings with the Heads of State
Govemnment attending the Summiit.

[English]

Postslying Vacant in Andaman and
Nicobar Islands Admlnistration

472. SHRI MANORANJAN BHAKTA:
Will the Minister of HOME AFFAIRS be
pleased to state: :

PHALGUNA 8, 1913 (SAKA)
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(a) the totel numbers of posts lying
vacant in the Union Tarritory Administration
of Andaman and Nicobar Islands, category-
wise and Department -aise; and

(b) the action contemplated by the
Government for filling up these posts?

THE MINISTER OF STATE IN THE
MINSTERY OF HOME AFFAIRS (SHRIM.M.
JACORB): (a) A statement is annexed.

-—{b) Recruitment is a continuing process.
As and when a clear vacancy arises in any
Department, the Union Territory Adminitra-
tion initiates action to fill up the vacancy in
accourdance with the Recruitment Rules for

- the post and the peocedure prescribed fo

filling up the vacancies. '
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incentives to Police Officers Holding
President’s Medal

473. SHRI ARJUN I
Will the 7 of HOME AFFAIRS be
pleased to state :

(a) whether the Police personnel are
decorated with India Police Medals for their
meritorious work and Pressident’s Police

" Medal for distinguished servicves;

(b) i so, whether any monetary incen-
tive or service incentive is being extended as
a token of their meritorious distinguished
services rendered to the Government in
addition to the presentation of medals; and

(c) it not, the steps being taken by the
Government to grant monetary / service
incentive to these police personnel?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRIM.M.
JACOB): (a) Yes, Sir.

(b) No, Sir.

-

' 474.sumsvensmmauoom Wwill
the Minister of WELFARE be pleased to
staste;

(a)mmwmowdhnotm
Indigant, the aged, the widows and the
ophans firanced wholly or partly by the Unlon
G . .
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during 1990-91, State/Un’on Territory-wise?

* THE MINISTER OF WELFARE (SHRI
SITARAM KESRI): (a) Financial assistance
upto 90% of the approved cost is being
provided under the General Grant-in-aid
scheme for assistance to voluntary organi-
sations for welfare of the aqed through Day
Care Cectres, Old Ane Homes, Foster Care
Programmos and Medico-social services. A
centrally sponsored scheme forthe Welfare
of Children in need of Care and Protection is.

. under operation under which voluntary or-

ganisations are assisted with the help of
State Government to provide services to
children in need. Ninty per cent of the grant
under the scheme is shared between the
Central Govt. and the State Government
equally. In the case of Union Territories 90%
of the share is borne by the Central Govern-
ment. The voluntary organisations are re-
_quired to bear 10% of the grants. In the case
oftribal aroas 95% of grantsis equally shared
by Central & State Govermments and volun-
tary organisations bear 5% of the expendi-
ture. :

(®) and (c). N':out 30,000 beneficiaries
avalled the services provided by voluntary

" . ~organisations under various programmes

for the benefit of the aged, the indigent, the
‘'widows and the destitutes. State/U.T. -wise
details are not asvailable. State/U.T.-wise
details in respect of child benoficiaries under
the Scheme for the Welfare of Children in
need of care and peotection are given in the
attached statement. '

STATEMENT

State . T. No.of bengficiaries

up 10 31.9.1991

(b) the esti.nated number of potental 1. Andhra Pradesh 3225

bereficiaries ason April 1, 1991, State/Unionj
Territory-wise; and

" 2. Assam 9680

1588

(c) the actual number of beneficiaries 3. Bhar
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State U. T. No.of bengficiaries State U. T. No.of bengficiarids
up to 31.3.1991 up to 31.3.1991
4. Gujarat 1210 26. Mizoram 25
5. Himachal Pradesh 82 27. Pondicherry 350
6. Karnataka 5065 Total 47693
7. Kerala 1200
Agricultural Co-Operation with Nepal
8. Haryana 809 .
475. SHRIMATIVASUNDHARA RAJE:
9. Madhya Pradesh 875 Will the Minister of AGRICULTURE be
pleased to state:
10. Maharashtra 3045
(a) whether there is a great scope for
11. Manipur 175 joint Co-operation in the field of Agriculture
with Nepal;
12. Meghalaya 550 v
(b) if so, the details thereof; and
13. Nagaland 425
(c) the eiforts made by the Union Gov-
14. Orissa 3288 emment in that direction ?
15. Punjab 286 .
THE MINISTER OF STATE IN THE
16. Rajasthan 2825 DEPARTMENT OF AGRICULTURE AND
COOPERATION IN THE MINISTERY OF
17. Sikkim 100 AGRICULTURE (SHRI MULLAPPALLY
RAMACHANDRAN) : (a) Yes, Sir.
18. Tamil Nadu 10573 =
(b) and (c) A Memorandum of Under-
19. Tripura 475 standing (MCU) for Cooperation in the field
of Agriculture had been signed on 6th De-
20. Uttar Pradesh 3167 cember, 1991 between india and Nepal. The
'MCU envisages cooperation in the fields of
21. West Bengal 5535 production and processing of food and cash
crops; multiple cropping systems; soil con-
22. Andman & 100 servation and water managenment; fruit and
Nicobar Islands vegetable development; horticulture; agro-
forestry; apiculture; sericulture; fodder de-
23. Arunachal Pradesh 345 velopment; livestick improvement; dairy
development; development of animal health
24. Delhi 1245 services; aquaculture; sugar technology;
agricultural cooperatives; promotion of jiont
25. Goa 420 venture in agri-business.
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Promotional Avenues of Nalk Radio
Operators and Naks in CRPF

476.SHRIA. : Will the minis-
ter of HOME AFFAIRS be pleased to state:

(a) whether there is any disparity inthe -

promotional chances of the Nak Radio
Operators and the Naiks who belong to the

general category in the Central Reserve
Police Force;

(b)ilso.thonaaon_sﬂmdnr;and

(c) the steps taken to remove the anom-
aly ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI M.
M. JACOB): (a) and (b): Naks in Radio
Operators Cadre and Naiks in General Duty
Cadre'in CRPFbelongtotwodifferent Cadres
and their promotional avenues are subjectto
the conditions of service existing in their
respective Cadres. Therefore, there is no
question of any disparity in their ptomitbh

QT 4(;‘ ;‘Cw(l"’ .\'.:v.

mmmﬂ@meﬂc

477. SHRIMATI DIPIKAH. TORIWALA:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

- (a) the number of proposals of Gujarat

PHALGUNA 8, 1913 (SAKA) Written Answers 98

tion of Natural Gas to Gujrat Industrial and
Investment Cooperation of India (GIIC) and
other Industrial United; and

(b) the steps taken to clear the propos-
als?

THE MINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) and (b): 211 demands from -

_various units in Gujrat are regiastered with

GMLNodbmnshavepemma;e
: C

s
Post Matric
Students in Andhra

to SC/ST

478. SHRIDHARMABIKSHAM: Willthe
Minister of WELFARE be please to state:

(a) the number of SCs/STs who have
been granted post-matric sholarships
alongwith the amoung poent tor the purpose
in Andhra Pradesh, district- wise during last
three years, year-wise;

(b)moailomfagmmrlgsudndtdar

" (c) Does not arise. e

(c) the roasons for reduction in alloca-
tion of funds for the purpose during 1991-
927 ’

THE MINISTER OF WELFARE (SHRI
SITARAM KESRI):

(a) : The infurmation relationgjto Andhra

pending with Union Govemment for alloca-  Pradesh is given below:-
Year No. of SC and ST Total oxpondiure incurred
beneficiaries (Rs. in lakhs)
1988-89 1.24,656 2027.17
1989-90 1,03518 2017.77
1990-91 152512 2618.52
(anticipated)

(This includes committed kability. District-wise statistics are not readily available).
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(b) The criteria is given in the state-
ment attached.

‘ (c) The Central assistance so far sanc-
tioned by Government of India to Govern-

' “FEBRUARY 27, 1992
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ment of Andhra pradesh during 1991-92

" under the scheme is Rs. 316.08 lakh, which

is higher then the Central Assistance of Rs.
100.67 lakhs given during 1990-91.

STATEMENT

Criteria for granting Scholarship under centrally sponserd scheme of Post Matric Schol-
arship for Students belonging to Scheduled Castes and Scheduled Tribes Applicable W. E.

F. 1.7.1989.
‘ |
of Parents/Cuardian
a.  Does not exceed Rs. 1500~p.m. fI"-'::lll'maumenanco allowance and
0e.

b. Exceeds Rs. 1500/-
but does not exced
Rs. 2000/-p.m.

() Foll mainTenance aliowance
and full fee for Group ‘A’
COUrses.

‘i

{#) Hal maintenance aflowance
and full fee for other groups.

No Scholarship is permessible in the case of students whose parents/guardian's

income from all sources exceeds Rs. 2,000/-p.m. Students who are in full time em-
ployment will notbe eligible. However, empioyee student who take leave without pay
for the entire duration of the course and study as full time students will be eligble for

scholarships.
| R Only two children of the same
Parents/Guardian are entitled to
receive scholerships, iothemise
oligiﬂeundorthosd\emo N
SN -l

mmmmm,

480. | RAM NAIK: Wil the Minister
of AGRICU be pleased to state:

(a) whether National Dairy Develop-
ment Board (NDDB) proposae to assist the
Government of Maharashtra in the satting

up to a new dairy in New Bombay;
(b) it so, the details thereof;

fa-!r

(c) whether the NDDB has submitted
this proposal and project report 10 the Gov-
emment; and

(d) if so, the steps taken by the Govem-
momtoomunﬂmthamp!ydmikb
other dairies is not affected while clearing
this proposal ?7 -

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION IN THE MINISTRY OF
AGRICULTURE (SHRI MULLAPPALLY
RAMACHANDRAN) (a) No, Sir.

(®) to (d) Do not ariee.
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Production and import of COCOA

. et
481.  SHRIP.C. THOMAS:
SHRI BHUPINDER SINGH
HOODA:
SHRI  CHINMAYANAND
SWAML:

Will the Minister of AGRICULTURE be
pleased to state:

(a) the quantity of COCOA produced in

the country during each of thelast three ! . ',

years;

(b)the requirement of COCOA fordomes
is cosumption;

(c) whether COCOA is being imported
to meet the requirements; and

(d) if so, the quantity of COCOA im-
ported during the current year ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION IN THE MINISTRY OF
AGRICULTURE (SHRI MULLAPPALLY
RAMACHANDRAN): (a) As per the rough
estimates the quantity of cocoa produced in
the country during the last three years is
giverrbelow:

Year Production (MT)
1989-90 6900
1990-91 7400
1991-92 6200

PHALGUNA 8, 1913 (SAKA)
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(b) The estimated domestic consump-
tion is 6700 tonnes per annum.

(c) and (d) Cocoa can be imported
against Exim Scrps and Special Licences by
eligible actual users engaged in small scale
sectors. No special licence had been issued
during the Licensing Year 1990-91 and 1991-
92 for import of cocoa. Informatics on import
of cocoa boansunderExnmScnpgls,oot
avmlablo e ,,f( .,,/_, T

- 7 —

Homll for SCa/STs In Kerala
[

482. SHRI THAYIL JOHNMANJALOSE:
Will the Minister of WELFARE be pleased to
state:

(a) the number of hostels constructed
for the Scheduled Castes and Scheduled
Tribes in Kerala during the last three years,
with locations thereof;

(b) the number of hostels under con-
struction and proposed to be constructed;
and

{c) the financial assistance provided by
the Union Government for the purpose dur-
ing the above period ?

THE MINISTER OF WELFARE (SHRI
SITARAM KESRI): (a) and (b). 21 hostels
were sanctioned during the last three years
which are under construction. The location
of these hostels is given in the attached
stetment.

(c) An amount of Rs. 60,10,050/- had
been peovided by the Union Gowt. for this
purpose during the above period.
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Utliisation of Natural Gas from
Narsapur Welis in ’
, Godavarl Basin

l.——«
i

o
483.SHRIM.V.V.S. MUR'D:IY Willthe
Minister UM AND NATURAL

be pleased to state:

(a) whether there is any plan to utilise
the natural gas being flared up from the
Narsapur wells in the Godavari Basin for the
benefit of Andhra Pradesh;

(b) if sc, the measures taken in this
regard; and

(c) i not, the reasons thereof ?

THEMINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) No gas tromthe Narsapurweils
in Godavari basin is being flared.

1,:.
(b)and(o)DonotanseTé e

Militants Released in Jamguand.
Kuhmi' on Republic Day

4‘4 SHRl GURUDAS KAMAT: Wilithe
Minister of HOME AFFAIRS be pleased to
state:

(a) the number of militants of Jammu
and Kashmir who were releasedjon the
Republic Day this year;

(b) whether there some hard core mili-
tarts among therm;,

'FEBRUARY 27, 1992
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THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI M.
M. JACOB): (a) 281 persons were released
on the Republic Day this year. )

() No, Sir.

(c) The criminal cases registered against
them still continue;

(d) Does not arise.

(e) The number of Jammu and Kashmir
PSA detenues lodged in jails outsido the
Stateasorz 01/02/92 is 146 l P 157
I I .’." \‘! ¥ . ~ ‘. 4

nohablllmbn of Earthqu-lu
“Vietims In U‘ﬁ_.

485. DR. JAYANTA RONGPI: Will the
Minister of AGRICULTURE be pleaseds to
state.

g ‘r"\/

(a) whether the Umon Governments
have received complaints regarding improper
rehabilitation of the earthquake victime of
Hilly areas in Uttar Pradesh;

(b) if so, the details thereof; and

(c) the steps taken by the Union Gov-
emment to provide adequate assistance to
earthquake victime in Uttar Pradesh ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION W THE MINISTRY OF
* AGRICULTURE (SHRI MULLAPPALLY

(c) whether the charges against them  RAMCHANDRAN): (a) No, Sir.

have been dropped;
(d) ilso.ﬂnromns_thorobr ;and

: (e) the number of militants of Jammu
and Kashmir who are in the various jalis of -

the country ?

(b) Does not arise.

(c) Underthe existing scheme of financ-
ing relief expenditure, the State Government
of Uttar Pradesh is required to undertake
necessary relief and rehabiltation meas-
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ures usingh the corpus of the Calamity Relief
Fund (CRF). The Central Government has
already released its entire share of CRF for
the year 1991-92, amounting to Rs. 67.50

2. Apart from rendering material assis-
tance through the Army and the other para
military forces for inmediate relief and reha-
bilitation of the victim of the earthquake, the
Cetral Government has given the following
additional assistance to the Govemnment of
Uttar Pradeh:—

i) Rs. 25.00 crores as Ways and
Means Advance._

i)  Rs.5.00crore underthe Jawahar
Rojgar Yojana for the affected
districts.

iii)  Rs. 5.80 crores under the Indira

- Awas Yojanaforconstruction and

repair of houses in the affected
areas.

3. The Housing & Urban Development
Corporaion has sanctioned Rs.30.00 crores
for construction of 20,000 houses in the
affected areas, out of which Rs. 14.25
croreshas been released as 1st instalment.
HUDCO is also providing assistance for 3
Building Centres and 6 Sub-centres at Uttar-

kashi, Tehri and Chamoli at a cost of Rs.

72.00 lakhs.

PHALGUNA 8, 1913 (SAKA)

Will the Minister of AGRICULTURE be
pleased to state:

(a) whether India is the third largest
producer of fruits and second largest in

vegetabes in gho world;

(b) if so, the total quantities of each of
the major items producd during 1991-92
indicating area coverd;

(c) the productivity levels of major fruits

_ and vegetables as compared to other coun-

tries in the world;

(d) whether progress made in develop-
ing high yield varieties and pest resistant
varieties of seeds has been tardy; and

(e) it so, the steps taken by the
Gvermment in this regard ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION IN THE MINISTRY OF
AGRICULTURE (SHRI MULLAPPALLY
RAMACHANDRAN): (a) India is the second
largest producer of fuits and vegetables in
the world.

(b) The figures for 1991-92 are not
available, however figures for 1989-90 are
given below:

Area (lakh ha) Production(Lakh tonnes)

Fruits
2 Vegetables

Potato

Onion

28.58 269.7
§5.50 538.8
9.57 151.38
298 - 30.16




111 Whitten Answers

(c) india ‘has the second highest pro-
ductivity in grapes. productivity of Potato
15.87 tones/ha. as compared to world aver-
age of 15.09 tonnes/ha However, productiv-
ity in other itgms is low as compared to other
countries.

(d) and (e) No, Sir.25 varieties fruits, 19
varieties of vegetable crops including hy-
brids, 27 varieties in potato, 18 varieties in
other_tuber. crops have been developed
Ihrbugh reasarch, efforts. Research efforts
in these crops are being further strength-
ened during Viiith Five Yoar Plan.

I Pmductlon by Baraun! m
[Translahon]

487. SHRI GOVINDRAO NIKAM: Will

the Minister of PETROLEUM AND NATU-

RAL GAS be pleased to state:

(a)theeause&of less production of oilin
Barauni oil refinery; and

(b) the steps proposed to be taken to

increase the production?

THE MINISTEROF PETROLEUMAND

NATURAL GAS (SHRI B. SHANKAR--

- ANAND): (a) and (b). The capacity utilisation
of Barauni refinery has been lower due to
inadequate supply of Assam crude oil Efforts
are being made to supply as much crude to

Barauni Refinery E:mblo

)
" mmomamrmnm
Schems of Deptt. of Official

ety

M‘mistﬂ'of
state:

(a) the locations of the Regional Offices

" FEBRUARY 27, 1992
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Under the Hindi Teaching Scheme of the

Department of Official Language functioning
in the country;

(B)whothorthmﬁasapmposaltosd
up a Regional office at Guwahati;

(c) if so whetherthe Regional Office has
been set up at Guwabhati; and

(d) it not, the reasons therefor and the"
time which it is likely tp be set up ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI M.
M. JACOB): (a) At present Five Regional
Offices under the Hindi Teaching Scheme of
the Department of Official Language are
functioning in the country and are located at
New Delhi, Madras, Calcutta, Bombay and
Jabalpur.

(b) to (d) There was no proposal to set
up a Regional Office at Guwabhati in the past

) nor there i any such proposal at present

under consideration.

o 1177

Recognition to Goa Liberation Freedom
Fighters

489. SHRI SATYANARAYAN JATIYA:

. WINl the Minister of HOME AFFAIRS be

please to state:

(a) the action being taken by the Union
Govemment to accord recognition to the
freedom fighters of Goa Liberation;

(b)ﬂntﬁmbywhu:mneogdﬂmis
likely to be accorded;

(c) the facliities being provided to the
freedom fighters;

(d) whether there is any proposal under
consideration to increase the facilities;



.
:

J the Minister of AGRICULTURE be pleased »
tostate: 2
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(e) if so, the details thereof; and

(f) the time by which other facilities are
likely to be provided to them?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI M.
M. JACOB): (a) and (b) Goa Liberatioin
Movement aiready stands recognised for
grant of Swatantrata Sainikk Smman Pen-
sion. .

(c) Besides a monthly pension of Rs.
750/~ the main facilities that are provided
include (i) Free 1st class Railway pass and
(i} medical facilities in all Hospita's under
Central Government/Public Sector Undei-
takings. C. G.H. S. facilities wherever the
scheme is functioning, are also made avail-
able.

{d) No, Sir. At present no proposal is
under consideration of the Central Govern-
ment to increase the facilities.

(e) and (f) Do not arise.
[English)

Declaration of Betel. Leaves as an
Agricultural Commodity

430. SHRI SATYAGOPAL MISRA: Will

(a) whether the Government propose to
declare betel leaves as an agricultural com-
modity;

(b) if so, the details theraof; and

(d) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND

COOPERATION IN THE MINISTRY OF
AGRICULTURE (SHRI MULLAPPALLY

PHALGUNA 8, 1913 (SAKA)
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RAMACHANDRAN): () to (c). Betel leaves
is a horticultural commodity. ltis notincluded

- inthe terms of reference of the Commission

for Agricultural Costs and Prices.

infiltration of Chinese into Tibetan
Camps

491.SHRIPRAKASH V. PATIL: Willthe
Minister of HOME AFFAIRS be please to
state:

(a) whether attention of the Govern-
ment has been drawn to the news-item
captioned “Chiness agents infiltrate Tibetan
camps” appearing in the ‘Indian Express’
dated October 8, 1991;

(b) if so, the reaction of the Government
thereto; and

(c) the corrective measures being taken
in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI M.
M. JACOB); (a) to (c). The Government are
aware of the news item appearing in the
Indian Express dated 8.10.91 regarding infil-
trationof Chinese agentsinto Tibetan camps.
No Chines agent has been apprehended
from any Tibetan refugee camp located in
India. Screening of persons arriving from
Tibet is being done as jar as possible to
identity malafide alements.

[ Translation]

Coopertive Development programmes
in Gujarat

492. SHRI KASHIRAM RANA: Will the
Minister of WELFARE be pleased to state
the various programmes undertaken under
the Cooperative Development programme
for the weaker sections of society in Gujarat
and their achievements during the last three
years, district-wise ?



115 Whiten Answers

THE MINISTER OF WELFARE (SHRI
SITARAM KESRI) The information is being
collectd and will be laid on the Table of the

tengiry 'S
_ Oonwﬁpthnofwu

493. PROE.UMAREDDY VENKATES-
WARLU: Wilithe Ministerof AGRICULTURE:
be pleased to state the quantum of increase

5.\
P 4
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in the fertilizer consumption during each of
the last three years, State-wise ?

THEI MINISTER OF STATE IN THE

) DEPARTMENT OF AGRICULTURE AND

COOPERATION IN THE MINISTRY OF
AGRICULURE (SHRI MULLAPPALLY
RAMACHANDRAN) A statement indicating
the state-wise quantum of increase in fertil-
izer consumption during each of the last
three years is attached.
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National Integration Councll meeting

494. SHRI MADAN LAL KHURANA:

Will the Minister of HOME AFFAIRS be
pleased tp state:

(a) whether a meeting of the National
Integration Council was held on December
31, 1991;

(b) if so, the subjets discussed and the
resolutioin passed at the meseting; and

(c) the action taken on the resolutions ?

THE MINISTER OF STATE IN THE
MINITRY OF HOME AFFAIRS (SHRIM. M.
JACOB) (a) Yes, Sir.

(b) The Situation in Jammu & Kashmir
and the Situation in Punjab. Copy of the
resolution passed in relation to the above
subjects is attached. In addition one more
Resolutionwas passed onthe Cauvery Water
issue, copy of which is also attached.

(c) The Resolutions as annexed were

communicated to all concerned for neces-

sary action. The resolutions have also re-
ceived the required publicity.

ANNEXURE

Resolution relating to Jammu & Kashmirand .

Punjab adopted by the National Integration
Council at its Meeting held on
31st December, 1991

The National Integration Council ex-
pressed its anguish at the continuing terror-
ist violence inJammu & Kashmir and Punjab
which has led to loss of hundreds of innocent
lives. The Council strongly condemned the
incidents involving kilings of defenceless
people by exremists.

The council deplored the active support
jivento the terrorst and secessionist organi-

FEBRUARY 27, 1992
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sations by the forces from across the border
in terms of training, weaponry, financial
assistance and intemnational publicity.

The Nationali Integration Council noted
with satisfaction that in spite of the repeated
provocations by the extremist and terrorist
organisations, the basic fabric of communal
harmony had remained intact in both these
states. This was a vindication of the secular
policies followed by the country over the
years. ’

The Council expressed deep concern at
the large scale exodus of the residents from .
the Kashmir valley due to atrocities and
coercion by extremists and hoped that con-
ditions would be created for early return of
these migrants to their homes in the viley.

The National Integration Council wel-
comed the Government's decision to hold
elections in Punjab in February, 1992 and
appealed to all political parties to defeat the
efforts of the terrorist and secessionist le-
ments to disrupt to disrupt the conduct of
elections. The Council also noted the initia-
tives which are being taken by the Govern-
ment for larger inviovement of the people of
Punjab and Jammu and Kashmir in the
development and other activities, and hoped
that necessary steps will be taken to find a
solutionto the outstanding problems ofthese
States. It reaffirmed its faith in energising the
democratic and political processes in these
States and hoped for early creation of a,
suitable climate for the purpose.

In a pluralistic society with large cul-
tural, social and ecomonicdivirsity, there are-
bound to be differences inthe approaches to
a problem. There can also be genuine
grievnces of people in a democratic manner
through a process of dialogue and discus-
sion. Taking recourse to violence for redress
of grievances or of our democratic polity.
The National Integration Council resolved to
meet any challenge from such extremist and
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anti-national forces to the unity andintegrity  before it has submitted its report to that Court
of the country. v on 14.9.1991. The decision of the Court in
- the case is awaited.
The National Integration Council ap- .
pealed to the section of the youth in the (c) Accourding to the Government of
disturbed areas which has takentothe path  Tripura, the District Administrations have
of violence and isolationto rejpinthenational  been alerted to keep a close watch and to
mainstream. k urged the youth notto permit  take deterrent action as por law, if any inci-
itself to be explolted by the forces from l- ~ dent comes to notice.
acress the border. e -
Regional Passport Office, New Delhl
The Council underlined that in this diffi-

cult situation, affort must be made to find a 497. PROF.K.V. THOMAS:
common denominator and to evolve a na- _SHRI GURUDAS KAMAT:
tional consensus to deal with the challenge SHRI PRATAPRAOB .

posed by the proxy war inflicted on the BHONSLE:

country. The Council appealed to all political T

_patties, organisations and people atlargeto Wil the. Minister of EXTERNAL AF-

joininnormalisation ofthesituationinJammu  FAIRS be pleased to state:
and Kashmir and Punjab and to refrain from

saying or doing anything which would under-_ (a) whothcr.tho Regional Passport Of-
mine geso efforts. Yy v .xi" v /flcw’at New Delhi has been sealed for an
N C A "o, g, indefinite period; _—
Alleged Gang-Rape by Assam Rifies L
Jawans (b) it so, the reasons therefor;

495.PROF.MALINIBHATTACHARYA:  (c) whetherthe Govemment propose to
Will the Mimerer—aT HOME AFFAIRS be  shift their office from lts present premises;
pleased to state: and

(a) whether the Deb Commission ap- (d) if so, the details thereof ?

pointed to enquire into the alleged gang-
rape of tribal women at Ujan Maiden in
Tripura by some of the Assam Rifle jawans THE MINISTER OF EXTERNAL
has submitted its report; : ASFFAIRS (SHRI MADHAVSINH
) SOLANKI): (a) to (b). The question of an
(b) if so, the outcome thereof and the  alternative location for the Regional Pass-
action taken thereon; and ) port Office has been under consideratioin for
: sometime. There were discussions between
~ (c) the steps taken to provide pratection  the Ministry of external Affairs and the Min-
to tribal women in Tripura ? istry of Urban Development during which the
. RPOwas sealed only for a brief period of two
days. Further discussions were held and it
THE MINSTER OF STATE IN THE  has been decided that the RPO will shift its
MINTRY OF HOME AFFAIRS (SHRIM.M.  present premises after suitable arrange-
JACIB): (a) and (b). The Commission ap-  ments are made, details of which are ‘being
pinted by the Supreme Courttoenquireinto  worked.aut in consultatioin with the Ministry
the allegations made in two writ petitions  of UrbasiWevelopment.

pors
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mul industry at Auralya

4 498 SHAI SURENDRA PAL PATHAK:
Wil the
NATURAL GAS be pleased to state:

(a) whether the Union Government had
received any proposal from the Government
of Uttar Pradesh in 1989 for 3etting up of a
petro-chmical industry at Auraiya, Uttar
Pratiesh; -

(b whether any decision hasbeentaken
in this regard; and

(c) ¥ not, the reasons therefor and the
time by whehthodwsbinislitblymw
taken?

THE MINISTER, ©F PCTRCEuM &
'NA{URALGAS (SHRIB. SHNKARANAND):
(8) 1o (c). GAIL's proposal to set up & petro-
chemical complex at Auraiyain Uttar Pradesh
was given first stage approval in 1989. The
detailed Feasibility Reportsubmitted by GAIL
is being processed for Govenment approval.

Egins )3 77 %A

Taks batween Erime Ministers/of india
and Pakistan In Swizeriand

499.  SHRIMOHAN RAWALE:
SHRIB. 1 SHARMA PREM:
SHA! INDURAJIT GUPTA:
summmmsuon&

SINGH:
oaumnmvam-
" DEYAR 7.
sumsunwmmm )

" SHRIK PRADHANL:
siﬂmcumom

—-—g—o

SHRI RABI RAY:

Will the Minister of EXTERNAL

of PETROLEUM AND

(a) whether the Prime Minister of India
and Pakistan met in Switzerland recently;

(b) if 30, the bilateral issues that figured
in their talks and the outcome thereof;

(c) whether the Government are aware
of the obervations made by the Patistani
High Commissioner in India in Kashmir on
the eve of their meeting in Switzerland;

(d) if s0, the reaction of the Govemment

. and the action taken in the matter;

(o) whether the Govemment have taken
note of the call given by the Prime Minster of
Pakistan on February 5, 1992 to exnress

 solidarity with ths. p=oplo of Kashmir:

(f) if 50, the reaction of the Govenment
thereto; and

atthe intemationalfovel in regard to Kashmir
issue?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI MADHAVSINH SOLANKI) (a)
Yes, Sir. The Prime Minister of India and
Pmmgm Mm).mz
Fcbmuy 1982.

(b)mmmmrunlw
suchange of views on various blateral -
Sues and On Measures necessary for crast-
madeiahmd
these lssuss. .

(c) Yes, Sk.

(d) The statements made by the Pak-
stan High Commissionds -in New Delhi are

77T iotally unaceptble. Serious abjection o and

concem of the Government over th remarks
have been conveyed 10 the Government of
Pakistan stressing that the contents of the
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interview were an unwarranted provocation
which could affect indo-Pak relations.

(o) Yes, Sir.

{f) Government has noted with deep
concern that for the third consecutive year
the Government of Pakistan had chosen to
associate itself with statements and actions
designed to inflame public poinion, incite
people to violence and militancy, and which
constitute a blatant im-derenee in our inter-
nal affairs.

(9) The international community has
been apprised of Pakistan’s support to ter-
rorism in Punjab and Jammu & Kashmir and
of Pakistan’s distorted and malicious pres-
entation of developments in Jummu & Ka-
shmir. There is widespread recognition to
Pakistan's involvement with terrorism di-‘
rected against India and general endorse-
ment for the Simia Agreement which re-
quires that all Indo-Pak issues be mlvod

Poacifuf'v thm\ % :

[Traniation] o
Shortefl in Kharlf Foodgreain
Production )

500. SHRIN :
PROF. K. V. THOMAS:
SHRI BHAGWAN SHANKAR
RAWAT. - -

mmmumﬂmm
pleased 10 state:

() the totad kharit foodgrain productioin
during 1991-82 in each State, Grain-wise;

(b) the exact shorttallin kharif foodgrain

" production during 1991-92;

(C) the reasons for the shortfall; and

(d) the staps taken to meet the growing
demand of foodgrains in the country?

THE MINSTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION IN THE MINSTRY OF
AGRICULTURE ((SHRI MULLAPPALLY
RAMACHANDRAN) (a) The final estimates

. of productioin of kharif foodgrains for 1991-

92 are yet to be recsived from some of the
States. However, as per information avail-
able from the States, the lkely kharif
foodgrains production during 1991-92 State-
wise, grain-wise is given in the Statement
Annexed.

(b) As per current assessment , the
likely production of kharif foodgrain is anici-
pated to be about 94.1 million tonnes in
1991-92ascou\parodb999mllbnbmu .
dunng 1990-91. ‘

(c) The reasons for deciine in kharif
foodgrains production during 1991-92 in-
clude long dry spelis and sbrrant weather
conditions that prevailed particutarly in the
north-western parts of the country during the
south-west Monsoon season (june to Sep-
tember, 1991).

(d) \n addiion 10 matheh eed piite ep-
port operations, the Govemment o Wwha &
implementing the developmert pragsasnme

* ke, Special Foodgraine Production P
gramme (SFPP) ;: and Nationel Pulses
WMM&M
the production of foodgraine 8o as 10 meet
-the growing demand.
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8. No. State
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823
' 8418

5
191

182 43 2870
56 2188

- 82 218

89
284
50

1521
18
1027
1684
384
686
2897

66
8
35
18
10
457
57

205
67

. 23
8

8

1147

170 700
12
5. 917
%40 500
a2 4
. m o
8 440
208 662

7100
2800
6200
780

1748

549

2150

achal Pradesh 110

uamnnm' _

- 6 M & OV @ N @

8
8
2
175 332 80

i1:381i1

§

10.  Madhya Pradesh 5237

4351

138 1350

1800

400 250 650 9176

873
124 233 357 6111

410

189 89
251

83
180

2000 3000 1000

Maharashtra -

1.

mm 132

504

37

12.
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Meeting to Fight Tmlun»

501. SHRIR, SURENDER REDDY: Wil
the Minister of HOME AFFAIRS be pleased
0 state:

(a) whether the Govommom have de-

cided to call a meeting of the Chief Ministers
of all the States to disucuss a coordinated
asppioach to fight terrorism and other sepa-
ratist tendencies in the country;

(b) if so, the number of Chief Minister
who have agreed to attend the meeting;

(c) whether a Central Force is being set
up to coordinate the working of the State
Government in this regard; and

(d) if 80, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI M.
M. JACOB): (a) and {b}. The Home Minister
has convened a2 meeting of the Chief Min-
isrters of Gujarat, Haryana, Himachal

FEBRUARY 27,1992
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(a)the demls of aﬂmand other contra-
band seized on Indo-Pak border during each
of the last three years;

{b) the number of persons and spies
apprehendad in this connection during the
said period;

(c) whether the smuggling of contra-
band has increased sharply in recent months;
and

(d) if so, the corrective measures taken/
being taken in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI M.

M. JACOB;): (a) to (d). The information is
being collected and wil;be lanpor_), the Table
of the House. = .;,

[Trnslatior), (21l ont

1‘; ro T

Supply ot Natural Gas to U P

5C3.  SHRI RAMKRISHNA

Pradesh, Madhay Pradesh, Maharashira, KUSMARIA:
Punjab, Rajasthan, Uttar Pradesh and Lt. SHRI PRABHU DAYAL
Govemnor of Delhi on 28th February, 1592 to KATHERIA:
discuss the menace of terorism. All the  SHRI RAJVEER SINGH:
invitees are expected to attend the meeting. S$HRI SANTOSH KUMAR
. e & GANGWAR:
(c) No. \ Yok @50 o B E SHRIBHAGWAN SHANKAR
(d) Does not arise. VoL PN RAWAT:
Y T 7w SHRIPANKAJ CHOWDHRY:
Smuggling of Contraband on Indo-Pak SHRI ASTBHUJA PRASAD
- Border SHUKLA: -
502. SHRIBWOY KRISHNA Will the Minister of PETROLEUM AND
- HANDIQUE NATURAL GAS be pleased to state:
SHRI K. H. MUNIYAPPA:
SHRI V. KRISHNA RAO: (a) whether the Government have is-
SHRI PRKASH V. PATIL: sued any directions to the Gas Authority of
SHRI GOVINDRAO NIKAM: - India Ltd., to supply natural gas to Feroza-
“bad, Agra. Aligarh, Ghazisbad, Khurja,
Wil the Minister of HOME AFFAIRS bo Bareilly, Badaun and NOIDA regions of
pleased fo state: Uttar Pradesh;
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(b) if so, the details thereof; and

(c) the acticn taken to make natural gas
available in these places?

THE MINISTER OF PETROLEUM &
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) and (t}. In 1989 GAIL had been
asked to allot the gas to UPSIDC for these
regions and UPSIDC was to take the gas
from GAIL's papeline and work out the de-
tails of the schema with GAIL. According to
GAIL though UPSIDC had undertaken mar-
ket studies but no specific proposal is pend-
ing for consideration.

(c) Does not artﬁe.“ . eri TV

‘5’4/’@ g’rbnomt} Activities

504. SHRI VILASRAO NAG-
NATHRAO GUNDE-
WAR:

SHRI RAJENDRA AG- _

* NMOTRL

SHRI SYED SHAHABUDDIN: -

SHR! RAJINATH SONKAR
SHASTRI:

SHRI SANTOSH KUMAR
GANGWAR:

SHRI MANI SHANKAR
AlYAR:

Will the Minister of HOME AFFAIRS be

pleased to state:

(a) the number of incidents that took
place duE to terrorists activities in Punjab,
Jammu & Kashmir and other StateS during
1990 and 1991, state-wise;

{b) the number of persons detained for
interrogation during the above two years, the
numberof persons released andthe number
of persons under interrogation in Jammu &
Kashmir as on December 31, 1991;

{c) the number of persons kidnapped in

PHALGUNA 8, 1913 (SAKA)
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- Jammu and Kashmir, Punjab and Assam by

terrorists duing the last two years, the num-
ber of persons released and the number of
persons still in the hands of terrorist as on
December 31, 1991; ’

(d) the number ofterrorists released on
exchange for kidnapped persons in Dethi,
Punjab, Assam and Jammu and Kashmir
during the above period; and

(e) the steps being taken to solve the
problem of release of terrorists in exchange
fior kidnapped persons?

THE MINISTER OF STATE IN THE
MiINISTRY OF HOME AFFAIRS (SHRIM .
M. JACOB): (a) to (). The required informa-
tion is being collected angd will be iaid on the

\ ./ .-
Table of the House. ' § g - “5‘3 .

Firing on Afroplane Carrying BJP
President —

505. SHRIB. L. SHARMA PREM:
4 DR.TAXMINARAYAN

PANDEYA:

SHRI YASHWANTRAO
PATIL: o

SHRIMATI BASAVARAJES-
'WARL:

SHRI PHOOL CHAND

SHRI MAHESH KANODIA:

Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether the asroplane cartying the
President of the Bharatiya Janata Party was
fired upon and attacked with rockets in
Kashmir; ’ "

(®) it s0, the number of terorists ar-
rested in this connection and the extent of

" damage caused to the asrcplane;

(c) whather the Government have ap-
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pointed any Commities 1o inquire into the

incident;
{d) i 50, the details thereof;

(e) whether there were firings all over
kasmir on January 2 1992; and

(7) ¥ 0, the stepe being taken 1o prevent
the recurrennce of such incidents ?

THE uulsnsn OF STATE N THE
MINISTRY OF HOME AFFAIRS (SHRI M.
M. JACOB) (a) The Govemment of Jammu
and Kashmir has advised that theey had no
confirmed report that the aefoplane carrying
the President of Bharatiya Janata Party was
fired upon and attacked with Rockets in
Kashmir. A team deputed by the Ministry of
Civil Aviation inspected the place and has
reported that it had no signs of any damage
whatsoever. There is also no informatioin
from the ground to corroborate the versionof
any attack.

~ () ® (d) Does not arise.

{e) Therewas a spurtin terrorist attacks,
particularly on the securily forces, in the last
week of Januaty, 1982 including 25th Janu-
ary, 1982,

() TheGovernment has aiready stepped
up pressure on the terrorists and the vigi on
the border. interligence operations have
aleo been further intensified.

e :)

, {7 ekl Lo
[m(} oderolt ~Teddy
\3q W¢ ndo-Pek Dialogue

S08. SHRI GOPI NATH GAJAPA-

FEBRUARY 27, 1902
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(a) whether the Prime Minister of Paki-

stan has made any proposal to upgrade the
indo-Pak dialogue to a political leval;

() I s0, the details thereof and the
reaction of the Govenment thereto;

(c) whether any Indo-Pak official level
tak are proposed to be held on various
bilateral issues;

(d) if 50, the details thereof;

(e) whether any other effective machin-
ety has been set to identity and settle bilat-
eral issues; and

(f) it s0, the details thereot?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI MADHAVSINH SOLANKI) (a)
Government have been press reports
wherein the Primé Minister of Pakistan has
suggested that the dialogue between india
and Pakistan be raised o a political level.

() © () Govemment of india have
always been willing to have a dialogue with
Pakistan at any level considered appropriate
for findig solutions 1o bilateral problem.
However, before poiitical level discussions
are held, adequate preparation wauld be
M‘“ M.“mmmm
engaged in a dialogue at the level of Foreign
Secretaries. Five rounds of these taks have
airedy taken place. The next round is pro-

posed 10 be held in March or Aprl, 1992.

\ g—
Composition of ffations! integration

e

$07. SHRI K. V. W

the Ministsr STHOWIE AFFAIRS be pleasd to
state:

(2) the present compoaition of the Na-
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- (b)thecriteria adopted for nomination of
Member to the Council ?

! THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI M.
M. JACOB) (a) A list of NIC Member is
attached.

(b) Besides, certain Central Ministers,
. Chief Ministers of a States and Union Terri-
tories Legislative ‘Assembilies, leaders of
national political parties recognised by the

Election Commission and leaders of regional

political parties recognised by the Election
. Commission and having at least recognised
by the Election Commission and having at
least one member in either House of Parlia-
ment, representatives of Business, Trade
Unions, Media, Women, Chairmen of Uni-
versity Grants Commission. Minorities
Commission and Commission for Sched-
uled Castes and Scheduled Tribes, some
other eminent persons are nominated as
members of the NIC by the Prime Minister
who is the Chairman of the Council.

NATIONAL INTEGRATION COUNCIL
1991

LIST OF MEMBERS

Prime Minister-~Chairman

L UNION MINISTERS AND CHIEE
MINISTERS

‘1. The Union Home Minister
The Union Finance Minister

3. The Union Minister for Human

The Union Minister of Wellare

S. The Minister for Pariiamentary

7.

41.

The Union Minister for Railways

The Minister of State for information
and Broadcasting

Chief Ministers of afl the States and
Union Territories which have
Legisiatures as per list attached.
LEADERS OF NATIONAL PARTIES

RECOGNISED BY THE ELECTION
COMMISSION

President,
indian National Congress.

Shri S. R. Bommai,.
President,
Janata Dal.

Dr. M. M. Joshi,

" President,

Bhartiya Janata Party.

Shri H. S. Surjit,
Member, Polit Bureau,
Communist Party of india. (Mandist).

Shii indrajit Gupta,
General Secretary,
Communist Party of

Shri K. P. Unnkrishanan,
General Secretary,

ndia Congress (Socialist -
Sarat Chandra Sinha).

Or. Subramanian Swamy,
President,
Janata Party.

Siwi Ram Awadhesh Singh,
President,
Lok, Dal.

Shei Dovi Lal,
Prosident,
Janata Dal (Semajevad).
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L.

47.

49,

51.

LEADERS OF REGIONAI. PARTIES
RECOGNISED BY THE ELECTION
COMMISSION AND HAVING

AT LEAST ONE REPRRESEN-
TATIVE IN EITHER HOUSE OF
PARLIAMENT.

*Selvi J. Jayalalitha, General
Secretary, All India Anna Dravida
Munnetra Kazhagam. .

Shri Chitta Bassu,
General Secretary,
All India Forward Bloc.

Shri Prafulla Kumar Mahanta,
President,
Asom Gana Parishad.

Dr. M. Karunanidhi,
President,
Dravida Munnetra Kazhagam.

Dr. Farooq Abdullah,
President,

Jammu & Kashmir National
Conference.

Shri Tridb Choudhury.

General Secretary,
Revolutionary Socialist Party.

*Shri N. B. Bhandari,
President,
Sikkim Sangram Parishad.

Shri N. T. Rama Rao,
President,
Telugu Desam Party.

Shri P. J. Joseph,
Chairman,

Kerala Congress.

Shii Kanshi Ram,
President,
Bahujan Samaj Party.

FEBRUARY 27,1992
53.

56.

57.

59.

61.
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Shri Kabul Singh, '
President,
Shiromani Akali Dal.

Syed Mohammed Ali Shihab
Thangal.

President,

Muslim League.

Shri Balasahed Thackeray,
President,
Shivsena.

Shri R. D. Khalap,
President,

Maharashtrawadi Gomantak Party.

Shri K. M. Mani,
Chairman,
Kerala Congress (M).

Shri Shibu Soren,
President,
Jharkhand Mukti Morcha.

Shri David Ledger,
General Secretary,
Nutun Asom Gana Parishad.

Shri H. S. Lyngdoh,
President,
Hill State People’s Democratic Party.

Shri Y. Yaima Singn,
President, -
Manipur Peoples Party.

Shri Bansi Lal,
President, :
Haryana Vikas Party.

Shri Vizol,
President,
wwsw

Mmﬂwm.hhlmofcmtmu State.
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67.

70.

.

72.

74.

75.

78.

S
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EMINENT PUBLIC FIGURES 86. Sultan Salahuddin Owaisi
Shri Surjit Singh Barnala 87. Ms. Shebana Azmi
Shri Chandra Shekhar 8s8. Shri'A.R. Antulay
Sardar Swaran Singh 89. Fr. A Minz
Shri Ebrahim Suleiman Sait 90. ShriRam Sunder Das
Shri N. D. Tiwari 91. 's_mi Hokishe Sema
Shri Syed Mir Qasim 92. Maul:ana Asad Madani
Shri P. N. Haksar 93.  Shri M. Faroogi
Shri Prakash Singh Badih 94.  ShriJaved Habib
" Shri Atal Bihari Vajpai " 85, Shri Shahid Siddiqi
Shri L. K. Adwani 96.  Shri M. Afzal
Shri Satyaijit Ray 97.  Shri Bhisham Sahni
Shri Gopeshwar 98, Prof. Satish Chandra
ShrijJ. R. D. Tata 99. ShiKF. Rustamiji
Lt. Gen. J. S. Aurora (Retd.) _‘ 100. Dr. C. Narayana Reddy
Shi S. Ramakrishnan (Bhartiya 101. Shri Subhash Gheising
Vidya Bhavan)
, 102, Siwi Pinto Narboo
Prot. V.K. Gorak (Satya Sal .
Baba Trust) ' 108. Swami Ranganathznanada
: . 104. Alan de Lastic,
Acharya Tulsi (Jain Vishwa Bhart) . Archbishop of Delhi.
Shri Prakash Ambedkar © 105. ShriMhRsen
Shri Sarad Joshi ' 108. Shri Salfuddin Soz-
Shei Sunil Dutt 107. Shri V.P. Singh
Brig. T. Sallo 108. Shwi M.J. Akaber
Shri Raj Mohan Gendhi 108. Shal V.H. Daldhia
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110.

11,

112

113.

v?
114,
115.

116.

117.

118.

119.

120.

121.

122.

123.

124.

125.

Written Answers
Shri Simranijit Singh Mann

Shri Frank Anthony
Shri S. Jaipal Reddy.
Prot. Bhim Singh.

-BUSINESS

Shri S. K. Birla

Shrid Rauna Singh
Shri V.L. Dutt

Shri Vijay G. Kalantri
Shri N. Shankar

Shri Dhruv M. Sawhney
LABOUR

Shri G. Ramanujam,
President,

Indian National Trade
Union Congress.

Shri Chaturanan Misra,
President,

All India Trade Union Congress.

Shri E. Palanandan,
Centre of Indian Trade Unions.

Smt. Kamla Sinha,
President,
Hind Mazdoor Sabha

Shri Raman Girdhar Shah,
President,
Bhartiya Mazdoor Sangh

COMMISSIONS
Shri S.M.H Bumey,

Chairman,
Minorities Commission

FEBRUARY 27, 1992
126.

127.

VIIL.

128,
129.
130.
131.
132,
133,
134,
135.
136.
137.
138.
139.
140.
141.
142,
143,
144,

148.

Written Answers

Shri G. Ramareddy,
Chairman,
University Grants
Commission.

“Shri Ram Dhan,
Chairman, National
Commissior
for SC's & St's.

MEDIA

Shri Nikhil Chakravarty
Shri Prabhu 6haw|a

Shri Prabhash Joshi

Shri RK. Misra

Shri Abid Ali Khan

Ch. Ramoji Rao

Shri Madhav Gadkari

Shri Khushwant Singh

Shri P.G. Verghese

Shri Inderjeet

Shri Prem Bhatia

Shri Govind Rao Talwalkar
Shri D.P. Kumar

Shri T. Chandershekar Reddy
Shri Ashok Jain

Shri Aveek Sarkar

Shri G. Kasturi

Shri K.K. Birla

148
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1486.
147.
148.
149.
150.

151.
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Written Answers
WOMEN'S REPRESENTATIVES. 8.  Shri Shanta Kumar,

Chiet Minister, Himachal Pradesh,
Begum Abida Ahmed SHIMLA.
Smt. Ela Bhatt 9. “ShriG.C. Saxena,

Governor, Jammu & Kashmir,
Begum Aizaz Rasul SRINAGAR.

Smt. Leela Damodara Menon

Smt. Nirmala Deshpande

Dr. (Smt.) Najma Heptulla

LIST OF CHIEF MINISTERS OF
STATES AND UNION TERRITORIES
WHICH HAVE LEGISLATURES

Shri N. Janardhan Reddy,
Chief Minister, Andhra Pradesh.

HYDERABAD.

Shri Gagong Apang
Chief Minister, Arunachal Pradesh,
ITANAGAR.

Shri Heteshwar Saikia,
Chief Minister, Assam,
DISPUR.

Shri Laloo Prasad Yadav,
Chief Minister, Bihar. PATNA

Shri Chiman Bhai Patel,
Chief Minister,
Gujarat, GANDHINAGAR.

Shri Ravi Naik
Chiet Minister, Goa,
PANAJIL.

Shri Bhajan Lal,
Chief Minister, Haryana,
CHANDIGARH.

10.

11.

12.

13.

14.

15.

16.

17.

18.

19.

Shri S. Bangarappa,
Chief Minister, Karnataka,

BANGALORE.

Shri K. Karunakaran,
Chief Minister, Kerala,
TRIVANDRUM.

Shri Sunder Lal Patwa,
Chief Minister, Madhya Pradesh,
BHOPAL

Shri Sudhakarrao Naik,
Chief Minister, Maharashtra, -
BOMBAY.

Shri Rajkumar Ranbir Singh,
Chief Minister, Manipur, IMPHAL.

Shri Madhukar Dighe,
Govemor, Meghalaya, SHILLONG.

Shri Lakthanhawia,
Chief Minister, Mizoram,
AIZWAL.

Shri Vamuzo,
Chief Minister, Nagaland, KOHIMA.

Shri Biju Patnak,
Chief Minister, Orissa,
BHUBANESHWAR.

*Shri Surender Nath,
Govemor, Punjab,
CHANDIGARH.

* Being Under Governor/President’s Rule.



151  Writter: Answers

20. Shri Bhairaon Singh Shekhawat,
Chiet Minister, Rajasthan,
JAIPUR.

21.  Shri Nar Bahadur Bhandari,
Chief Mipister. Sikkim,
GANGTOK.

22. SelviJ. Jayalalitha
Chief Minister, Tamil Nadu,
MADRAS.

23. Shri S.R. Majumdar.
Chief Minister, Tripura,
AGARTALA.

24.  Shri Kalyan Singh,
Chief Minister, Uttar Pradesh,
LUCKNOW.

25.  Shri Jyoti Basu,
Chief Minister, West Bengal,
CALCUTTA.
UNION TERRITORY

1. Shri V. Vaithilingam.

Chief Minister, Pondichery,
PONDICHERRY- 605001.

{Translation}

News—item Captioned “Khalistan Ka
Naksha”

7 1 :‘-"" e
\ o o ol

~ 508. SHRI BARE Lu.JAT,Ay Wil the
Ministerof EXTERNAL AFFAIRS be pleased
o state:

(l)mmnﬁondtho'w )

meit has been drawn to the news-item
captioned “Khalistan Ka Naksha® appearing
in the Sunday Observer (Hindi) dated Janu-
ary 26-February 1, 1992;

() if so, whether a protest has been
lodged with the Government of Pakistan;

FEBRUARY 27, 1992
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{(c) if so, the details thereof; and

(d) if not, the reasons theretor?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRIMADHAVSINH SOLANKI): (a)
Yes, Sir.

(b) to (d). Government have on several
occasions, and at different levels, objected
to the Government of Pakistan about their
supporttoterrorism and subversion in Punjab
and such activities as menuonsd in part (a)
of the question. P

[Englis) | o T T
i
Regional Pa rt Office for
Sindhudurg and Ratnagirl
Districts

509. SHRi SUDHIR SAWANT: Willthe
Ministerof EXTERNAL AFFAIRS be pleased
to state:

(a) whether the Government are aware
of the hardship being faced by the peopie of
Sindhudurg and Ratnagiri districts of Mahar-
ashtra in securing a passport;

(b) whether the Government propose 10
open a Regional Passport Office in the re-
gion;

(c) ¥ so, the detalls thereof; and
(d) if not, the reasons therefor?

THE MINISTER OF EXTERNAL AF-
FARS (SHRIMADHAVSINH SOLANK]): (a)
o (d). The Government is aware of the
hardship being faced by the people of
Sindhudurg and Ratnagiri Districts of Ma-
harashtra in securing a passpor’. in view of
the current financial and administrative
constrairits, & is not possible to open more
‘passport offices right now. However, ©
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alleviate hardship taced by the public, pass-
port procedures have been simplified and
streamlined and the request of some of our
Passport Offices to augment their staff
stror.gth is also under consideration.

- \‘t

> Sipply of Fertiigers

510.  SHRI SHANKAR RAO KALE:

SHRIRAM [AKHAN SINGH
“YADAV:

PROF. UMMAREDDY VE-
NKATESWARLU:

SHRI GIRDHARI LAL BHAR-
GAVA:

SHRI
CHAUDHRI:

SHRI BHOGENDRA JHA: |

Will the Minister of AGRICULTURE be
pleased to state:

(a) the quantity and varieties of fertiliz-
ers demanded by each State Government
during each of the last two years and the
curmrent year for both Kharif and Rabi sea-
sons separately;

(b) the quantity and varieties of fertiliz-
ers supplied during the above period,
State-wise;

(c) the stock of various fertilizers and
their market price at present; and
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(d) the steps taken to supply adequate
quantity of fertilizers to the State?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION IN THE MINISTRY OF
AGRICULTURE (SHRI MULLAPALLY
RAMACHANDRAN): (a) Nutrient—wise
demand assessments were made upto 89-90
and from 90-91 product wise assessments
are being made. Statement | (a) to | (e)
provide the information accordingly.

(b) The product-wise, State—wise and

. Season—wise consumption of fertilisers

during 198990, 1990-91 are given at State-
ment Il (a)to Il (d). The product-wise availa-
bility of fertilisers during Kharif 91 and upto
31.12.91 during current Rabi 91-92 is at
Annexures i (e) and li (f).

(c) The State—wise stocks of fertilisers
ason 1.1.92 as reported by manufactures is
at Statement il (a). The present statutory
consumer prices of fertilisers is at Statement
Il (b). .

(d) To ensure adequate availability in
the States the Govemment of India monitors
the movement oftertilisers at periodic review
meetings with State Govemments and
manufactures. Corrective measures are
taken whenever the situation so warrants.
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STATEMENT

Statutory Consumer Prices of Fertilizers w.e.f. 14.8.91

Name of Fertilizers Maximum price per tonne (nef)
‘ (in rupees) '
1 2
1. Urca@% N 3080
2. Muriate of Potash (60% K) 1700
3. Di-ammonium Phosphate (18-46-0) 4680
4 NPK(17-17-17) 3380
5.  NPK{15-15-15) ‘ 2740
6. NPK{19-13-19) 3840
7. Ammonium Phosphate Sulphate ( 20-20-0) 3380
8. Niro—Phosphate (20-20-0) _ 3120
9. Nitro-Phosphete (23-23-0) - 3800
10.  Ammonium Phosphate Sulphate (16-20-0) 3000
11.  Urea Amweonium Phosphate (24-24-C) 3080
12 Ures Ammonium Phosphate (28-28-0) 4580
13. NPK (14-28-14) 3060
14, NPK (14-35-14) | 4420
15. NPK (10-26-26) 3840
16. NPK12-32-16) 4220
17. Triple Super Phosphate (46% P, O, ) Granutar) 3380
18. Triple Super Phosphate (Powsr) 3120
19. Single Super Phosphate (Power) ( 14% P, 0, ) 1080
20. Single Super Phoaphate (Power (16% P, O, ) 1240
21. Single Super Phoaphate (Granular) 16% P, °5) 1440
22 Anhydrous Ammonia: ' 4900
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Night gubt hJDolll

511. SHRI RAM BADAN: Willthe Minis-
or of HOMEAFFAIRS be pleased to state:

(a) whether the number of night clubs in
Jethi is fast increasing;

(b) if so, the details thereof;

(c) whether any action is beirg taken to
slose down these clubs; and

(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
AINISTRY OF HOME AFFAIRS (SHRIM.M.
IACOB): (a) The Dethi Police have reported
hat there are no night Clubs registered in
Jehi.

(®) o (d). Under the Regulations for
-icensing & Controling places of public
Amusement (other than Cinemas) and per-
armances for Public Amusement, 1980, six
stablishments have been issued ficences
2 hold floor shows. Three have beenissued
‘how cause notices for cancellation of -
ssnces forviolating the conditions of icenses.
n addition 10 the above six establishments,
ne establishment s functioning onthebasis
{ a Stay Order granted by the Court of Sub-
udge, lst claws, Delhi.

- r}/ - % \4
— LK _
Loeses incurred by State Tribal-

—-—

512. SHRI J. CHOKKA RAO: Wil the
inister of WELFARE be pleased to state:

(a) whether many State Tribal Corpora- ‘

ons are incurring losses due to lack of

urchaee of Mahua Flower produced by the
ovemment distllleries; and

. FEBRUARY 27, 1992

mAmm 284
(b) if so, the remedial measures taken/
being taken in this regard?

THE MINISTER OF WELFARE (SHRI
SITARAM KESRI): (a) and (b). The informa-
tion is being collected.

Rules and Guidelines for Allotment of
Petrol/Diess! Outiets

513. SHRI CHANDRA JEET YADAV:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether the Government have set
up a Committee to formulate new rules and
guidelines for allotment of petrol pumps and
LPG agencies;

(b) if so, the composition of the Commit-
tee and the terms of its references;

(c) whether the Committee has submit-
ted its report to the Government;

(d) i so, the salient features thereof; and

(@) if not, when it is likely to submit its
reports?

MINISTER OF PETROLEUM AND
NATURAL GAS (SHRI B. SHANKAR-

ANAND): (a) No, Sir.
. - cg LS (9 6
(b) 10 (6). Do ot
[TM']
Scarcity of Mik and

514. SHRI RAJENDRA AGNHOTRI:

Will the Minister of AGRICULTURE be
pleased to state:

(=) the reasons for the scarcity of milk
and butter in the country;

(®) the steps taken by the Govemment
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to meet the demand of milk and better inthe
country; and

y (c) the places in the country where dair-
Jos are proposed to be set up during the
current year to increase the production of
mik and butter?

> THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION IN THE MINISTRY OF
.AGRICULTURE) (SHRI MULLAPPALLY
- RAMACHANDRAN): (a) In the cooperative
sgctor, there has been a decline in mik
procurement by around 7% during 1991.
However, the marketing of liquid mik in-
‘creased by about 6% during the same pe-

riod. The production of butter had to be
curtailed as priority has been given by public/
cooperative sector dairy plants to meet the
requirements of liquid mikiin cities andtowns.

(b) As a resuR of various developmental
initiatives taken by the Central and State

Governments, the mik production is esti-
mated to have increased from 44,0 million
tonnes in 1985-86 to 53.7 million tonnes
(Provisional) in 1990-91 thereby increasing
the percapita availability from 160grmto 176
gms per day.

(c) During the year 1991-92, the follow-
ing additional milk processing capacities are
being established:-

' Ahmedabad

Bhavnagar

100

44

40

100

100

100

55333333
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New OR Refineries
“\‘g

515.  SHRINURUL ISLAM:

SHRI SIVAJI PATRAK:
SHRI RATILAL VARMA:

Will the Minister of PETROLEUM AND
\TURAL GAS be pisased 10 state:

(a) Whether the Government proposs

0 set up any new refineries in the country;

- and

{®) ¥ 30, the locations thereof, State-
wise?

THE MINISTER OF PETROLEUM
AND NATURAL GAS (SHR1 B. SHANKAR-
ANAND): (a) and (b). New refinery Projects
st Mangaiore in Kamataka, Narimanam in
Tamil Nadu, Kamnal in Haryanet and Numali-



garh in Assam State are at various stages of
approvalimplementation.

No sites for other grass root refineries
purposedmmethﬂlPhnporbdhmya
been fnglised. L

“pt e

Mﬂm&pﬂmﬁ'amm

Number Aur Tarikh Ball Sarasb Ki

Botaisin”

-

516. SHRIVUOY KUMAR YADAY: Wi
the Minister of HOME AFFAIRS be pleased

to state:

{2} whethar sention of the Sovemn-
mznt has boen drawn to the naws—diem
ceptionad "Bira Sach Number Aur Tarikh
Ral S[arasb Ki Sotalein” appearing in the
Jansatte dated January 21, 1992,

{&; ¥ s, 18 rewction of the Govemment
thersio; ond

{c} the cormractive measuras being taken
in this regard?

THE MINISTER OF STATE N THE
MINISTRY OF HOME AFFAIRS (SHRIM.M.
JACOB): (a) Yes, Sir

{b) immediately =fter the captioned
news—item came to nctice ail the inspectors/
sub-inspectors posted at the 48 Bonded
ware—-houses were directed to check the
liquor botties to see whether batch number
and manufacturing date were printed on the
label. Reports regarding non—mentioning of
batch number and manufacturing date in
case of certain brands were received from
two Bonded Warehouses. Sales of these
brands were immediately stopped and nec-
essary proceedings initiated against the two
licences for taking appropriate action.

(c) instructions have been issued 10 all

the Bond inspeciors and Sub—inspeciors to
screen the botties before issue and aleo o

FEBRUARY 27, 1982 .
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mention the Batch number with manufactur-
hgd:tomdﬂn\ldﬁdoﬂo hﬂnTmnpon-

Permit. . /&
Plan

I ar - v
517. DR. LAXMINARAYAN PAN-
TTDEYA
DR AK PATEL: .

Will the Minister of HOME AFFAIRS be. _
pleased o stete:

(a) the salient features of the Punjab
Action plan; and

{} the amount zanctioned znd the

" amount actualy released to Rajasthan un-

derthve Punjab Action plan duning each of the
iast three years?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRIM.M.
JACOBY): {a) Punjab Action plan has the
foliowing safient features:

{iy Fencingonselectadstretches along
the Indo—pak border.

(i)  Floodlighting on selected stretches
along the indo-pak border.

(i)  Construation of jespable tracks on

indo"nak border.

(V)  Construction of ohetructions along
mmmmm

{v)  Construction of Observation Post
Towers.

(v Construction of Gates on -the
Ditch-cum-Bund.

(vil)  Providing of electronic equipments

for survelliance.

(®) No amount has been sanctioned/
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released to the Govemment of Rajasthan

undormoPuniabAdbnphnduiQudrol

thelatthmym ¥ L.u‘\
2L

Doctors in CRPF, PSF and ITBP
o o, = natonn

518.SHRIL \TH DHURY:
Will the Minister of HOME AFFAIRS be
pbaudbm

(a) the number of Doctors working inthe
Central Reserve Police Force (CRPF), Bor-
der Security Force (BSF), and Indo-Tibetan
'Border Police (ITBP);

(b) whether they are being governed by
the rules and regulations applicable to the
Central Pofice Organisations;

(c) # so, whether these doctors are
given the salary in accordance with the ranks
given to them; and

(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
'MINISTRY OF HOME AFFAIRS (SHRIM.M.
JACOB): (a) The number of Doctors working
is 227 in CRPF, 242 in BSF and 97 in ITBP.

(b) Yes, Sir

{c) and (d). The pay scales of Medical
- Officers in CRPF, BSF and ITBP have al-
ready been revised on the basis of the 4th
pay Commission’s recommendations with
’oﬂodfmn1.1.190§.

» o S . )

(Transiation} -
Gas Plant at Aonia (UP)

msneme
_ 519, SHRI RAJVEER SINGH: Wil the
Minister of PETROLEUM AND NATURAL
GAS be pleased o state:

(a) whether the proposed ges plant in
Aonia (U.P.) has since started functioning;

(b) if so, the amount spent on the same
sofarandﬂbfunhoroxpondiwrelkolywbe
incumdﬂnreon and

(c)inot.thonasomw

THEMINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (2) and (b). IFFCO have commis-
sioned agas based fertiliser plant at Aonla at
a cost of Rs. 665. 27 crores.

(c) Does not arise.

[Engksh)
Scll-amlchng In ON ‘l‘oelmobgy

e "_.-1"‘* [ O A
szosnwnmmmmww
the Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state: ’

(a) whether the Govemment have any
project for achieving self-sufticiency in oil
technology in the near future;

(b) if so, the details therecf;

(c) the time by which such technology
will be operative; and

(d) if not, the action taken by the Gov-
emment in this regard?

THEMINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) to (d). Advancement of tech-
nology is a continuous process and itisinthe
interest of the country to use the best pos-
sbie technology avaliable.

[Transiation}

Expert Group on Floriulture.
Development

§21. SHRI SIMON MARANDI: Willthe
Minister of AGRICULTURE be pleased to
state:
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(a) the recorhmendations made by the
Expert Group on Floriculture Development
appointed by the Govemment under the
Chairmanship of Shrimati P.P. Trivedi;

(b) the follow—up action taken by the
Union Government on these recommenda-
tions; and

(c) the steps taken by the Government
to boost the export of flowers?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION IN THE MINISTRY OF

AGRICULTURE ( SHRI MULLAPPALLY .

RAMACHANDRAN): (a) A Statement indi-
cating the main recommendations made by
the Expert Group on Floriculture Develop-
ment under the Chairpersonship of Shrimati
P.P. Trivediis laid onthe Table of the House.

(b) An Inter-Departmental Committee
was constituted to examine the recommen-
dations made by the Expert Group on Flori-
culture Development. The Committee has
drawn up action plan for follow up of the
recommentions. In pursuance of the same,
a scheme has been drawn up for flom cul-
ture development to be implemented during
1992-93 and 8th Plan Pe .

(c) Govemnment has taken the following
steps for boosting the export of flowers:

(i) Newseedpolicy introducedin 1988
has facilitated import of planting
material for export production;

(i) The quarantine procedures have

(i)  According to new policy of the
Govemment now exporters of flow-
ers get 40% Exim Scrip for export
by air which is 10% higher than the
general category of exports.

FEBRUARY 27, 1992
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(iv)  Financial assistance from the Agri-
culture and Processed Food Prod-
ucts Export Development Authority
(APEDA) is available for feasibility
studies, publicity material, speua!‘
ised transport units and packagin
development.

STATEMENT

The main recommendations made by thé
Expert Group on Floriculture Development
under the Chairpersonship of Shrimati
P.P. Trivedi are as under:

(a) Need for integrated programme of
strengthening the infrastructure for
research, training, extension, pro-
duction propagation, post-harvest
treatment, storage and transporta-
tion in each identified Floriculture
Development Areas (IFA).

(b)  To import germplasm of important
commercial flowers and plants and
develop new and outstanding vay
rieties.

(c) Tofacilitate clearance of imported
plant materials by the customs and
quarantine at the airport without
damaging them.

(d) To provide facilities for storage of
floriculture products at the airport

for import and export. ¢

(e) Torelex the importpolicy and cus-
tom duty with regard to import of
component etc. -

(4] - To set up National Council on Flo-

riculture for formulation of policy at
National level. :

(g) To set up State levél Committees
for formulation of policy and advise



for implementation of programmes
relating to development of fioricul-
ture in the States.

(h)  Linking of floriculture development
programmes with employment and
income generation programmes.

(i)  To strengthen and intensify need
based research at Agricuitural
Universities/Research Institutes,

()  To develop improved methods of
propagation of important flower
crops and provision of mist and fog
houses etc.

(k)  Rationalisation of air-freight.
0 Reintroduction of cash compensa-
tory support.

{m) Provision of special infrastructure
like cold chain for transport and
storage.

[English)

Grant of indian Citizenship to Chakma

522. SHRI KABINDRA PUR- Pradeshhasbeenexpressing its difficulty in
KAYASTHA: . this regard on account of local considera-
SHRILALIT'ORAON: tions. ' e
\ el
“ oY A
Will the Minister of HOME AFFAIRS be ’2/ * for Modemisation of
pleased to state: Police Force
(a) whether the Chakma people fiving in §23. KUMARI_PUSHPA DEV
Assam, Tripura and Mizoram have been “ SINGH:
recognized as Scheduled Tribes; SHRIMAT! VASUNDHARA
~ RAJE:
(b) the number of Chakmas who mi- SHRIMAT] . BASAVARAJES:
grated to india in the year 1964 and living in WARI:
Arunachal Pradesh and their population at SHRIMATI CHANDRA
present; PRABHAURS:
(c) whether the refugees who come to Wil the Minister of HOME AFFAIRS be
Assam before January 1, 1966 and those  pleased 1o state:
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who come to India during the war of 1971
have been accorded Indian citizenship;

(d) if so, the reasons for which Indiar
citizenship has not been granted to the
Chakma refugees living in Arunacha
Pradesh; and

(e) the time by which the Chakma refL
gees living in Arunachai Pradesh are likely t:
be granted Indian citizenship?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRIM.M
JACOB): (a) The Chakma people living ir
Assam, Tripura and Mizoram have beer
recognised as Scheduled Tribes.

(b) According to State Gowt. of Arun-
achal Pradesh about 4012 families ot
Chakma were finally settied in Arunachal
Pradesh from 1964 onwards.

(c) In terms of the provisions of the
Assam Accord, refugees who came to As
sam from East Pakistan prior to | st January
1966, are deemed to be, citizens of India
Those whocameto India after25.3.1971 are
not to be accorded Indian citizenship.

{(d) and (e). The Govt. of Arunacha
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‘ (a) whetherthe Government have made
any financial provision for modernisation of

police force during the current financial year;

(b) if so, the amount allocated to States
and Union Territories State—wise/Union

Territory—wise for the propose; and

(c) the various provisions made under
the modernisation programme?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRIM.M.
JACOB): (a) and (b). A provision of Rs. 20
crores has been made in the current finan-
cial year for allocation to the State Govern-
ments under the Scheme of modernisation
of State Police forces. The release of funds
is made on the basis of specific proposals of
State Governments keeping in view the
population, police strength, number of police
stations and crime situation in the state.

(c) The items for which assistance is
given under the Scheme include communi-
cation, transport, forensic science equip-
ment and buildings, sciantific aids to investi-
gation and training.  \ 4. £ €. 7.

A}

R indian

ic Day Function in
Moscow
524, §_‘lj!Bl... -SHANKERSINH
"~ VAGHELA:
SHRI ATAL  BIHARI

VAJPAYEE:

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a) whether the usual public meeting or
function was held this year to mark the Indian
Republic Day in Moscow; and

) ilmt.tho reasons therefor?

THE MINISTER OF EXTERNAL AF-

FARRS (SHRIMADHAVSINH SOLANKI):(a) .
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Yes, Sir.

(b) Does not arise. —, ", //
[Translation)
~ Policy on Crude Oll Prices

525. SHRI RAJNATHSONKAR SHAS-

.TRI: Will the Minister of PETROLEUM AND

NATURAL GAS be pleased to state:

(a) whether an agreement has been
signed between the Union Government and
the Oil India Limited in January, 1992;

(b) if so, the details thereof; and

(c) the likely impact of it on the prices of
petrol, diesel and cooking gas produced

 after refining crude oil?

THEMINISTEROF PETROLEUMAND

_NATURAL GAS (SHRI. B. SHANKAR-

ANAND): (a) Oil India Limited has signed a
Memorandum of Understanding (MOU) for
the year 1991-92 with the Government of
india on 16.1.1992.

' (b) The MOU indicates the financial and
physical targets, the responsibilities of Oil

.India Limited towards achieving thesae tar-

gets, the assistance it seeks from the Gov-
emment in this regard etc.

(c) The MOU by itselfis nat likely to have

)

[English] -

Training Camps for Indisn Milltant
Outfits In
Kashmir (P.O.K.)

Ministerof EXTERNAL AFFAIRS be pleased
10 state:
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(a) whether the Govemnment have any
information about the number of training
camps for Indian Militant outfits in Pakistan
and POK; and

{b) if so, the details thereof?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRIMADH: VSINH SOLANKI): (a)
and (b). Govemment are aware of the exis-
tence of training camps in both Pakistan as
well as Pakistan Occupied Kashmir. Their
number and location however, vaty flom

mwmmm

527. SHRISANTHOSH KUMARGANG-
WAR: Will the Minister of HOME AFFAIRS

be pleased to state:

(a) the procedure adopted for the re-
cruitment of census personnel;

(b) whether they are regularised after
the compietion of census work and if not, the
reasons therefor;

(c) the number of employees who were
employed for 1981 census and have not
been absorbed in permanent service in Uttar
Pradeshy; and

(d) whether there is any scheme under
consideration to absorb them and if so, the
details thereot?

THE MINISTER OF STATE IN THE -,

MINISTRY OF HOME AFFAIRS (SHRIMM.
JACORB): (a) For conducting the census field
work, part-time enumerators and supervi-
sors aregenerally drafted from among school
teachers, Govemment servants and em-
ployees of local bodies etc. The supervisory
officers lke principal Census Officers, Dis-
trict Census Officers and Charge Officers
eic. are drawn from the respeciive State

Wiitzn Answers PHALGUNA 8, 1913 (SAKA)
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Govemments/A).T. Administrations for per-
forming the census duties in addition to their
usual work. Al these appointments are
made under the Census Act, 1948.

The regular staff in the Census Organi-
sation are recruited as per the relevant
Recruitment Rules.

To assistthe regular staft of the Census
Organisation in the manual tabulation of
census records, additional staff are tempo-
rarily recruited on consolidated salary for
short duration on contract basis from among
retired Govemment servants, ex—servicemen
and persons above 35 years of age from
open market and persons upto 35 years of
age through Employment Exchanges.

(b) The question of. regularising the
Census field personnel and their supervi-
sory officers does not arise as they are
already employed in their respective organi-
sations. The consolidated salary short-term
staff recruited for manualtabulation work are
retrenched on completion of their work.

(c) in the State of Uttar Pradesh, in all,
5,137 persons were employed on consoli-
dated salary basis for manual tabulation
work for the 1981 census and they were later
on retrenched.

{d) There is no scheme under consid-
eration for absorbing them in permanent
service in the Census gtgamsamn.

528. SHRIJANARDANJMISRA: Willthe
Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

{a) whether the Government of Uttar
Pradesh has sought approval of the Union
Govemmentfor setting upofthat Gas-based



mmmmummm
ment of Noida; and

(b) if so, the decisi \
NATURAL GAS (SHRI B. :sumLEm_
ANAND): (a) Yes, Sir.

(b)mdmdgashasbeenmade

529. SHRI ARJUN SINGH YADAV: Will
the Minister LTURE be pleased
1o state: ‘

(a) whether there is a large scale sof
erosion in the country;

“BRUARY 27, 1992
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{b) 50, the extentof soil erosion in aach
State;

soil erosion; and

(d) the State-wise details of the effort
made so far for checking the soil erosion?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION IN THE MINISTRY OF
AGRICULTURE (SHRI MULLAPALLY
RAMACHANDRAN): (a) Yes, Sir.

() to (d). Information is given in the
attached Statement.
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530. SHRI ANAND BA'I_'N_K MAURYA:
Will the Mi of HOME AFFAIRS, be
pleased to state:

(a) the number of activities of the United..
Liberation Front of Assam (ULFA) and other
miliant organisations apprehendedcilied
and the details of arms and ammunition
seized after the launching of the operation
Rhino;

(b) the number of militants released in

exchange of release of hostages by ULFA

FEBRUARY 27, 1992
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and other outfits during this operation;

o 0% () whether the Operation Rinino has

been suspended;
(d) if s0, the reasons therefor;

(e) whether there is any proposal to
revive the operation; and

(f) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRIM.M.
JACOB): (a) The desired information is as
under—

Uka

Ak. 47 rifle
Stengun/caroine

Pistol/

Assorted gun—

247

) ML

{c)and (d). In viewof ULFA's decisionto
~ acceptthe Constitution, find a solution within
~ kandgive up violencs, the operations against

MMWmem
phere concenial for taks.

(e) and (f). There is no proposal to
revive the operations at present.
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Ekta Yatra 533. SHRI BAM PLUAN RATEL: Will
the Minister of PETROLEUM AND NATU-
531. SHRIYASHWMP&L: RAL GAS be pleased to state;
SHW (a)the annualproduction and consump-

Wil the Minister of HOMEAFFAIRSbe
pleased to state:

(a) the number of persons killed and
* injured during EKTA Yatra;

(b) the details of compensation given to
the dependents of those kitied and to the
injured;

(c) the places where there was commu- .

nal tension during the Yatra;

(d) whether the Government propose to
ban yatras that lead to communal tension;

(e) if so, the details thereof, and

{f) # not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS ((SHRIM.M.
JACOB): (a)to (f). “Public Order” is a State
subject as it is included in List-{l — State List
of seventh Schedule of the Constitution.
Accordingly the maintenance of law and
order is the concem of the State Govern-
ments. The Central Government had, how-
ever, reviewed the situation relating to the
Ekta Yatraf@bm time totime, and the law and
order aspects of the Yatra were brought to
the notice of the State Governments con-
cemed. The Prime Minster had alsotaken a
meeting of political parties on 10 December,
1991 to consider the situation arising at that
lime out of the proposed Eita Yatra.

tion of petrol, diesel and LPG in the country;

(b) the names of the countries from
which the said items are being imported to
meet demand and at what rates; and

' (c) the reasons for the steeps rise in the
prices of these items?

THEMINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B. SHANKAR-
AMAND): (a) The annual production and
consumption of petrol, diesel and LPG dur-
ing 1990-91 was approximately as follows:

(figs. 000’ tonnes)
Products Productions Consumptions
Petrol 3545 3545
Diesel 17186 21139
LPG 2144 2415

(b) imports of petroleum products are
done both under term contracts and through
spot purchases, spot purchases are not
always relatable to specific countries. The
rates of products depend on the prices inthe
international market and the source.

(c) The prices are fixed keeping in view
m.uumhhdunmandsodoeco-

Yy

[Engfsh]

wmhofc?cﬂl,ml

: \j-‘

V. DHANANJAYA KUMAR:
Will the Minister of AGRICULTURE be
pleased 1o state:
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{a) whether the Govemment propose to
upgrade the Central Plantation Crope Re-
-search institute at Vittal in Dakshina Xan-
nada District of Kamataka into an independ-
ent National Research Centre for Cocoa;

(b) it so, the details thereot; and -
(é) if not, the reasons therafor?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION IN THE MINISTRY OF
AGRICULTURE (SHRI MULLAPPALLY
RAMACHANDRAN): (a) No. Sir.

{b) Does nut arise.

{c) FRessarch work on Cocou is already
in progress at Geniral Fiantation Crops
Research instiute, Ragional Station, Vittal
and also under Al india Co-eatinated Re-
" saarch Project on Paims.

Alrockies on Schefuied Sastes
~ 535. SHRI BRAJA KISHORE TRIPA-
THY: Wil the Minister of WELFARE be
pleased to state:

{(a) the aumber of incidents of atrocities
on Scheduled Castes occumred in the vari-

FEBRUARY 27,1992

ous parts of the country during the last six
months; and

(b) the remedial measures taken to
prevent recurrence of such inciients?

THE MINISTER OF WELFARE (SHRI
SITARAM KESRI): (a) information to the
extent available is given in the statement.

{b) There are detailed guidelines issued
1o the States and Union Territories suggest-
ing various precautionary, preventive, puni-
tive, rehabilitative and personnel policy
measures 10 prevent crimes against Sched-
uled Castes/Scheduisd Tries. The Sched-
uled Castes and the Scheduled Tribes

. {Preventionof Atrocities) Act, 1983hasheen

snacted. The Act prmvides for stringent
punishments to thosé committing crimes
against SCs/STs.

The Prime Alinister has written o alithe
Chist Ministers roquasting thom o take ef-
fective sieps fo prevent atrocities or Schad-
uled Castes and Scheduled Tribes. The
Privae Minster alsc convened a Confereace
of Cldel Ministers in the first week of Octo-
har, 1891 in this regard and the decisions
taken in the Conference have been commu-
nicated tothe State/Union Territories for due
follow up action.

STATEMENT

mmﬁmamdmdummmw
non-Scheduled Castes from August, 1991 o January, 1992 as reported by
the State Governments and U.T. Adminisirations.

No. of inciclents

SLNo. Statet.T. Received upto
atrocites
1 Andhra Pradesh 80 Sept, 91
2 Assam 4 Oct, 91
3. Bhar NR
4 Goa 5 Dec, 91

Wiritten Answers 312
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SL No.

State/U.T.

No. of incidents ' Received upto

-5, * Gujarat 751 Dec, 91

6. Haryana 26 " Dec, 91

7. Himachal Pradesh 13 " Nov, 91

8. Jammu & Kashmir 24 Dec. 91

Q. Kamataka 184 Sept, 91 -

10. Kerala 255 Nov, 91

1. Madhya Pradesh 2258 Dec, 91

12. Maharashtra 268 Dec, 91

13. Orissa 172 Dec,91

1o Punjab 6 Dec, 91

15. Rajasthan 748 Oct, 91

—

16. Sikkim 11 Dec, 91

17. Tamil Nadu 197 Nov, 91 )

18.  Uttar Pradesh- 2224 ~ Dec, 91

19. West Bengal 1 Aug, 91

20.  Dehi R

21, Pondicherry Nil Dec, 91

Totat: 7208
~ Note:~ Information in respect of other States/AUTs is NIL
NRNotrepored. 3|3 o
Marketing of Spurious DMS Polypacks (a) whetherthe Government are aware
in Delhl o that several firms are marketing mik in poly-
o packs similar to that of Delhi Milk Scheme.in
- 538. T -

WAL: Willthe Ministerof AGRICULTURE be

Delhi; ,

(b) if so, the details thereof;
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(c) whether the Government have
identified the firms; and

(d) If so, the action taken by the Gov-
ermnment against these firms?

THE MINSTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION IN THE MINISTRY OF
AGRICULTURE (SHRI MULLAPPALLY
RAMACHANDRAN): (a) Yes, Sir.

{b) and (c). The under—mentionedfirms
were using polypack similar in design to
thoss used by Delhi Milk Scheme (DMS):~

1. M/s. Dinsons (India) Pvt. Ltd. Noida,
Ghaziabad (U.P.)

2. Ms. Mohit Mik (Rattan Dairy
Udyog) Gurgaon, Haryana.

3.  Ms. Anand Dairy Ltd., Karnal
{Haryana).

(d) The three firms mentioned above
were sued in Delhi High Court for using
polypack similar in design and colour to
those used by Delhi Mik Scheme. During
the arguments before the Count, it came to
notice that M/s. Nanak Food Industries was
also using polypack similar in design to that
of DMS. The Hon'ble Court has directed
these firms against marketing of their milk in
polypack similar in design to that of Dethi
Milk Scheme. »

)
L.
e

"f}"t"‘. 1
[Transla’lon] <

Observance of Oil Conservation Week

537. SHRI VISHWANATH SHASTRI:
-~ Will the Minister of PETROLEUM AND

NATURAL GAS be pleased fo state:

(a) whether the Oil India Ltd. had organ-
ised ‘Oil Conservation Week’ from January
27, 1982 onwards;

FEBRUARY 27, 1992
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PRI e . ~ Tk
o lolew - Ao S

Writton Ansivers 316

(b) if so, the details of expenditure in-
curred by Oil india Lid, on publicity, Semi-
nars, workshops, posters, debates and quiz
programmes, advertisements, etc; and

(c) the quantity of oil consérved during
“Oil Conservation Weelindicating the value
thereof? ’

THEMINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B. SH-
ANKATANAND): (a) The Oil Conservation
Woeek was observed from 16th February to
16th February, 1992.

(b) The Oil India Ltd. spent about Rs.
five lakhs for organising various mass aware-
ness programmes including publicity, post-
ers, debates, quiz contests etc.

(c) The principal objective of organising
the Week was 1o create mass awareness
about the need and urgency of conserving
petroleum products which is an ongoing
activity. As such the amount of oil saved
during this Week canno{ be q\ggnt_“iﬁod.

o d oA
[Engiish} S

Honey Collection -
538. SHRIN. DENNIS: Will the Minister
of AGRICULTURE be pleased to state:

(a) the places in the country where
honey is collected in large quantity;

£ {b) whether honey is being exported,
and T .

(c) it so, the quantity and value of honey
exported during 1990-917?

* THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION IN THE MINISTRY OF
AGRICULTURE (SHRI MULLAPPALLY
RAMACHANDRAN): (a) Beekeeping activi-
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ties of Khadi and Village Industries Commis-
sion (KVIC) are mostly concentrated ii i Ker-
ala, Tamil Nadu and Karnataka and to some
extent in Bihar, Jammu and Kashmlr and
Punjab.

(b) and (c). The honey export from the
country is negligible and during the year
1988-89 only a small quantity of honey
valued at Rs. 1987 was exported.

e

Statutory Development Boards in
Maharastitra

B

539. SHRI AN RAOSAHEB.
TOPE: Will the Minister of HOME 'AFFAIRS
be pleased to state:

(a) whether any decision has beentaken
by the Union Government regarding the
setting up of Statutory Development Boards
for Vidarbha, Marathwada and the rest of
Maharashtra under the provision of Article
371 (2) of the Constitution of India.

(b) it so, when a Bill is likely to be
introduced in the Parliament in this regard;
and

(c) it not, the reasons lhereior?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRIM.M.
JACOB): (a) to (c). A decision can be taken
after the proposals, ent by the Government
of Maharashtra for setting up of Develop-
ment Boards under-article 371 (2) of the
Constitution have been examined in depth
from different angels, including legal and

eonsmuhonal {_‘) \ g

Expenditure on Foreign Visits of Union

Minlsters

540. PROF. ASHOK ANANDRAO
DESHMUKH: '

DR. BRAMESH CHAND

Will the Minister of HOME AFFAIRS
be pleased to state:
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. (a) the details of the v sits by the Union
Ministers after the formation of the present
Govemment stating the countries visited,
the propose of their visits and the expendi-
ture incurred in terms of foreign exchange in
each case;

(b) whether the expenditure incurred
on these tours is in line with the austerity
measures ad_opted by the Government; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRIM.M.

" JACOB): (a) to (c). The information is being

:;I:,‘:;ed and will be Izi;% a}d t;“q

installation of Closed Circult Televisioh
Network In Tihar Jail ) )
R G

SHRI M.V. CHAN-

—"DRASHEKARA "MUR-
THY:

SHRI V. SREENIVASA

Will the Minister of HOME AFFAIRS be
pleased to state:

541.

(a) whether a closed circuit television
network was instalied by the Government in
the Tihar Jail, Delhi during March, 1991 to
helpJail authorities 1o keep a close watch on
the inmates;

(b) if so, whether the said television
network system has been made operational;

{c) if not, the reasons therefor; and
(d) when it is likely to start functioning? _
THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRIM.M.

JACORB): (a) to (d). The work for installation
of closed circuittelevision system in all of the
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fourjaits of the Central Jail, Tiharwas awarded
in March, 1991. 85% of the installation work
has been completed.

SlG - 2O
Financlal Assistance Welfare Associa-

mmhmhutwm
s-mthlrgam(Blhr)

542. SHRI KARIA MUNDA.
SHRI LALIT ORAON

Will the Minister of WELFARE be
pleased to state:

(a) the number of recognised welfare
crganisationsiinstitutions in Adivasi domi-
nated area of Chhotanagpur and Santhal
Parmganas of Bihar and the amount of grant
provided io them dunngaachoimelast

FEBRUARY 27, 1992 .
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(b) whether any irregularities in utilisa-
tion of funds have been detected;

(c) if so, the details thereof and the
action taken by the Govemnment thereon;

(d) whether the Go*remment propase tc
provide more funds on priority basis fo .

- Chhotanagpur region of Bihar; and

{e)if so, the details thereof and if not, the
reasons therefor?

THE MINISTER OF WELFARE (SHRI
SITARAM KESRI) : (a) The following recog-
nised welfare organisations are working in
Adivasi dominated area of Chhotanagpur
and Santhal Parganas (Bihar). The amount

" ofgrant given to them during last three years

posals. As such the Government cannot
provide more funds exclusively for Voluntary

three years; is given below:—
S. No. Name of the Voluntary Amount of grant given during
Oraanisati
1988-89 1989-90 1990-91
1. Ramakrishna 100121 13563 205560
Mission Tuberculesis )
Bihar— 835221
2. Society for Rural - - 284750
Industrialisation
- .. Bariatu, Ranchi
mooo Bihar.
{b) No, Sir. Organisations from Chhotanagpur (Bihar). .
(c) Does not arise. [ Transiation) 2'},0,.-2/
(d) The Govemment does not have Sugarcane Production
" any proposal at the moment.
: ' . 543. SHRIDAU DAYAL JOSHI: Willthe
(e) The Ministry gives the grant to  Minister I AGRICULTURE b6 pleased ©
non-govemmental Grganisationsonyearto  state:
year basis on receipt of their justifiable pro-- (a) the total area of land under sugar-

cane cultivation in Rajasthan during each of
the ist three years;
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{b) whether any project has been imple-
mented by the NﬁrCounIdAgmulun
Hasecchhthosmh

(c) if so, tho assistance provided to
Rajasthan under the project;

(d)wheumanyassmncohasllnon

provided to Rajasthan for sugarcane re-
seamhanddmlopmomdumgoachoﬂast

three years; and
(e) if so, the details thereof?

THE MINISTER OF. STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION IN THE MINISTRY OF
AGRICULTURE (SHRI MULLAPPALLY
RAMACHANDRAN): (a) The area under
sugarcane in Rajasthan during 1988-89,
1989-90 and 1990-91 was 16.1, 15.6, and
22 8 thousand hectares respectively.

() No, Sir.
(c) Doos not arise.

(d) No, Sir.

T
K

(e)Docasnotansta-"—“r V'"‘ i

;%'),‘——- t
MTMW

544. SHRIRAM
SHRI _,Qmummmo
“SWAML;

Will the Minister of HOME FFAIRS be
pleased to state:

. (a) whether some Government employ-
eesinJammu and Kashmir have beenfound
to have links with anti-national and terrorist
elements;

() if so, the number of such cases
detected so far; and

(c) the action taken against such em-
ployees?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRIM.M.
JACOB): (a) Yes, Sir.

(®) and (c). Information is waited from
the Government of Jammu and Kashmir. -

Engieni 2,27~ 24
Foodgrains Production In Orissa

545. SHRIKARTIKESWARPATRA: Will

* the Minister of AGRICULTURE be pleased

to state:

(a) the efforts being made by the Union
Government to raise the production of
foodgrains, oilseeds and pulses in Orissa,

(b) the steps taken by the Government
to provide good quality of seeds, fertilizers,
pesticides and additional power to the farm-
ers;

(c) the places where oilseed Research
Institutions are located in Orissa; and

(d) the details of improved variety of
ollseeds developed during the last one year
by these Institutes for Orissa?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION IN THE MINISTRY OF
AGRICULTURE (SHRI MULLAPPALLY
RAMACHANDRAN): (a) To raise the pro-
duction of foodgrains, oilseeds and pulses in
Orissa, the Government of India have taken
up various schemes Foodgrains Production
Programme — Maize and Millets, Oilsaeds
and Pulses Programme, shaliow Tubewells/
Dugwells for Small and Marginal farmers -
and Minikit Programmes for Rice, Maize and

" Millets including propagation of new technol-

ogy. Research is also being carried out to



develop improved varieties of foodgrains,
oilseeds and pulses through ICAR Research

(b) As per reports available with the
Govemnment of India the availability of agri-
cultural inputs i.e. seeds fertilisers and pes-
ticides is reported to be satisfactory. Ensur-
ing a check on the quality of the inputs is
primarily the responsibility of the State
Govermnment. The efforts of the State Gov-
ernment are being supplemented by Na-

FEBRUARY 27, 1802
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poriodresﬁicﬂorsadequatosupplyofpower
is reportedly available to farmers.

(c) The research institutions/centres for
research on oilseeds on Orissa are located
at Chiplima, Bhubaneswar and Semiliguda.

(d) VaristiesRSHY~1 (Groundnut)Pusa

' Baharand Pusa Basant (rapeseed mustard)

suitable for Oriesa were developed during
the last one year. The details of these

tional Level Organisations, Apart from peak  varieties are given below:
Name of the variety Yield potential (g/ha) Area of adaptation
Groundnut .
RSHY -1 25 Residual moisture
: situations
Rapeseed Mustard
-Pusa Bahar 10-12 Rainfed conditions
Pusa Basant 10-12 Irrigated conditions

= = 7
& B r}

Harmmaftoﬂogoskbhbelhl
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546. SHRIMATI DIL KUMARI_ BHAN- .

DARI: Will the Minister of HOME AFFAIRS
beplsassdbstate.

(a) the number of incident of harass-
ment of college girls in Delhi reported during
1991; and

(b)mostcpstakan/bemmntoched(
these incidents?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRIM.M.
JACOB): (a) The Dethi police have reported
that five incidents of harassment of college

girls in Delhi were reported during the year

1991.

 (b) The steps taken to check such inc-

dents include organizing vigorous drives
against eve-teasing, special patrofling at
bus-stands near the colleges, and develop-
ment of plain—clothes staff in University
special buses. RO PN f

S!dﬂhgofhhmulmm&my
547. SHRIOSCARFEMANDES Will

the Minister f HOME AFFAIRS be pleased
o state:

(a) whetherthere is any proposal to shift
Internal Security Academy from Mount Abu
(Rajasthan) to Bangalore in Karnataka; and
" (b) if 50, the detailg thereot?

THE MINISTER 'OF STATE IN THE

-MINISTRY OF HOME AFFAIRS (SHRIM.M.

JACOB): (a) and (b). There is a proposal to
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shift the internal Security Academy of Cen-
tral Reserve Police Force from Mount Abu
(Rajasthan). The final decision regarding
the new location is yet to be taken.
LA
World Bank Ald to Tamil Nadu

——a—

548. SHRI P.G. NARYANAN: Will the
Minister of AGRICULTURE be pleased to
state: .

(a) the quantum of aid proposed to be
sanctioned by the World Bank for a compre-
hensive agricultureal development in Tamil
Nadu;

(0) the area likely to be benefited by the
assistance:

(c) whether any pre~condition has been
faid by the World Bank in this regard; and

(d) it so_the details thereof and by when
the final pre—appraisal meeting are likely to
be held to finalise the agreement?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION IN THE MINISTRY OF
AGRICULTURE (SHRI MULLAPPALLY
‘RAMACHANDRAN)): (a) and (b). Agricul-
ture Developmant Project for Tamil Nadu
has already been sanctioned in June, 1991
to cover the entire State, for total costof §
133.3 mitlion out of which the World Bank
credit ic $ 112.8 million.

{c) State was required to do a detailed
analysis and comprehensive strategy for
agricultureal davelopment prior to formula-

tion and finalization of mve,stmqn) compo-
Moo Kl

nents under this project.
& "“'”;,,f L !
Exotic Cattle Breeding Farm in West_
Bengal '

. S43.SHRI HANNAN MOLLAH: Will the
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Minister of AGRICULTURE be pleased to
state:

(a) whether the Government of West
Bengal has submitted to the Unicn Govern-
ment several dairy development project and
a proposal for establishment of a Regional
Exatic Cattle Breeding Farm in West Bengal.

(b) if so, the details thereof; and
(c) the action taken by the Union Gov-
ernment thereon?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTRUE AND
COOPERATION IN THE MINISTRY OF
AGRICULTURE (SHRI MULLAPPALLY
RAMACHANDRAN): (a) Yes. Sir,

() A proposal for establishment of a
Contral Cattle Breeding Farm at Haringhata
t an estimated cost of Rs. 885. 00 lakhs and
another proposal for extension of frozen
semen technology at an estimated cost of
Rs. 810. 90 lakhs have been received.

(cf Atinal reply regarding establishment
otthe Central Cattie Breeding Farm t Haring-
nsta has been sent by the Minister of Agricul-
wre to the Chiet Minister, Wast Bengal,
stating that the Union Government does not
contemplate opening of any more Central
Catntie Breeding Farms. The State Govern-
ment was advised to consider funding such
proposals under the State Pian or under
existing Centrally Sponsored Scheme.

Sofar as the extension of frozen semen
technology projeci is concerned this will be
considered on merit during the Eighth Plan

peﬂod — - =
t’ %———“_#

misuneo to Hlndu Families fled from
Atghanistan
A——————

550. SHRLPAWAN KUMAR BANSAL.:
Will the Minister ot HOME AFFAIRS be
pleased 10 state:
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(a) whether a large number of Hindu
families have fled from Afghanistan because
of adverse conditions there and are staying
under pitiable conditions in Delhi and the
nearby places; and

(b) if so, the steps taken to provide
necessary help to them?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRIM.M.
JACOB): (a) and (b). Although many Afghan
families are staying in Delhi and the nearby
places, no cases of their staying under piti-
able conditions have come to notice. Those
who are registered as Refugees with the
office of United Nations High Commissioner
for Refugees get monthly subslstence allow-

ance. é -}’ - ’Cé
Dalry and nglt_rx_Farmlng

551. SHRI K. PRADHANI: Will the
Minister of AGRICULTURE bé pleased to
state:

(a) whether the Government have any
proposal to promote dairy and poultry farm-
ing in every tribal districts of Orissa;

(b) if so, the details thereof; and
(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION IN THE MINISTRY OF
AGRICULTURE (SHRI MULLAPPALLY
RAMACHANDRAN): (a) and (b). Yes, Sir.
Poultry and dairy farming are being pro-
moted in the tribal districts of Orissa mainly
through anti-poverty programmes under
District Rural Development Agency (DRDA)
nd Integrated Tribal Development Agency
(ITDA). Under these programmes, a total
number of 1,327 dairy units have been fi-
nanced during 1991-92 in the tribal districts
of Koraput, Mayurbhanj, Sundergarh,

FEBRUARY 27, 1992
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Keonjhar and Phulbani. Similarly, 50 back-
yard poultry units in each of the districts have -
also been organised during 1990-91 under
Central Plan Scheme. Steps are baingtaken
to promote backyard poultry farming in the
tribal districts with the help of DRDA and

ITDA. Atotalof 190 veterinary dispensaries
and 888 livestock aid centres are functioning
in the tribal districts to help the dairy and
p};ltrx farrgners to oontrol livestock diseases.

~ (c) Doesnot arise. - ' 2L /
i R w0k !’:"“ C ey 1‘((/#

[ Translation)

Allotment of Petrol/Diesel Retail Outlets
at Salempur

552 §_|_'I“R| HARIKEWAL PRASAD: Will
the Minister of PETROLEUM A ATU-
RAL GAS be pleased to state:

(a) whether representatlons from Sa-
lempur Parliamentary Consmuency of Uttar
Pradesh have been received for aliotment of

. Petrol/Diesel retail outlets; and

(b) if so, the details thereof and the
action taken thereon?

THE MINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) and (b): Representations are
received from time to time for opening of
petrol/diesel retail outlets in different places
of the country including those in Uttar
Pradesh. New petrol pumps and LPG agen-
cies are opened in different places depend-
ing upon economic viability, product availa-
e g g =y
Grants to Voluntary Ofgnisations in

P

o e——

§53. SHRI DEVI BUX SINGH: Will the
Minister of WELFARE be pleased to state:

(a) the particulars of‘the organisations
e
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in Uttar Pradesh which have been provide
financial assistance during 1990-91 and the
amount of grant provided to them by the
Union Government during the last three
years, yoar-wise;

(b) whether these organisations have
been submitting ther: accounts and reports
to the Union Government every year; and

(¢) it so, the details thereot?

THE MINISTER OF WELFARE (SHRI
SITARAM KESRI): (a) A Statement of finan-
cial assistance so far as Ministry of Welfare
is concerned is laid on the Takle of the
House.

(b) and (c). Most of the orgnisations
have been submitting the audited State-
ments of accounts and utilisation certificates
in respect of the grants received by them.
Future grants are not released unless these
documents are made availble.
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. 554. SHRIPALA KM, MATHEW:
Will the Minister of AGRICULTURE be
pleased to state:

(a) whether the Union Government are
aware of the devastation caused by the
diseases like quickwilt, fleabeetle etc. to
peppervines in Kerala;

(b) if so, the steps taken to check those
diseases; and

(c) the research and other steps taken
to identify the cause and cure of these dis-
eases?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION IN THE MINISTRY OF
AGRICULTURE (SHRI MULLAPPALLY
RAMACHANDRAN): (a) Yes, Sir.

. (b) and (c). Central Sector integrated

Programme for Development of Spices is
being implemented during 1991-92. Under
this scheme various steps are being takento
check the disease in pepper. These include,
(i) rehabilitation of old pepper garden in
Kerala which are senile and disease af-
fected, (ii) supply of input—kits and plant
protection sprayers with subsidy, (jii) supply
of disease free planting material to farmers.
An allocation of Rs. 3.25 crores has been
made for pepper development in Kerala
during 1991-92. The problem of quick—wilt
disease of pepper was recently reviewed in
this Ministry and an additional amount of Rs.
11.81 lakh has been sanctioned under the
central sector scheme to Government of
Keralafor exciusive utilisation in the quick—wilt
disease affected areas in the State. Spices

Board under Ministry of Commerce has also
sanctioned a scheme with an outlay of Rs.
20.00 lakh for protection of disease affected
areas of pepper in Kerala.

Researchon pepper diseases and pests
in carried out atthe National Research Centre
for Spices, Calicut under the All India
Co-ordained Research Project on Spices.
Thecause of quick—wilt has beenfoundtobe
the fungus Phytophthora Capsici. improved
management practices such as phytosanta-
tion, cultivation practices and chemical con-
trol measures have been evolved to control
the disease and pests. Some cultivars toler-
ant to disease have been identified and
these are being popularised amongst farm-
ers through development progragmes

L.-‘N‘M
Otficlal Language: Imlomontatbn
Commitieé :

[Translation)

555. SHRI VINAY KATIYAR: Will the
Minister of HOME AFFAIRS be pléased to
state:

(a) the number of offices of various
Departments of Union Government in Uttar
Pradesh where the number of officers and -
staff is 25 or more;

(b) the number of offices out of them
where Official Language Implementation
Committee has been consfituted and regular
quarterly meeting held; and

(c) the number of offices out of them
where inspection has been conducted to
ensure that the official language pollcy is
being followed?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRIM.M.
JACOB) : (a) to {c). The information is being
collected and will be laid on the tabie of the
House.
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Ao el
'Aliotment of Petrol/Diese! Retall Outists

and LPG Agencies
556. SHRI RAM : Will the
Minister of PETROLEUM AND NATURAL

GAS be pleased to state:

(a) the number of petrol pumps, LPG
agencies and Kerosene dealerships allotted
during the periods from December 1989 to
October 1990, to May, 1991 and June 1991
%o January 1992, separately;

{b) the number of dealerships allotted
on compassionata grounds and on the basis
of advertisoments during the said period;

{c)the number of persons who belonged
to Scheduled Castes and Scheduled Tribes
among those dealers;

{d) whether the quota for Scheduled
Castes and Scheduled Tribes has been ful-
filled in the allotment of these dealerships;
and

{e) ¥ not, the time by which the Govern-
meoai gropoee to fill up that quota?

THEMINISTEROF PETROLEUMAND

NATURAL GAS (SHR! B. SHANKAR-
ANAND): (a) and (). Allotments of dealer-
ships/distributorships under discretionary

" powers of Government:—

Pedod Ho.
December, 8910 October, 80 66
November, 90 10 May 91 128
June, 91 10 January, 92 24
Total 218
. hddibnbﬂn“.‘13¢oabr—
shipsidistrbutorships were allotted by the

Oil Companies through advertisement.

Written Answers
(c) 102

(d) and (e). According to the exlsung
policy, 25% of all dealerships/distributor-

- ships to be allotted by the Oil Companies

STs.

'No reservation for SCa/STs are, how-
ever, made in the allotments of dealerships/
distributorships on compassionate grounds.

[Engiish]
’hlporloﬂ(mm

557. DR. C. SILVERA: Will the Minister
of PETROLEUM AND NATURAL GAS be

pleased to state:

(a} whether any agreement has been
signed with Bahrain for import of Kerosene

QWM.
A==

(b)if so0, theterms and condition thereof;

(c) the quantity to be imported and the
amount involved;

(d) whether the monthly aliocation of

Statesand Union Territories will beincreased

due to import; and

(o) i 50, the details thereof?

THEMINISTER OF PETROLEUMAND
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) and (c). Under the agreement
the import of SKO during 1992 would be 150
TMT on FOB and 50 TMT on C & F Bombay
basis. :

{d) and (e). The allocation of SKO o
States/Union Territories will depend on the
total avalsbifity of the product.
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Oll Palm Cuwﬂ uu,( ﬁ

558. SHRI K.R. NARAYANAN: Wili the
Minister of AGRICULTURE be pleasad to
state:

{a)whetherthe Union Government have
. graded the Research Centre at Palode,
Kerala into a National Research Centre;
e

(b) if not, the reasons therefor;

(c) whether the Government have in-
stead ducided to shift the centre out of Kar-
ala;

(d) if so, the reasons therefor; and

(e) the steps taken by the Government
to promote il palm cultivation in Kerala by
upgrading the research centre at Palode?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION IN THE MINISTRY OF
AGRICULTURE (SHRI MULLAPPALLY
RAMACHANDRAN): (f) No. Sir.

(b; Cutofanareaof5.75 takh ha. having
potentialities for growing oilpaim in the coun-
try, Kerala has an area of 0.05 lakh hac. only

PHALGUNA 8, 1913 (SAKA)
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as compared to 2.50 lakh ha. each in Kama-

Will thé Minister of AGRICULTURE be
pleased to state:

(a) whether there is a iteady in the
production of sugarcane in the country dur-
ing the last two years, and

(b) if so, the details thereof, State-wise?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION IN THE MINISTRY OF
AGRICULTURE (SHRI MULLAPPALLY
RAMACHANDRAN): (a) Yes, Sir.

(b) A statement giving Statewise pro-
duction of sugarcane for 198889, 1989-90
and 1990-91 is enclosed.

STATEMENT
State-wise Ploduct:on of Sugarcane ro
(In lakh Tonnes)
1988-89 1989-60 1990-01
Andhra Pradesh 1077 113 1253
Assam 18,6 16.7 152 .
Bihar §18 P 78.1
~ Gujarat ’ 794 916 1060
5.8 675 5

.-Huylm

“A“uika and Andhra Pradesh.
{c) No, Sir.
(d) Does not arise.
(e) Does ot arlse. e L
Sugarcane production
559, SHRIC.P. MUDALA GIRIYAPPA....
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i (In lakh Tonnes)
1988-89 1989-90 1990-91
Himachal Pradesh 0.2 0.3 0.3
Jammu & Kashmir o 0.2 0.2 0.2
Kamataka 187.3 212.1 194.4
Kerala 54 53 54
Madhya Pradesh 16.4 13.7 171
- Maharashtra 255.0 340.1 '384.2
drb;a 32.0 333 355
Punjab 60.0 65.0 55.9
Rajasthan 6.9 7.2 12.0
| Tamil Nadu 237.7 2344 2458
Uttar Pradesh 885.2 974.2 1035.3
W;Ct Bongal | 116 103 8.6
Others - 6.5 5.8 6.1
All india R iosg«t 21:55.9 . 24029
:; - g@ ‘ ST e S R < r EEraeT s
wﬁom Kashmir Valley Kashmiri Muslims who migrated from the

560. SHRI HARIN PATHAK:
KUMARI UMA BHART!:
‘SHR) RAM NAIK:
SHRIMANI SHANKAR AIYAR:
SAR! RAMESHWAR PATI-
- DAR: T

Will the Minster of HOME AFFAIRS be
_pleased to state:

Kashmir Valley during each of the last three

. years;

{b) the number of refugees accommo-
dated at Jammu, Delhi and other places

‘separately;

(c) thefinancial and otherfacilities made
available to them; and

(d) the steps taken/proposedto be taken

(a)thenu ... of KashmiriPanditsand " 1o send these refugees back to their homes?
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- THE MPISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRIM.M.
JACOB): (a)to (d). A Statement is laid on'the
table of the House.

\ STATEMENT -

Over 150,000 persons belonging to the
minorities in the Kashmis Valley have mi-
grated, mostly to Jammu and Delhi. Some
tamilies have also migrated to other States.
In Jammu about 40,000 families are regis-
tered as migrants, whereas in Delhi over
18,000 families have been registered.

in Jammu, about, 6,000 families have
been accommodated in tented and built up
accommodation. Other families have made
their own arrangements for accommoda-
tion. In Jammu, eligible families are paid a

monthly cash relief of a maximum of Rs. -

1000/~ per family of four or more members
and a monthly dry ration @ 9 Kgs. Rice 2

Kags. of Atta per head and one Kg. Sugarper

tamily. Cots, table fans and ground sheets
have also been provided in the tented ac-
commodation. :

In Delhi, about 1,500 persons are stay-
ing in camps while others have made their
own amangements for accommodation.
Those staying in camps are paid a monthly
cash relief of a maximum of Rs. 500/~ per
family of four or more members and are
provided with monthly ration costing about
Rs. 500/~. They have also been provided
_with one time kitchen—cum-bedding kit.

The eligible families staying outside the
camps are paid monthly cash relief of maxi-
mum of Rs. 1000/~ per family of four or more

Thpnmnpomdmigmﬁondl;\ush
families also, mastly traders from the Valley

o

due to exic-tions and ccrtinued terrorist
violence. However, the aftected families
have not openly spoken against the militants
due to fear of terrorists who may cause harm
to their relations and property in the Valley.

T Q;\fp‘vv-\-« Cx Ar &

~

[ Translation)
7 \“‘""7

el

” Unlon Territory Status to Jammu

and Ladakh

561. KUMARI UMA BHARTI: Will the
Minister of HOME AFFAIRS be pleased 1o
state: :

RS A

(a) whether the Government have any
proposal to grantthe Union territory status to

Jammu and Ladakh; and

(b) if not, the basis on which Buddhist
Organisations of Ladakh have been granted
recognition?

THE MINISTER OF STATE N THE
MINISTRY OF HOME AFFAIRS (SHRIM.M.
JACOB): (a) No, Sir.

{b) Ladakh Buddhist Assce:++ - exists,
the question of granting any forma: :ecogni-
hontothom therefore, doamtaviao

LS O == §

mbnofwmm

562. SHRI MOHAMMAD ALI ASHRAE.
PATML Will the Minster of PETROLEUM
AND NATURAL GAS be pleased to state: -

' (a) the total quantity of petroleum prod-
ucts available in the country at present;

(b) the iotal quantity ot petroleum prod-
uehpredtmdduﬂmhhﬂtwoy-mmd
total demand thereof; and

(c) the efforts made by the Government
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to increase the production capacity of petro-
feum products instead of importing them
from abrcad?

THE MINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) and (b). The estimated produc-
tion nf petroleum products in the country
during 1991-92 will be about 50.3 MMT.
During the years 1989-90 and 1980-91, the
quantity of petroleum products produced in
the country was around 49.46 MMT and
49.49 MMT respectively. Consumption for

~4he above years was around 54.10 MMT and
54.80 MMT respectively.

(c) Measures are being taken to create
additional refining capacity by setting up
new grass root refineries and by expanding
the existing ones.

FEBRUARY 27, 1992’.

e -
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mﬁmm

563. SHRIRAM BERWA:
DR. Y.S. RAJAS

REDDY:

Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) the total quantity of petroleum prod-
ucts produced inthe country and the quantity
imported during each of the last three years;

(b) whether any effective policy was
adopted for saving the petroleum products;
and

(c) if so, the outcome thereof?

THE MINISTER OF PETROLEUM AND
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a)

(Fig. in MMT)
1988-89 198980  1990-91°
Production of Petroleu products. 46.425 49.459 49.489
imports of Petroleum products. 6.495 6.564 Bes0
“Provisional.
(b)and (" As aresult of various megs-  NATURAL GAS be pleased to state:

ures taken, the growth of consumption of
petroleum products was restricted to 1.3%in
1990-91 and t0 2.4%in April-D ¢.1991-92
as compared to an averaffje compound
annual growth of 6.9% during the Vii Plan

Engisn), & L - TR

Dritiing Operation in the Cauvery Basin
of Tamil Nadu

§64. SHRICK. KUPPUSWAMY

S_HRI SOBHANADREES-

WARA RAOVADDE

Will the Minister of PETROLEUM AND

(a) the number of driling operations
done so far in the Cauvery basin of Tamil
Nadu;

(l;) the quantity of crude oil produced
during each of the last three years and target
for the next three years, year-wise;

(c)whahorthcnisanypropdsaltoset
up refineries in the Cauvery basin;

(d) if 80, the details thereot: and

() the time by which there are likely to
be set up?
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THE MINISTEROF PETROLEUMAND

NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) 139

(b) The quan'tly of crude oil produced in
the basin during 1989-90, 1990-91 and
1991-92 (uptoJanuary 1992) hasbeen 0.251
million tonnes, 0.303 million tonnes and 0.250
million tonnes, respectively. Targets for the
next three years have not been fixed.

(c) to (e). A crude distillation unit of 0.5
million tonnes &apacity is being set up at
Panangudi village near Nagapattinam.

Special Tribunal for Dealing with
nal Riots
-——\——-—

565. SHRI SARAT CHANDRA PAT-
TANAYAK; Wili the Minister of HOME AF-

FAIRS Be pleased o state:

(a) whether the Government propose to
set up Special Tribunalto deai with offenders
of communal riots; and

(b) if so, the time by which the neces-
sary legislation is likely to be brought before
the parliament?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRIM.M.
JACOBY): (a) No, Sir.

(b) Does nol arise. L
e A
[ Translation) 4 27

Agriculture Farm at Bhabhua, Bihar

566. SHRI CHHEDI PASWAN: Will the
Minister of AGRICULTURE be pleased to
state:

(a) whether there was a proposal to set
up an Agricultural farm at Bhabhua, Bihar;
and

PHALGUNA 8, 1913 (SAKA)
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(b) if so, the progress made so far in this
regard?

THE MINISTER OF STATE. IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION IN THE MINISTRY OF
AGRICULTURE (SHRI MULLAPPALLY
RAMACHANDRAN): () No, Sir....  ~ l1

S 2
{b) Does not arise.
Ggs Plant in Uttar Pradesh

567. DR. LAL BAHADUR RAWAL: Will
the Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state:

(a) whether the Government have any

proposalto set up agas plantin Uttar Pradesh;
and

(b) it so, the details thereof?

THEMINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a} and (b). Two gas based fertil-
izer plants and one power plapt in Uttar
Pradesh are already in operation. One more
gas based power Plant is under commis-
sioning and gas allocations have also been
made for two additional fertilizer plants, one
sponge iron plant and one petro—chemicals
project in Uttar Pradesh.

- ”

[English) N S

Mas] janma Bhoomi issus
568. DR. Y.S. RAJASEKHAR REDDY:
Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether there is any proposal to set
up a National Committee to find a solution to
the Babri Masjid-Ram Janma Bhoomi is-
sue; and :
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(b)ifso.ﬂnodetallstlnnof?

- THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRIM.M.
JACOB): (a) No, Sir.

L

569.
SHRLP.C. THOMAS:

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a) the number of passport applications
pending at each Passpon Office inthe coun-
try;

(a) the number of passport applications
pending at each Passport Office in the coun-
try;

(b) the reasons for the delay in Issue of
passports;

(c) the steps taken by the Govemment
in the matter;

FEBRUARY 27, 1992

SHRI KODIKLINNIL-SURESH: -

lﬁﬁnm 356
(d)whdhuﬂn&nnmb

increase the staff stength -in the various

passport offices in the country; and

{(e)if so, the detdils thersof?

THE MINiS(ER OF EXTERNAL AF-

. FAIRS (SHRIMADHAVSINH SOLANKI): (a)

A statement showing total No. of apglica-
tions under processing at each -Passport
Office in the country as on 31.12.1991 is
enclosed.

(b) The main reason for délaginissue of
passports is inadequancy of staff to cope

- with the increased number of applications

for passport services. Total number of
applications received was about 35 lakh in
1991 compared to about 24 lakh applica-
tions received in 1990.

(c) to (e). Passport procedures have
been simplified with a view'to increasing
productivity. Compared to 1990, about
77,000 more passports were issued in 1991.
in addition a proposal to augment manpower
in Passport Officers in under consideration.

3
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contral Farm, Suratgarh

570. SHRI MANPHOOL SINGH Will

the Minister of AGRICULTURE be pleased
o state:

(a) the total production of foodgrains
during the Kharif and Rabi seasons in each
of the last three years at Central State Farm,
Suratgarh:

PHALGUNA 8, 1913 (SAKA
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M:);rﬂgated and non-irrigated area

Cu,; +1.¢ . Of land in the farm during last three years;

and

(c) the profit/loss made by the farm
during 1991-92?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION IN THE MINISTRY OF
AGRICULTURE (SHRI MULLAPPALLY
RAMACHANDRAN): (a) to /c). A statement
is annexed.

STATEMENT

{Qty. in guinta)

(a) 1988-89

1639-90 1990-91

Kharif 26640 20865 33187

Rabi 59597 48321 40895
86237 .69186 74082

(b) Irrigated ‘

area (in hect) 3379 2093 3577

Non-irrigated

area (in hect) 3148 3151 2959

(c). k may be mentioned that the finan-
cial year of the Corporation will close on 31st
March, 1992. Hence, it may not be possible
to indicate the exact amount of profitioss
made during 1991-92 by the Farm at this

stage. However, as per present indication,
the Farm is lkely to get a profn of Rs 90'
lakhs during 1931 ~93,,

o i . "f
"y
/
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571. ACHARYA-VISHWANATH DAS .

SHASTRI: Will the Minister of WELFARE be
pleased to state:

-

(a) whetherthe Government propose to
set up a Corporation for Economic and Social
Welfare of Backward classes;

(b) 1t so, the details thereot; and

(c) the time by which it is likely to be set
up?

THE MINISTER OF WELFARE (SHRI
SITARAM KESRI): (a) and (c). National
Backward Classes Finance and Develop-
ment Corporation has been incorporated on
18.1.1992 under Sectipn 25 of the Copanios
Act, 1956 as a company notfor profit with an
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authority share capital of Rs. 200 Crores.

(b) The objectives of the Corporation
are reproduced below:

®

(i)

(iii)

)

]

(vi)

to promote economic and
developmental activities for
the benefit of Backward
Classes;

fo assist, subject to such in-
come and/or economic crite-
ria-as may be prescribed by
the Government from time to
time, individuals or groups of
individuals belonging to Back-
ward Classes by way of loans
and advances for economi-
cally and financially viable
schemes and projects;

to promote self-employment
and other ventures for the
benefitof Backward Classes;

to grant concessional fi-
nances in selected cases for
persons belonging to Back-
ward Classes below the pov-
enty line in the country in col-
laboration with the Govern-
ment/Ministries/Deptts. atthe
National and State Level to
the extent of the budgetary
assistance granted by the
Government of India to the
Company;

to extend loans for pursuing
general/protessionaltechni-
cal education or training at
graduate and higher levels;

to assistinthe upgradation of
technical and entrepreneurial
skills of Backward Classes
for proper and etficient man-
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Written Answers 364
agement of production units;

to assist the State level or-
ganisations to deal with the
development of backward
classes by way of providing
financial assistance and in
obtaining commercial fund-
ing by way of refinancing;

to work as an apex institution
for coordination and monitor-
ing the work of all Corpora-
tions/Boards set up the State
Government/UT Administra-
tions for SC/ST, Backward
Classes and Minorities in so
far as it relates to the eco-
nomic deveiopment of the
backward classes.

to help in furthering the Gov-
emment policies and pro-
grammesforthe development
of the backward ciasses.

The Corporation shall assist ihe follow-
ing target groups of Backward Ciasses;

0]

(i)

Persons belorging to Socially
and Educationally Backward
Classes (SEBC3z) below the
poverty line as defined by the
Planning Commission from
time to time may “»e provided
financial assistance on
concessional -a’es.

Persons belonging to SEBCs
who are above the poverty
line bin satisfy the income/
economic criteria 10 be pre-
scribed by the Gowt. of India
may be assisted for self-
employment schemes and
otherfinancially and economi-
cally viable schemes.
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[English] - ; l/. s
>0 >
Regulations for Visa Clearance

572. SHRI V.S. VWWAYARAGHAVAN:
Willthe AFFA!RS be
pleased to state:

(a) whether the Government had intro-
duced any regulation for getting Visa clear-
ance recently; and

(b) if so, the details thereof?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRIMADHAVSINH SOLANKI): (a)
and (b). In 1990 the Government of India
‘introduced the liberalised Visa policy. Under
this policy the Indian Missions/ Posts have
been delegated authority to issue long term
visas valid upto five years to eligible foreign-
ers without seeking clearance from the
Govemment. In a few cases Indian Mis-
sions/Posts require clearance from the

Government for V_isas.
{Translation] = . - . [ ‘_
C\b. 'ﬁ _— L“ ~ .f /:.h— (‘)
‘identity cards to indian Citizen in
Tripura
~ 573.  SHRIRATILAL VERMA:

"SHRIGOVINDRAO NIKAM:

Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether any decisionhasbeentaken
10 issue identity cards to indian citizens in
“Tripura; and

(b) it so, the details thereof and the
reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRIM.M.
JACOB): (a) Yes, Sir.

(b) It is proposed to implement the
scheme of identity cards in the entire State of
Tripura.

[English]
Credit Card Facliities at petrol Pumps

574. SHRI RUPCHAND PAL: Will the
Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) whether the Indian Oil Corporation
(IOC) has tied up with Citi Bank for credit
card facilities at petrol pumps; and

(b) if so, the details thereof?

THE MINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) Yes, Sir.

(b) Selected dealers of IOC in Bombay,
Calcutta, Delhi, Madras and Bangalore
accept Credit Cards of Citi-Bank for supply
of MS/HSD and her p ucts. .

A z“'e\, 7
él/au;hto‘PI-ZumforPlys ol

575. SHRI SHRAVAN KUMAR PATEL:
Will the Minister of AGRICULTURE be
pleased to state:

(a) whaetherthereis any slaughter house
for Pigs in Delhi at present;

(b) if not, the reasons therefor, and

{c) the steps taken to construct an ex-
clusive slaughter house for Pigs in Delthi?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION IN THE MINISTRY OF
AGRICULTURE (SHRI MULLAPPALLY
RAMACHANDRAN): (a) No, Sir.
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(b) Non-avalilability of suitable land.

~ (c) Delhi Development Authority has
been approached for aliotment of land for.pig
slaughter houses in Delhi. .
2 e
Impact on Gas Authority with
Deterioration of Foreign
Exchange Pooltlon

576. SHRI MANJKRAG"HGDEYA
“GAVIT:...

SHRI BAPU HARI CHAURE:

[RUS—.
- T

Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether there is any impact on the
Gas Authority of india Limited with detericra-
tion of foreign exchange position in the
country during 1990-91;

(b) if so, the details thereof; and

3

(c) the steps taken in this regard?

THE MINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) No, Sir.

(%) and (c). Do not arisé2, &7’é‘ 1
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THE MINISTER OF STATE IN THE

MINISTRY OF HOME AFFAIRS (SHRIM.M.
JACOB): (a) Yes, Sir

(b) to (d). Among many suggestions
received for solution of the problem of Jammu
and Kashmir, some suggestions have also
been received from this Forum. All practical
suggestions receive due attention and suit-
able action are taken to the extent possible.

Lb870
wwnmm

578. SHRI LALIT. DRAON: Will the
Minister of WELFARE be pleased to state:

(a) the criteria for declaring any organi-
sation as minority organisation;

(b) whether educational organisations
being run by Muslims, Buddhists and Chris-
tians in Bihar are being declared as minority
organisations; and

(c) if so, the details thereof?

THE MINISTER OF WELFARE (SHRI
SITARAM KESRI): (a) to (c). Govemment of

- India have not laid down any criteria for

Forum for Regional Autonomy in
Jammu and Kashmir

577. SHRI SUDHIR GIRI: Will the Min-
ister of HOME AFFAIRS be pleasedto state:

(a) whether a Forum for Regional Au-
fonomy has been formed in Jammu and
_Kashmlf:

(b) if so, whether the said Forum has set
any proposal for the solution of the Jammu
and Kashmir problem to the Union Govem-
ment for consideration;

{c) if so, the details thereof; and

| -{d) the action taken thereon?

declaring an organisation as minority organi-
sation, as such. However, the Ministry of
Human Resources Development (Deparn-
ment of Education) have issued guidelines
for recognition of minority managed educa-
tional institutions other than those meant
axclusively for imparting religious instruc-
tions. A copy of the guidelines is annexed.

STATEMENT

Policy Norms and Principles for Recognition

.of Minority Managed Educational Institutions

other than those meant exclusively for im
pasting religious instruction:

1. Minorities can be based efther on
religion or on language.



religious or linguistic community
which is numerically less than 50%
of the population of the State con-
cemed.

. The agency managing the educa-

tional institution will have to pos-
sess some legal status - an Asso-
ciation of persons registered under
the Societies Registration Act or a
body with corporate soul etc.

. Admission into minority managed

educational institutions need not
be confined to members of the

minority.

Right to administer educational
institutions shall be subject to rea-
sonable regulations, which may
include:-

— Stipulations regarding condi-
tions of recognition by rele-
vant authorities (such as Di-
rectorate - of Education,
Boards of Secondary Educa-
tion, Universities, AICTE);

— qualifications and conditions
of service of teachers;

— arequirement that the edu-
cstional institutions run by a
minority shall do nothing

~ which may come in the way
- of communal and social har-
mony;

— arequirementthatthe institu-
tion will not use its privilege
as minority administered in-
stitution for pecuniary benefit
of an individual or group;

— disciplinary rules of the insti-
tutions in respect of their
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2. Minorities may be in terms of a '

teaching and non teaching
staff being consistent with
principles of natural justice;

— observance of principles of
sound administration;

— enforcement of general laws
of the land pertaining to the
educational institutions con-
cemed.

6. The minority managed educational

institutions shall have the freedom
to appoint any qualified candidate,
but it would be advisable for them
to select teachers and other em-
ployees through Employment Ex-
change or open advertisement.

.Teadvéréinminomymanaoed

educational institutions should
possess requisite qualifications.

. The regulations shall not be such

astorenderthe constitutional rights
of the minorities nugatory, for ex-
ample:-

— eonditionsthatttnGweh-
ment shall have the right to

take overthe managementof
the institution;

— that the Government shall
have powers to constitute
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‘'would not be eligible to op-
portunities in higher educa-
tion;

that the Government shall
have the right to insist on use
of any language as the me-
dium of instructions;

that the institution shall not
change fees from students,
etc.

The stipulations should be regula-
tory and/or educational character
and conducive to making the insti-
tutions effective vehicles of educa-
tion for minority communities.

There shall be no discrimination
between minority and non-minority
educational institutions in the mat-
ter of sanctioning grants-in-aid.
Such grants-in-aid can be made
conditional upon appropriate regu-
latory measures to ensure that the
funds are used for purposes for
which they are sanctioned.

Minority managed education insti-
tutions receiving State aid-

— shall not deny admission 1o
persons outside the minority
on grounds of religion, caste,
eic.

shall not, without the consent

of the pupil or his guardian,
impart religious instructionor -

compel students to attend
religious worship.

11. Procedures should b clearly laid

down in respect of

- eligibility of society/trustto be
treated as minority;

FEBRUARY 27, 1992
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— competent authority to grant
recognition; .

— procedure for grant/with-
drawal of recognition;

— time limits for making deci-
sion.

12. Where recognition is not consid-
ered favourably, grounds of rejec-
tion shall be communicated to the
educational institution to help it
overcome in the

of
e 7
L Facilji§s 1o SCa/STs in Bihar
“

579. SHRI LALIT ORAON: Will the
Minister of ARE be pleased to state:

(a) whether the Scheduled Castes and
Scheduled Tribes in Bihar who have adopted
christianity have been provided with the
facilities meant for minorities in addition to
the facilities available to them where as the
others SCe/STs are being provided the fa-
cilities meant for them;

(b) if 0, the reasons therefor; and

(c) whether the Government propose to
aliow the Christians to avail of either the
facility given to SCs/STs or minority?

THE MINISTER OF WELFARE (SHRI
SITARAM KESRI): (a) and (b). Scheduled
Tribes irrespective of religion are entitied to
the facilities meant for them. Scheduled
Castes who convert to religions other than

. Hindu, Sikh or Buddhist cease to be Sched-

uled Castes and are not entitied to get facili-
ties as Scheduled Castes thereafter.

(c) Christians are a minority based on
religion.
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[Englsh] g "l hL . R ML Pols .l important cattle breeds' by

37 }:fﬁt Production

580. SHRI SYED SHAHABUDDIN: Wil
the Minister of AGRICULTURE be pleased
to refer to reply given to unstarred Question
No. 4567 on December 19, 1991 and state:

(a) the estimated average yield of mik

per head of milch cattle;

(b) the estimated total milk production
in the country;

(c) the estimated per capita availability
of milk in the country; and

(d) the steps taken by the Government
to increase the per capita availability?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION IN THE MINISTRY OF
AGRICULTURE (SHRI MULLAPPALLY
RAMACHANDRAN): (a) As per the sample
survey conducted in various States of the
country, the estimated average yield of milk
per head of animals in mik forthe year 1987-
88 is as under:-

i) non-descript cattle : 1.525 kg/day
: 5.561 kg/day
(b) The estimated total mik production

in the country in 1987-88 was 46.67 million
tonnes.

ii) cross-bred cattle

(c) The estimated per capita availability
of milk in the country 1987-88 was 59.3 kg.
per annum.

(d) The steps taken by the government
to increase the per capita availability of milk
are as under:-

1)  Genetic improvement of nation-

selective breeding in their home-
tracts and upgrading in other se-
lected areas;

2) Gross-breeding of non-descript
cattle with exctic dairy breeds;

3) Genetic improvement of impor-
tant buffalo breeds by selective
breeding and upgrading of non-
descript buffaloes in other areas
for improvement in milk yields

4)  Development of feed and fodder
*  resources; and

5)  Organisation of effective animal
health services to support the
productign programme.

2Iw-79
Persons of indlan Origin In South,
Africa

581. SHRI SYED SHAHABUDDIN: Will
the Minister A

pleased to state:

(a) the estimated number of persons of
Indian Origin in South Africa; .

(b) the proportion they form of the total
population of that country;

(c) whether all such persons are recog-

_ nised as citizens of that country;

(d) whether such persons face any po-
litical, economic and social problems; and

(e) if so, the detalls thereof and the
steps taken by the Government in the mat-
tor?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRIMADHAVSINH SOLANKI): (a)
There are approximately one million per-
sons of Indian origin in South Africa.
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(b) They constitute approximately 3% pf
South Africa’s total population.

(c) Yes, Sir. Ali persons of Indian origin
are citlzens of South Africa.

(d) and (e). The South African Indian
Community has faced the same political,
economic and social problems under apart-
heid as the other non-whites in South Atrica.
The Indian Government has consistently
supported the anti-apartheid struggie. India
was the first country to break-cff trade rela-
tions with South Africa in protest against its
racial policies and has been in the forefront
of the campaign for the imposition of interna-
tional sanctions against that country. We
have also given considerable assistance to

. the African National Congress which we

recognise as the representative of the op-
. pressed majority in South Africa because of

its mutti-racial character and its commitment .
fo genuine non racial democracy. .,)/} y

Tribal sub-pian Strategy for Ra
fiving standard of Tribal

582. SHRIBHAGEY GOBARDHAN: Will
the Minister of WE ased to

state:

(a) whethier the Tribal Sub-Plan strat-
egy has succeeded in raising the living stan-
dard of tribals;

(b) if so, the details thereof and if not, the
reasons therefor; and

{c) the yard sticks used for ascertaining
the changes in living standard of tribals.?

- THE MINISTER OF WELFARE (SHRI
SITARAM KESRI): (a) Yes, Sir

(b) After the adoption of Tribal sub-Plan
strategy, significant infrastructure develop-
ment has been undertaken in tribal areas.
Several laws have been enacted to check

FEBRUARY 27, 1992-
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exploitation of tribals by non-tribals. Tribal
Development Cooperative Corporations,
Minor Forest Produce Cooperative Federa-
tions have been set up to provide remunera-
tive prices to tribals for their produce. In
sectors like health, civil supplies, communi-
cation, etc., general norms were relaxed in

. tribal areas.

{c) The yardsticks used for ascertaining
the changes in living standard of tribals are
based on various socio-economic indica-
tors. the Scheduled Tribe families economi-
cally assistad during different Plan periods
are as under:-

Period Families assisted
(No. in lakhs)
Sixth Plan 39.66
‘(> Seventh Plan 52.89
1990-91 8.93
1991-92 534
(Upto Dec. 1991)
Literacy percentage among Scheduled

Tribes has increased to 16.35% according to
1981 Census from 8.53% in 1961 Census.
Upto the end of 1986, 1388 Primary Health
Centres and 10,540 Sub-Centres have been
established in tribal areas. In tribal areas,
one sub-Centre has been established for
3,000 population as against 5,000 popula-
tion in plan areas. Similarly, one Primary
Health Centre has been established for
zoowpopulabnmtrbalmuagam/
30,000 population in plain areas. ,.l/\

Monall'olbyonwmonu
. Displaced Tribals -

583, SHRIBHAGEY GOBARDHAN: Wil
momoruwewmeumm
stato;
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(a) whether the Government propose to

formulate a comprehensive National Policy
on Rehabilitation of Displaced Tribals; and

(b) it so, when it is likely to be formu-
lated?

THE MINISTER OF WELFARE (SHRI

" SITARAM KESRI): (a) to (b). A National

Policy for Rehabilitation of Project Displaced

persons belonging to Scheduled Tribes

(STPDPs; is under formulatlon
21

Production of Pstroleum Products _

584. SHRIBHAGEY GOBARDHAN: Wil
the Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state:

(a) whether there is any likelihood of
attaining self-sufficiency in production of
petroieum products within next-five years;

(b) if not, the reasons theretor;

(c) the volume of domestic production of
petroleum products vis-a-vis the volume of

PHALGUNA 8, 1913 (SAKA)

1.7%
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upon the actual matenallsatlon of additmal
refining capacity, avallability of foreign ex-
change and demandforpotroleum products.

378
Revocation of Ra]Iv-Jaymmm
L.It.n{l 3. A ¢ L

585 SHRI
Will the Minister of EXTERNAL AFFAIRS bo
pleased to state:

(a) whether attention of the Govern-
ment has been drawn to the newsitem cap-
tioned “Lanka to ask for revocation of Rajiv-
Jaye-wardene letters® appearing in “The
Observer of Business and Politics” dated

*January 21, 1992; and

(b) if so, the reaction of the Government
thereto?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRIMADHAVSINH SOLANKI): (a)
Yes, Sir.

(b) Government have roeoivud no such
request from the Sri Lanka Gove!

imports during 1990-91; and -~ DG Ao $C$ /S “’g/ f
- Pre-Examination Coaching Centres lor
(d) the projections for the following five SCs/STs in Andhra Pradesh \:,)‘u(

years?

THE MINISTEROF PETROLEUMAND
NATURAL GAS (SHR! B. SHANKAR-
ANAND):(a) and (b). Though there are plans
fo augment the refining capacity, indigenous
production will be bvm then the projected
demand.

(c) During the year 1990-91 around
“A&SM:O&MMM

586. SHRIDHARMABIKSHAM: Willthe
Minister of WELFARE be pleased 1o state:

(a) the number of pre-examinstion
coaching centres set up for the Scheduled
Castes/Scheduled Tribes during 1991-92;

(b) the amount sanctioned for the pur-
pose during the said period; and

(c)the number of SC/ST candidates got
admission in Medical and Engineering Col-
~leges as a resuk of coaching during h
above period?

" THE MINISTER OF WELFARE (SHR!
SITARAM KESRI): (a) Five centres were
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continued with central assistance in Andhra
Pradesh.

(b) Rs. 22,68,000/-

(c) Coaching of SC and ST candidates
for admission to Medical/Engineering col-
leges underthe coaching and Allied Scheme
has not yet started.

Special Courts under protection of Civil
BlytheAlgdmm

’587. SHRI DHARMABIKSHAM: will the
Minlstor of WELFARE be pleased 1o state:

(a)the places in Andhra Pradeshwhere

spedaleourtshaveboonsetupunderpm—
tection of Civil Rights Act, 1955; -

(b)menwnberofcasessenhdbymeso
courts so tar; and

(c) the steps taken/being taken for ef-
-fective implementation of the said Act?

THE MINISTER OF WELFARE (SHRI
SITARAM KESRI): (a) As per list enclosed
(b) 2369.

(c) Grants are given to State Govern-
ments/UT Administrations on matching basis
for mphmemmg various measures under

the Centrally Sponsored Scheme for imple- -

mentation of PCR Act, 1955, which include,

legal aid, appointment of Officers, setting up -

of commities establishment of special
courts, periodic surveys and pubiicity.

STATEMENT

" List of Special Courts in the State of
" Andhra Pradesh

FEBRUARY 27, 1992

t. - Choor

S.No. Name of the Places
2 Cuddappa
-3. ‘ East Godavari
4 West Godavari
5. Srikakulam
6. Mehabub Nagar-
7 Medak
8. Guntru
9 Adilabad
10. Warrangal
1. . Karim Nagar
12. Ranga Reddy
13. Prakasam
i4. Nalgonda
15. | Kammam
16. 'Kumool
17. ) Visakapatnam
18. Krishna
19. Vijayanagram
20. Nizamabad
21. Anantpur
2 Nl Q)
= N A
Death Toll in Sura Tragedy In Dethi
588.SHRI FWMDES Wil
the [ be pleased

fo state:
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(a) whether attention of the Union Gov-
ermment has been drawn to the news-item
captioned “Authorities misguided Parliament
on issue” appearing in the ‘Indian Express’
dated December 19, 1991;

(b) if so, the reaction of the Government
& thereto; and

(c) the number of persons wha died in
“the recent Sura Tragedy in Delhi?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRIM.M.

JACOB): (a) The news-item has been seen.

(b) and (c). The Delhi Police have re-
ported that 202 persons died as a result of
4he consumption of the spurious brew. The

Delhi Administration has set up a Commis-

sion of Inquiry under the chairmanship of a

~retired Judge of Delhi High Court to inquire
into the incident. The Commission has to
record its findings inter-alia, on the number
of persons who died due to the consumptlon
of the said spurious brew.

Experts’ Committee for solution of
Bodo Probiem
B
589. SHRIGEORGE FERNANDES: Will
the Minister of HOME AFFAIRS be pleased
to state:

(a) whether any difficulties are being

t faced by the Experts’ Committee appointed

by the Union Government for evolving a
political solution of the Bodo problem; and

¥ (b) if so, the details thereof?

THE. MINISTER OF STATE IN THE

| MINISTRY OF HOME AFFAIRS (SHRIM.M.
JACOB) (a) No, Sir.

(b) The question does not a rise.

T

R
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[Translation]

Ban on Issue of New LPG Connections -
580. SHRI GOVINDA CHANDRA

MUNDA: Will the Minister of PETROLEUM

AND NATURAL GAS be pleased to state:

(a) whether the Indian Oil Corporation

~ has imposed ban on issue of new LPG

connections;
(b) if so, the reasons therefor;

(c) whether any proposal is underlcon-/
sideration of the governmzint to lift the6an;

(d) if so, by what time; and

(e) if not, the reasons therefor?

THE MINISTER OF PETROLEUM AND o

NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) No, Sir.

(b) to (e). Do not arise.

[English}
Use of High Speed Diesel

591. SHRI VIJAY NAVAL PATIL: Will
the Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state:
~ (a) whether the consumption of high
speed diesel has doubled during 1991, as
compared to 1980;

(b) if so, the steps taken to meet the
demand;

(c) whether the Government have taken
any measures to curtail excessive use of
high speed diesel; and

(d) if so, the details thereof?



THEMINISTEROF PETROLEUMAND

MWD): {a) Yes..'Sk.

m“‘"“"""mnowm

(c) and (d). Go
various measures including demand man-
gement, consarvation etc. to cuitalithe use

of diesel.
2 L,éh‘o&wﬁ
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592. SHRI_GOVINDA CHAND ANDRA
MUNDA: Will the Minister of PETROLEUM

. WND NATURAL GAS be pleased to state:

m@) ' emment propose to
petrol/diesel retail outiets in Keonjhar
and Mayurbhanj districts of Orissa; |

() if s0, the details thereof; and

{c) when these are likely to be opened?

NATURAL GAS (SHRI B. SHANKAR-
ANAND): (ayto (c). Petroldiesel retail out-
lots are opened at different places in accor-
dance with the marketing plan of
“industry, pvodlnavaidxlly

- Enollet} /17%/)
Un Counc oot

. o s s
sﬂm m -JEEF

m\b . B

SHRIMAT] BASAVARAJES- )
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SHRI | PAWAN-_KUMAR
DR. C. SILVERA: .
KUMARI UMA BHART:
IA BHART!:
Will the Minister of EXTERNAL AF-
FAIRS be pleased o state:

(a) whether the Prime Minister partici-

7 pated in the recent Summit meeting of the
“UN Security Council;

gy nade by him and
the reaction of the other b bounting

d,m(cm‘"‘“"subiectsdiscussodmm. :
. . ar:’ivdﬂtmm; '

(d) whether any progress has been to
enlarge the strength of the UN Security
Council;

(‘)"w'mdﬂtﬂb ,

india for permanent mombcmh-p| lh“upbd
Security Councif; and

(Q)ﬂn,ﬂnm“ )

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRIMADHA e
Yes, Sir. VSINH

(b) The Prime Mini o
dia’s point of view on & number of issues
such as the role of the United Niations after
the end of the Cold wax, the composition of
.m‘“""u issues 1an rights, develop-
in alltheir aspects. He recalled india’s Acth
e target dat ament and suggested
that the date for a nuclear weapon-
free world should be advanced 1o the end of
the present century. His views were
ated. h apprec
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(c) The theme of the meeting was the
responsibility of the Security Council in the
maintenance of international peace and
security. The meeting decided to invite the
UN Secretary General to prepare a report
containing his analysis and recommenda-
tion on strengthening the capacity of the UN
for peace-making and peace-keeping within
the frame work of the Sharter.

(d) and (e). India and Japan stressed
the need to review the composition of the
Security Council.

(f) and (g). The question of any candida-
ture for the permanent membership of the
Security Council did not come up at the
meeting.

Observance of 1992 as ‘Bharat Ekta
Varsha’

594. SHRI SHRAVAN KUMAR PATEL:
" Will the Minister of HOME AFFAIRS be
' pleased to state:

(a) whether the Government are con-
sidering to observe the year 1992 as the
“Bharat Ekta Varsha”; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRIM.M.
JACOB): (a) No, Sir.

(b) Does not arise.

Cold Wave Deaths

595. SHRI SHRAVAN KUMAR PATEL:
Will the Minister of AGRICULTURE be
pleased to state: '

(a) whether a large number of cold wave

deaths have been reported during the last
six months;

PHALGUNA 8, 1913 (SAKA)
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{b) if so, the details thereof State-wise;
and how does it compare with the corre-
sponding period during last three years; and

{c) the steps taken by the Government
to reduce the incidence of cold wave deaths
in the country?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION IN THE MINISTRY OF
AGRICULTURE (SHRI MULLAPPALLY
RAMACHANDRAN): (a) to (c). The informa-

. tion is being collected from the State Gov-

ernments and will be laid on the Table of the
House.

Persons Retiring from Lakshadweep
Government Service

596. SHRI P.M. SAYEED: Will the
Minister of HOME AFFAIRS be pleased to
state:

{a) the number of persons retired from
Lakshadweep Government service during
1990-1991;

(b) the number of persons expired after
the retirement from service;

(c) whether family pension has been
released afterthe death of these employees;

(d) if not, the reasons therefor; and

(e) the time by which the family pensicn
is likely to be released to the families of the
deceased retired employees?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRIM.M.
JACOB): (a) to (e). Information is being
collected and shall be laid on the Table ofthe
House.
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Statutory Status to Minorities
Commission

597. SHRI E. AHAMED: Will the Minis-
ter of WELFARE be pleasad to state:

{a)whetherthe Union Government have

taken any decisionto accord statutory status
to the Minorities Commission;

(b) if so, the dstails thersof; and

(c) if not, the reasons for delay and the
time by which it is likely to be accorded?

THE MINISTER OF WELFARE {SHRI
SITARAM KESRI): (2) to (c). The matter is
under consideration.

Weitaro Schemes for SCs & STs in
Himachal Pradssh

588. SHRI KRISHAN DUTT SUL-
TANPURI: Will the Minister of WELFARE be
pieased to state the welfare schemes pro-
posed to be inciuded in the Eighth Plan for
the development of Scheduled Castes and
Scheduled Trbes and other backward
classes {OBCs) of Himachal Pradesh?

THE MINISTER OF WELFARE (SHRi
SITARAM KESRI): The reguisite informa-
tion is being collected from Government of
Himachal Pradesh.

Foodgrain Production Target
599. SHRI GURUDAS KAMAT: Will the
Minister of AGRICULTURE be pleased to
state:

{a) whether foodgrain production target
would be lower during the current year;

{b) if so, the reasons therefor;

{c) the total percentage that the produc-
tion target would be lowered; and

FEDHUARY £/, 1992

Wiritten Answers JSob.

(d) the steps being taken to achieve the
target?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION IN THE MINISTRY OF
AGRICULTURE (SHRI MULLAPPALLY
RAMACHANDRAN): (a) No, Sir.

{b) and (c). Do not arise.

{d) To supplement the efforts of the
State Governments to achieve the produc-
tion targets fixed for different crops, Central
Sector and Centrally Sponsored Schemes
ike Special Foodgrain Production Pro-
gramme (SFPP) of wheat, Maize and Millets
and Pulses; Integrated - Programme of Rice
Deveiopment (iPRD), Minikit Programme of
cereals, Intensive Cotion Development
Programme {iCDP) and Assistance to Smali
and Marginal Farmers {ASMF) for Shallow
Tubewelis/Dugwells arebeing implemented
in various States.

[Transiation]

indo-Sri Lanka Joint Commission

600. DR. RAMESH CHAND
TOMAR:
SHR! RATILAL VERMA:
SHRI DEVI BUX SINGH:
SHR1 DHARMANNA MON-
DAYYA SADUL:

SHRIMATI BHAVNA
CHIKHLIA:

Will the Minister of EXTERNAL AF-
FAIRS be pieased to state:

(a) the issues discussed during the
recent meeting of indo-Sri Lanka Joint
Commission; and

{b) the outcome therec{?

O

Y

o
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THE MINISTER OF EXTERNAL AF-
FAIRS (SHRIMADHAVSINH SOLANKI): (a)

and (b). The first meeting of the Indo-Sri-

Lanka Joint Commission. at the Foreign
Minister’s level was held in Delhi from 5th to
7th January 1992. The Joint Commission
reviewed the work of the two Sub-commis-
sionson Trade, Investment and Finance and

on Cultural, Social and Educational matters -

which had met in Colombo in October 1991
and gave directions for their future work.
Both sides agreed to set up a third Sub-
Commission on Science and Technology in
order to give impetus to cooperation in this
sector between the Governments and the
Scientific communities in the two countries.

In addition, discussions between the
_two sides centred on cooperation in the field
of production and export of tea and the
-Indian participation in maintenance and
upgrading of Sri Lankan Railways, and also
in spheres of Telecommunications, oil ex-
ploration agriculture and small-scale indus-
" tries. Suggestions to implement mutually
agreed items from the cultural Exchange
Programme signed by the two countries in
October 1991 were also discussed. -

The Governments of indiaand SriLanka
refterated their commitment to strengthen
and diversify bilateral cooperation through
" the Indo-Sri meso.m ?n,gmm

e et iy

601. DR RAMES"L -CHAND

2

o

SHRIMATI__
CHIKHLIA:

SHRI SOBHANADREES-
~“WARA RAO VADDE:

SHR! RATILAL VARMA:

SHRT V.S. VWAYAR-
AGHAVAN '

Wil the Minister of AGRICULTURE be

.BHAVNA-
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pleased to state:

(a) whether the Government propose to
present a new agricultural policy during the
current session of Parllamem

(b) if so, the salient features thereof; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND

"COOPERATION IN THE MINISTRY OF

AGRICULTURE (SHRI MULLAPPALLY
RAMACHANDRAN): (a) to (c). A draft of an
Agricultural Policy Resolution for mulated in
March, 1991 had been circulated to the
States/ UTs and State Agricultural Universi-
ties eliciting their comments. 21 States/UTs
and Universities have sent their comments

* so far. The matter is under consideration.

Py

enghs 7 () ﬁ(

Y

o

Migration from Myanmar
602. SHRIP.M. SAYEED: |
SHRI BHUWAN . CHANDRA .
- KHANDURI:
SHRI KAMLA ~ MISHRA
MADHUKAR:

Will the Minister of HOME AFFAIRS be
pleased to state:

(a) the number or persons who mi-
grated to India from Myanmar due to military
action;

(b) whether any assistance has been
provided to such migrants;

(c) if so, the details thereof:
- (d) if not, the reasons therefor;

(e) whether the Government are aware -
of the frequent armed clashes between the
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lawed National Socialist Councilof Nagaland;
and

(f) if so, the steps being taken to control
the situation? '

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRIM.M.
JACOB): (a) About 1250 Myanmar National
have migrated to India as result of clashes
which took place between Myanmar Army
and the Myanmar Naga insurgent groups.

(b) to (d). Food and shelter have been
provided to these Myanmar nationals tem-
porarily on purely humanitarian considera-
tions.

N

time to time.

(f) As the clashes took place in Myan-
mar between the Myanmar Army and the
- insurgent organisation oparating from bases
in that country, it is for the Government of
Myanmar to take step in regard to clashes
which take place in their territory. However,
4 has been conveyed to the Government of
Myanmar that they must make the neces-
sary arrangements to take their nationals
back and to ensure that such exodus

nottaka plaoe ir\' th\‘fuw{o Wc ‘!
\' - !
,70\¥ Expmdnuro on Ekia Yatra

603. SHRIP.M. SAYEED:
SHRI P.C. THOMAS:
SHRIYASHWANTRAOPATIL:
SHRI KAMLA MISHRA
MADHUKAR:

SHRI MOHAMMAD ALl
ASHRAF FATMI
SHRIMAT!

PRABHA URS:
“ROF. MALINI BHATTCHAR-
AYA: ’

FEBRUARY 27, 1992
Myanmar Army and the guerillas of the out- -

(e) Such reports keep on cbmin fom

CHANDRA .
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SHRI SRIBALLAV PANIGRI-
' AHL: '

‘Will the Minister of HOME AFFAIRS be .

. pleased to state:

(a) the number of security personnel
deployed by the Union Govemment for
smooth conduct of the Exkta Yatra of the
Bharatiya Janata Party;

{b)the expenditure incurred by the Union
Government on arrangements for the Yatra,
State-wise;

(c) whetherthe Govemment propose to
realise the amount from the Organisers of
the Yatra; and

{d) if so, the details thereot?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS {SHRIM.M.
JACOB): (a) to (d). Public order is a State
subject as it is included in List-1i - State List
of the Seventh Schedule of the Constitution.
However, at the request of the States, the
Central Government makes available para-
military torces and other assistance as may
bepossible to the States. The Government
of Jammu & Kashmirhas informed that atthe
request of the President of the BJP, arrange-
ments were made for airlifting him alongwith
16 associates from Udhampur to Srinagar.
The expenses of Rs. 1,32,716.00 on this
account have since been paid by the BJP to
the concemed agencies/organisations.

— &
—
cor GTPETAOLEUM AND NATURAL
Minister AND NATURAL

GAS be pleased to state:

(a) the number of LPG connections of
priority basis by the Indian Oil Corporation
(1OC) from different types of quotas during
the last one year;
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(b) whether any complaim'ngatdhg :

misplacement of sanction letters in transit
which were issued against priority basis
quotas have been received by the Corpora-
tion during the said pericd; and

(c) i sc, the steps taken to prevent
recurrence of such ‘ncidents?

THE MINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) Approximately 68400 LPG
connections were released by Indian Oil
Corporation on priority basis during the
calender year 1991.

(b) and (c). Whenever any complaint is
received, oﬁcrtsaremadetoaltondbit
mly ’1/{_ LT s SO

PP g

P

")76\ 27/ Killings by Terrorists

605. SHRIGEORGE FERNANDES:

SHRI ,RAMESHWAR PATI-
DAR:

SHRI SIMON MARANDI:

‘SHRI SYED SHAHABUDDIN:

SHRI RAJNATH SONKAR
SHASTRI:

PROF. PREM DHUMAL:

SHBI KARTA MUNDA:

SHRI RAM-NARAIN BERWA:

SHRISURYANARAIN YADAV:

Will the Minister of HOME AFFAIRS be
pleased 1o state:

Written Answers 394

(a) the number of civilians, security
personnel killed and injured by the terrorists
in Delhi, Punjab and Jammu and Kashmir
during the year 1990, 1991 and 1992 so far;

(b) the details of financial assistance
provided by the Union Government to the
victims of terrorist activities in these States
during the above period;

(c) the number of terrorists killed, in-
jured and arrested during the above period in

these States;

(d) whether there has been steep in-
crease in the killings of relatives of security
personnel in Punjab; and

(e) if so, the steps taken in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS(SHRIM.M.
JACOB): (a) and (c). A statement of details
is at Annexure.

(b) No financial assistance is provided
by the Union Government to the victim of
terrorists in these states.

(d) 43 relatives of police personnel were
killed by the terrorists in Punjab during the
month of September, 1991.

(e) Adequate steps have been initiated
by the State Govemment to protect the po-
lice personnel and their family members.
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606. SHRIGEORGE FERNANDES: Wil
the Minister of PETROLEUM AND NATU-
RAL GAS be pieased to state:

* (a)whetherthe Govermenthave scaled -

down the scope of gas in bridging the esti-
mated shoritall in the indigenous availability
of petroleum and its products;

(b) it so, the details thereof; and

(c) its likely impact on industrial and
power sectors?

THE MINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) to (c). By the end of the Viikth

FEBRUARY 27, 1992
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(a) the amount of stipend/scholarship
given by the Union and State Governments
to Scheduled Caste and Scheduled Tribe
students in different categories like I, Medical
Engineering, Post-Graduate, Graduate and
Secondary levels; and

(b) the number of Scheduled Caste and
Scheduled Tribe students who have been
granted stipend/scholarship during each of
the last three years?

THE MINISTER OF WELFARE (SHRI
SITARAM KESRY): (a) The maintenance
allowances is given in Statement.

(b) The number of Scheduled Caste
and Scheduled Tribe beneficiaries under the

Plan periad, the utifisation of gas in likelyto ~ Scheme are given below:-
go up o 80 MMSCMD which is approxi-
mately 27 million tonnes of oil equivalent. Year Number of Beneficiaries
Most of this additional availability of gas has
boendoedodbumsmthemdusmaland 1988-89 11,57,728
power sectors.
1989-90 12,24,772

Stipend Scholarship to SC/ST Students

: 1990-91 14,46,977

607. DR. ASIM BALA: Will the Minister  (anticipated)
of WELFARE be pleased to state:
STATEMENT -

Value of Maintenance Allowance under Central Sponsored Scheme of Post Matric
Scholarships for Students Belonging to Scheduled Castes and scheduled tribes:-
Applicable w.e.f. 1.7.1989

Rates (Rs. per month)

Growp

Hostellars Day =~ Scholars

Group A

MedicalEngg., B.Sc. Agriculture/B.V. Sc. Etc.

MB

" Degree in Indian System of Medicine Homeopathy,
Diploma Course in Engg./ Medical/Technology etc. 190 125
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. Rates (Rs. per month)

v

Group C |

Cettificate in Engg./Medical/Technology .

Post-Graduate Courses in Arts & Science 190 125

Group D

General Dsvee Course {Second year and .

onward) . 175 90

Group E . s

Classes 10+2 System and 1st year of .

General Degree Courses. 115 ’ 65
Other Allowances maximum of Rs. 600/- will aiso be paid to

research scholars on the recommendtion of
Reader Charges for Blind Scholars the Head of the Institution.

The Blind Scholars will be given addi-  Fees
tional amount as Readars’ Chamss, as

mentioned balow:- S are 1ok
non-refundable fee payabie to the Institu-
. tion.
Growp Reader Allowance
per month (In Rupees) Correspondence Courses
A8 P Candidates pursuing studies through
: cofrespondence courses are also elighie
Growp D B Swards : o ]
POie S s SNl
Group E ' 50 \V} {)2-': DX e XRW 2GS ,,c".f i
Taks with Mysnmar Regarding it of
Shudy Tours

Study tour charges upto a maximum of 608. N
Rs. 100 p.a. limited 10 actual expenditure  DURI: mh!%ﬂllnlu "ml n'luuuwu:
incurred by the student on transportation  FAIRS be pleased to state:
eic. is admissible to scholars studying in .

prt and | courses. (a) whether the Government had taken
Thests typing ’ up the issue of influx of refugees with Myan-
mm mar authorities;

Thesis typing/Printing charge upto a () if 30, the oulcome thereof: and
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fe) i not, the reesons therslor?

THE MINISTER OF EXTERNAL AF-

FAIRS (SHRIMADHAVSINH SOLANKD): ()
Yes, Sis.

(b) The Govemment of Myanmar are
aware of the infux of Myanmar Naga refu-
gees info india during the past six to seven
weeks. They have assured us cooperationin
facilitating early retum of the refugees. We
hope these assurances will be fullilled with-
out delay. They have agreed to take their
nationals back. The modalities of repatria-
- tion and under discussion. Around 100 refu-
wmmmnmm

609. SHRIBHUWAN CHANDRAKHAN- -
DURI: Will the Minister of EXTERNAL AF-°

FARS be pleased 0 state:

- publics of Central Asia 0 seek their support
on Kashmir issue;

{b) i<ns1:XMLFault xmlns:ns1="http://cxf.apache.org/bindings/xformat"><ns1:faultstring xmlns:ns1="http://cxf.apache.org/bindings/xformat">java.lang.OutOfMemoryError: Java heap space</ns1:faultstring></ns1:XMLFault>